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 more  women  are  thrown  out  of  jobs  from

 textile,  jute,  coir  and  other  industries,

 Decline  in  the  employment  of  women

 and  their  participation  in  the  economic  acti-

 vities  has  resulted  in  lowering  of  their  status

 in  the  society  on  the  one  hand  and  increase

 in  the  incidence  of  atrocities  against  them

 On  the  other  hand.

 Different  surveys  have  revealed  that

 thirty  five  per  cent  of  the  heads  of  families

 are  women.  The  increasing  unemployment

 among  women  also  affects  family  welfare,

 While  drafting  the  Sixth  Five  year  Plan,

 planners  for  the  first  time  took  cognizance
 of  the  fact  and  treated  women  asa  _  special

 target  group  for  creating  job  opportunities.
 Government  has  assured  repeatedly  on  the

 Floor  of  the  House  that  special  efforts  would

 be  made  to  improve  the  situation.  However,
 there  is  no  visible  result.  00  the  contrary,
 the  increase  in  the  per  centage  of  job  oppor-
 tunities  in  the  organised  sector  during  1983

 has  declined  to  only  2.9%  as  compared  to

 1981-82.

 The  Seventh  Five-year  Plan  is  being  dra-

 fted.  I  would  request  the  Government  to

 discuss  with  the  representatives  of  women’s

 organisations  and  researchers  about  the  plan
 allocations  for  the  women  development  be-

 fore  finalising  the  Plan.

 (viii)  Need  for  giving  clearance  to  ‘Neora-
 khola  Project’  of  Kalinpong  and  funds
 to  West  Bengal  government  for  provi-
 son  of  drinking  water  in  Darjeeling
 and  other  areas.

 SHRI  ANANDA  PATHAK  (Darjeel-

 ing)  :  511,  shortage  of  drinking  water  is  eng-

 ulfing  the  major  town  areas  of  Darjeeling
 District  especially,  Kalimpong  and  Darjeel-

 ing  Hill  Towns.  Darjeeling  is  a  famous

 tourist  centre  and  it  is  aptly  known  as  the

 Queen  of  Hills  all  over  the  world.  Thou-

 sands  of  seasoners  and  tourists  from  diffe-

 rent  parts  of  the  country  and  abroad  visit

 Darjeeling  every  year.  40  matter  of  fact,
 tourism  is  the  only  economic  mainstay,  next

 to  tea  industry  of  Darjeeling.  But  the  gro-

 wing  need  and  shortage  of  water  is  badly

 telling  upon  the  inflow  of  tourists.  It  is  also

 adversely  affecting  the  local  residents  of

 Darjeeling.  In  the  hill  areas,  situated  at  the

 a  }titude  of  5/6  thousands,  no  water  could  ०

 drawn  from  the  earth  by  digging  the  well.

 ?  bere  are  some  perennial  streams  and  revu-
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 lets  which  could  augment  the  water  supply

 system  but  it  requires  heavy  amount  of

 money  which  is  beyond  the  means  of  the

 State  Government.  In  Kalimpong  there  is

 a  large  number  of  defence  population  adding
 to  the  growing  number  of  local  population.
 To  alleviate  this  acute  problem,  the  Military

 Engineers  of  Defence  Department  and  Civil

 Engineers  of  State  Government  prepared  the

 popular  ‘‘Neorakhola  Projectਂ  and  submit-

 ted  it  to  the  Central  Government  for  clea-

 rance  and  sharing  the  expenditure  of  the

 Project  two  years  back,  but  it  has  not  yet
 been  sanctioned.

 I,  therefore,  urge  upon  the  Central  00

 vernment  to  help  the  State  Government,  of

 West  Bengal  and  grant  the  necessary  fund

 for  the  augmentation  of  drinking  water  io

 the  hill  areas  of  Darjeeling  and  also  give
 them  clearance  and  fund  for  the  ‘‘Neora-

 ६0018  Project’’  at  Kalimpong  immediately.
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 12.45  brs.

 MR.  DEPUTY-SPEAKER  :  Now,  we

 take  up  discussing  on  the  Finance  Bill.  Mr.

 Satish  Agarwal  to  speak.

 SHRI  SATISH  AGARWAL  (Jaipur)  :

 Thank  you  very  much,  Mr.  Deputy-Speaker,
 for  giving  me  this  opportunity  to  speak  on

 the  Finance  Bill.  Sir,  this  is  the  last  Budget
 Session  of  the  Seventh  Lok  Sabha  and  this

 is  the  last  Finance  Bill  of  the  Seventh  Lok

 Sabha.  While  participating  in  the  debate

 on  the  General  Budget,  I  had  drawn  the

 attention  of  tae  Government  in  detail  regar-

 ding  certain  distortions  and  aberrations  in

 our  tax  laws  and  tax  policy  and  also  the

 Tampant  corruption  in  the  tax  administra-

 sion.  Apart  from  the  need  to  streamline  the

 tax  administration,  I  had  drawn  the  atten-
 tion  of  the  Government  to  strengthening  the

 Committee  system  in  Parliament  so  as  to

 ‘Scrutinise  each  item  of  revenue  and  each

 item  of  expenditure  in  detail  by  a  Committee
 of  Parliament.

 Sir,  you  wil]  kindly  recall  that  when  in

 1980,  the  then  Finance  Minister,  5011 र ,

 Venkataraman,  presented  his  budget  he  tal-
 ked  of  crisis  management  and  when  in  1981.0

 he  presented  his  budget,  he  talked  of  growth

 management  and  later  on  in  1982,  the  o०

 verpment  talked  of  credit  management.  But

 now,  I  apprehend  that  with  this  -

 borrowing  policy  of  the  Government  of
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 India  of  the  day,  the  days  ahead  are  of  debt

 management.  Sir,  the  tax  policy  is  an  ins-

 trument,  is  a  powerful  instrument  in  the

 hands  of  the  Government  to  give  a  proper
 direction  to  the  economy.

 At  this  particular  juncture,  I  would  like

 to  remind  the  House  that  according  to  our

 tax  laws  obtaining  as  on  date,  whatever  dir-

 ection  we  want  to  give  to  our  economy,  tax

 instrument  is  a  powerful  instrument  in  the

 hands  of  the  Government,  tocurb  the  gro-
 wth  of  a  particular  sector,  a  particular  sp-

 here,  or  to  give  a  new  direction  for  a  new

 growth  or  development  in  any  particular
 sector  of  our  economy.  And  this  is  one  good
 reason  that  during  all  these  years,  our  ।

 come  tax  Act  has  been  overburdened  with  as

 many  aS  more  than  a  thousand  amend-

 ments,  modifications,  insertions  or  altera-

 tions.  The  law  has  become  so  cumbersome-

 the  law  has  become  so  unintelligible  that  an

 ordinary  man  cannot  understand  the  impli-
 cations  of  the  day-to-day  amendments,  or

 modifications  in  the  law.  I,  with  thirty  years
 of  standing  at  the  Bar,  being  a  Commerce

 Post:  graduate,  and  having  been  in  the  Minis-

 try  of  Finance  for  two  years,  am  not  able  to

 fill  म  incometax  return  myself.  A  demand

 has  been  made  in  this  House  for  the  ration-

 alisation  and  simplification  of  our  tax  laws,
 so  that  an  ordinary  common  man  inthis

 country  can  understand  our  tax  system  and

 tax  Jegislation.  But  unforunately,

 despite  tall  : फा 01565  made  9e

 Government  in  the  past,  despite  the  report
 of  the  Choksi  Committee  and  despite  the

 recommendations  of  various  experts  in  our

 country,  the  Government  has  not  brought
 forward  any  piece  of  legislation  which  sim-

 plifies  and  rationalises  the  whole  tax  laws  in

 this  country.  This  is  overdue  and  once  again
 ।  repeate  my  demand.

 Sofar  as  the  tax  legislations  of  this

 country  are  concerned,  they  are  very  com-

 plicated,  complex  and  burdened  with  so

 many  alterations,  additions  and  modifications

 and  amendments  every  year,  and  it  is  very
 difficult  to  understand  them.

 MR.  DEPUTY-SPEAKER  :  ।  remember

 you  mentioned  about  it  last  year  also.

 SHRI  SATISH  AGARWAL  :  There  are

 certain  matters  about  which  I  have  got  cer-

 tain  convictions  and  I  am  pleading  for  that

 whenever  I  get  an  opportunity  to  speak  in

 this  House.
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 You  may  also  kindly  recall  that  with

 regard  to  the  constitution  of  Parliamentary

 Committees,  I  am  one  who  is  persistently

 following  a  particular  line.  You  will  agree
 that  in  a  democracy,  Opposition  has  got  its

 say,  and  the  Government  has  got  its  way.
 We  can  simply  persuade  the  Government

 and  we  can  bring  the  Government  round  to

 our  view  point  to  accept  our  suggestions,  and

 1.0 811.0  convicted  that  this  theme  or  thesis

 has  some  impact  on  the  Government.  Last

 year  also,  when  1  submitted  various  reports
 of  the  Public  Accounts  Committee  to  the

 Parliament,  this  Government  was  responsive
 to  accept  certain  recommendations  of  the

 Public  Accounts  Committee  as  also  other

 Parliamentary  Committees  and  incorporated
 certain  suggestions  aud  recommendations  in

 the  budget  proposal  itself.  This  year  also,

 you  may  kindly  recall  that  of  the  amend-

 ments  that  I  have  moved  inthis  House,
 which  are  to  come  in  this  House  hereafter,

 many  have  been  accepted  by  the  Government,

 by  the  Finance  Minister  himself  while  initia-

 ting  the  discussions  on  the  Finance  Bill  on

 the  18th  April  in  this  House.  I  compliment
 the  Finance  Minister  to  that  extent  that

 be  is  responsive  to  the  concrete  and  cons-

 tructive  suggestions  made  by  the  hon.  Mem-

 bers  in  this  House.  If  a  democratic  Govern-

 ment  ceases  to  be  responsive  and  responsi-
 ble  to  various  constructive  suggestions  made

 in  the  interest  of  the  national  econo:ny,  then

 there  is  no  democracy  in  this  country.  I  am

 one  who  holds  that  view,  and  it  is  only  in

 that  light  that  I  have  been  making  construc-

 tive  suggestions  and  concrete  suggestions  for

 the  betterment  of  our  tax  laws  and  tax  ad-

 ministration,

 In  this  particular  context,  I  would  like

 to  draw  your  attention  to  certain  facts  which

 have  come  to  light.  The  Finance  Minister

 made  a  mention  about  the  tax  evasion  and

 avoidance  in  his  budget  speech  as  well  as

 he  has  initiated  certain  measures  for  the

 effective  curbing  of  this  tendency  of  tax

 evasion  and  avoidance.  Iam  sorry  10  gay
 that  despite  all  that,  the  tax  evasion  is  on  a
 massive  scale,

 Tax  avoidance  is  also  very  much  there.

 The  Hon’ble  Agriculture  Minister  is  here.

 He  made  a  mention  in  the  House  during  the

 question  hour  that  India  has  produced  7

 million  tonnes  more  of  foodgrains,  extra  than

 the  targeted  one,  and  it  is  in  the  vicinity  of

 150  million  tonnes.  Now,  Sir,  ।  fail  to  under-
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 t
 stand  that  with  this  bumber  crop  this  year,  7  with  regard  to  ‘unearthing  black  money.

 million  tones  more  than  what  was  _  targeted

 for,  how  it  is  that  the  prices  of  every  com-

 modity  practically  “are  rising.  1  am  not  one

 of  those  who  are  going  to’be  satisfied  by  the

 Finance  Minister’s  reply  that  we  have  been

 able  to  contain  inflation  within  one  digit,
 i,  ८.  ९..  511,  prices  are  rising.  During  the

 last  4  years,  prices  have  risen  ४  practically
 100  points,  that  is,  the  wholesale  prices,  that

 is—2  points  per  month.  Now  this  100—

 point  tise  during  the  last  50  months  is  some-

 thing  fantastic,  Essential  commodities  which

 are  being  used  by  the  common  man  in  this

 country  have  been  hit  hard.  Their  prices
 have  risen  enormously.  Look  at  the  prices
 of  vegetables,  look  at  the  prices  of  vegetable

 oils,  edible  oils,  soap,  tooth-paste  and  items

 of  mass  consumption  like  tea,  mustard  oil,
 and  soon  and  so  forth.  So,  mere  statistics

 are  not  going  to  satisfy  the  common  man,
 and  in  this  particular  context,  1  amsorry  to

 say  that  the  Government  have  miserably
 failed  on  the  price  front.  Satistical  juggjery
 is  not  going  to  solve  the  problem.  Mere

 Statistics  are  not  going  to  solve  the  problem.

 Sir,  1  have  been  in  the  Ministry  and  I  know

 that  statistics  are  sometimes  manipulated  to

 give  a  particular  colour  to  the  Government’s

 Policy,  to  Government’s  view  point  and  1

 have  always  differed  with  that  particular

 approach  even  then  and  even  now.

 MR.  DEPUTY-SPEAKER  :  1  hope  you
 are  not  letting  out  a  secret.

 SHRI  SATISH  AGARWAL  :  This

 should  not  be  resorted  to.  This  should  be

 told  to  Parliament,  whatever  by  the  position.
 Our  economy  is  in  a  bad  shape,  prices  are

 rising  and  they  have  risen.  There  are  certain

 factors  which  are  beyond  your  control.

 There  is  the  generation  of  black  money.

 Now,  according  to  a  certain  studies,  the

 quantum  of  black  moncy  in  our  economy
 is  16  percent  in  1971-72,  16  per  cent  of  the

 Gross  National  Product.  Now,  as  on  date,
 it  is  said  to  be  more  than  52  per  cent.  52

 per  eent  of  the  GNP,  i.  ८.  our  national

 economy,  is  now  encircled  and  engulfed  by
 black  110116१८-..1116  major  share  in  our  natio-

 nal  economy  is  of  black  money.  So,  the

 major  shareholder  in  our  national]  economy
 is  not  the  white  money,  it  is  black  money.

 So,  it  is  a  black  money  economy.  The

 national  economy  has  been  coverted  into  a

 black  money  economy  by  the  wrong  policies
 that  you  have  pursued  and  by  the  ineffective

 measures  that  the  Government  have  taken

 Researches  and  studies  and  surveys  @re  not  a

 solution  to  the  problem.  Get  me  make  #

 very  clear.

 Now  Sir,  sofar  asthe  tax  system  is

 concerned,  it  has  done  well.  India  has  been

 able  to  mobilise  resources  through  its  tax

 instrument  in  a  very  suceessful  way.  /  श्री
 look  at  the  figures,.in  1950-51  the  tax  reve-

 nue  of  the  Centre,  States  and  Union  Terri-

 tories  was  Rs.  627  crores,  1.  ८.  7  per  cent

 of  the  national  income.  In  1960-61  the  tax

 revenue  of  Centre,  States  and  Union  Terri-

 tories  was  Rs.  1350  crores,  in  1970-71  11

 rose  to  8८.  4752  crores,  in  1980-है1  to  Rs.

 19,844  crores  and  in  1983-84  it  has  risen  to

 2s  31,400  crores,  which  is  going  to  be  23

 per  cent  of  the  national  economy.  So,  so

 far  as  our  tax  revenues  are  concerned,  the

 revenue  of  the  Centre,  States  and  Union

 Territories  has  risen  from  amere  Rs.  627

 crores  to  Rs,  31400  crores  in  1983-84.  The

 phenomenal  rise  so  far  as  the  mobilisation

 of  resources  through  the  tax  instrument  is

 concerned,  it  is  3306  of  our  GNP.  It  is

 practically  the  maximum  tax  realization  in

 this  country,so  faras  the  relationship  to

 GNP  is  concerned.  The  taxing  capacity  of

 this  nation  has  come  to  a  saturation  point.
 You  .cannot  go  further  now,  particularly
 because  about  each  and  every  single  penny
 which  goes  into  the  hands  of  the  Government

 the  tax-payers  are  not  sour.  Rather  we,  are

 sour  of  one  thing:  it  is  going  to  be  ineffi-

 ciently  used.  Fifty  per  cent  of  Government

 expeoditure  is  a  waste;  50%  of  expenditure

 by  Goverament  is  going  down  the  drain.

 13  hra.

 Look  at  the  figures  as  to  how  Govern-
 ment  expenditure  1185  risen  over  the  years,
 About  growth  of  Government  expenditure,
 1  will  give  you  certain  figures  -0पी  the  bene-

 fit  of  this  House.  In  1950-51,  the  expenditure

 by  Government,  Central  as_  well  as  States,
 was  Rs.  950  crores,  and  it  was  then  10%  of

 our  GNP.  Tax  collection  was  7%  of  the

 GNP.  Government  expenditure  was  10%  of

 the  GNP,  but  in  1982-83,  Government  ex-

 expenditure  has  risen  to  20  52,125  crores

 which  is  33.5%  of  our  GNP.  So,  taxeg  have

 risen  by  330  of  the  GNP,  and  the  Govern-

 ment  expenditure  has  risen  upto  33.5%  of

 our  GNP.  That  is,  the  major  economic

 activity  is  now  in  the  governmental  ‘hands.

 But  how  are  the  scarce  resources  of  this

 poor  country  being  utilized  by  Government  ?
 I  will  give  only  one  illustration.
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 ।  a  very  happy  to  see  that  Mr.  १.  छ.

 Chavan  is  also  here.  He  happens  to  head

 the  Finance  Commission  of  this  country,
 which  is  a  very  important  constitutional

 authority.  He  had  been  the  Deputy  Prime

 Minister,  and  he  had  been  the  Finance

 Minister.  He  is  avcry  seasoned  and  able

 Parliamentarian,  and  a  veteran  freedom

 fighter.  Having  spent  Rs.  3,300,000  crores

 during  all  these  years—we  started  the  era  of

 planning  in  1950-51—there  is  not  even  a

 single  project  in  this  country  which  has  been

 completed  within  the  time-scheduled  and

 within  the  approved  sanctions  given  by  par-
 liament  or  State  legislatures.  I  am  talking
 about  major  projects,  and  not  about  minor

 irrigation  projects,  or  very  minor  projects.
 Not  even  a  single  project.  This  is  the  posi-
 tion.

 The  cost  over  run  in  certain  cases  of

 projects  is  10,  {2  or  14  times.  The  time-run

 Over  in  certain  cases  is  5,  810  01  15  years.
 Look  at  the  case  of  Rajasthan  Canal,  Kosi

 project,  Gandak  project,  Nagarjuna  Sagar

 project,  58181.0  hydel  Project  in  Jummu

 and  Kashmir  —there  are  more  than  eight

 irrigation  projects  which  are  tagging  behind

 completion  for  more  than  two  decade.  The

 whole  community  has  becn  deprived  of  the

 fruits  of  development,  so  far  as  irrigation

 potential  is  concerned.  It  is  on  record,  and

 it  is  also  mentioned  inthe  report  of  the

 Public  Accounts  Committee  regarding  plan-

 ning  Commission  which  I  submitted  last

 year  :  180.0  this  irrigation  potential  been

 created,  and  had  this  potential  been  utilized

 by  Government,  this  country  would  have

 had  an  additional  foodgrains  production  of

 23  million  tonnes.  ।0  that  case,  this  country
 would  noi  have  had  to  resort  to  imports  of

 wheat  and  rice  from  other  countries,  and

 waste  and  spend  our  scarce  foreign  exchange
 resources,

 This  is  the  position.  So,  there  is  a  necd

 to  curb  Government  expenditure.  Govern-

 ment  expenditure  is  rising  phenomenally.
 That  too,  if  it  is  utilized,  if  it  goes  to  the

 benefit  of  persons  for  whom  it  is  meant,  I

 can  understand  and  appreciate  it.  But  in

 all  Government  cxpenditure,  the  component
 of  wastage  and  nugatory  expenditure  inclu-

 ding  corruption  is  not  less  than  50%.  This

 I  am  saying  with  all  sense  of  responsibility.

 So,  the  increase  in  governmental  expenditure
 is  there.  We  go  op  jncreasing  the  plan  al-

 locations.
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 But  we  do  not  bother  about  he  1100.0 101.0
 mentation  aspect  of  the  same.  An  increase

 in  the  plan  allocation  every  year  satisfied  the

 members.  Look  here,  this  government  is

 increasing  plan  allocation  by  26  per  cent.  So,
 all  members  fee]  satisfied.  But  every  member

 in  this  House  is  complaining  that  IRDP,  and

 NREP  ahd  other  REGP,  removal  of  poverty

 programme,  they  are  suffering  a  setback.  Mo-

 ney  is  not  reaching  the  beneficiaries  for  whom

 it  is  meant.  There  is  everyday  a  complaint
 on  the  Floor  of  Parliament  about

 it;  even  Congress  (I)  members  are  complai-

 ning  about  the  faulty  implementation  of

 the  20-point  programme.  Under  the  20

 point  programme,  you  may  be  a  ware  that

 during  the  last  6  months,  April  1983  to

 September  1983,  according  (10 (116  Planning
 Commission’s  evaluation,  in  no  sector  under

 the  20-point  programme,  the  achievement  is

 more  than  35  per  cent  and  incertain  sectors,
 it  59  per  cent.  1  do  not  have  the  time  to

 go  into  the  detailbut  I  have  got  all  those

 Statistics  with  me.

 Even  after  having  spent  Rs.  300,000
 crores  over  planning  in  this  country,  we  have

 got  40  per  cent  villages  in  this  country  which

 are  problem  villages  so  far  as  drinking  water
 is  concerned.  There  are  no  roads;  there  are

 no  primary  health  centres;  there  are  no  nurs-

 ary  centres;  there  is  no  primary  education.  The

 whole  literacy  is  30  to  35  per  cent  in  certain

 areas.  How  far  we  have  been  able  to  bring
 this  country  above  the  poverty  line.  If

 more  than  40crores  of  people  in  this  country
 are  below  the  poverty  line,  then  organising
 a  loan  melais  not  going  to  golve  the  problem.
 After  all  the  capital  assets  have  to  be  created.

 Simply  giving  Rs.  500  or  Rs.  5000/-  to  a

 poor  manfor  which  you  are  trying  day-in-

 and-day-out  is  not  going  to  solve  the  pro-
 blem  and  that  is  why  people  are  criticising
 this.  I  am  not  against  the  grant  of  10811.0  to

 the  poor  people.  I  know  that  even  one  single
 individual  can  devour,  a  big  industrialist  can

 devour,  Rs.  50  crores  in  one  stroke;  that

 065  against;  money  is  not  recoverable;  that

 is  a  bad  debt.  If  5  lakh  people  devour  this

 money,  it  is  immaterial;  1  do  not  mind  it;  I

 will  condone  it.  But  how  are  you  handling
 the  affairs  ?  You  are  incharge  of  the  banking
 operation.  It  is  in  your  notice  what  happen-
 ed  in  the  Central  Bank  of  India’s  Branch  in

 London.  Iam  not  going  into  detail  with

 regard  to  that  aspect  because  we  had  a  ठ
 cussion  withthe  Finance  Minister  ४  his

 chamber;  and  at  his  instance,  he  wanted  not
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 to  discuss,  this  issue  on  the  Floor  of  the

 Parliament,  because  it  will  adversely  affect

 our  banking  operations  in  London;  and  see

 the  cooperation  that  we  gave;  we  said,  all

 right,  we  will  not  discuss  it.  But  I  am  draw-

 ing  your  attention  to  some  major  aspect  of

 the  whole  episode.  How  was  this  money  ad-

 vanced  to  Mr.  Scthia  against  inadequate

 security  ?  110.0  the  man  who  had  advanced

 it,  that  gentleman,  who  was  responsible  for

 this  so  much  advance,  he  is  now  in  (116  ser-

 vice  of  1.  Sethia,  after  retirement.  How  is

 it  that  for  the  same  gentleman,  the  Central

 Bank  Chairman  and  Managing  Director

 recommended  to  your  Ministry  that  extension

 may  be  givento  him  ?  Unfortunately,  that

 could  not  be~  given.  Now,  you  have

 given  extension  to  the  Chairman.  So  for

 so  good.  That  is  your  preprogative.  I  have

 got  nothing  to  say  on  that.  This  is  how  this

 whole  secror  is  functioning.

 So  faras  your  monetary  policy  मं  con-

 cerned,  so  far  as  economy  ।  concerned,  the

 major  aspect  of  the  whole  economic  deve-

 lopment  encompasses  within  itself  your  fiscal

 policy,  your  monetary  policy.  So  far  as  your

 monetary  policies  are  concerned,  they  are

 mostly  governed,  regulated  by  the  RBI,
 which  is  an  apex  body.  1२  regulates  all  the

 banking  operations  in  this  country;  whcther

 particular  loans  are  given  to  the  priority
 sector  or  to  the  weaker  section  of  the  society;
 what  has  (०  Se  the  credit  policy  of  the

 government.  Now,  the  government  has  got
 so  powerful  an  instrument  in  their  hands  to

 regulate  the  whole  economy,  to  regulate  the

 whole  development,  to  regulate  the  whole

 direction  so  far  85 (116  the  development  of

 this  country  is  concerned  that  naturally  it  is

 you  who  has  to  pocket  all  the  abuses  which

 are  levelled  on  the  floor  of  this  Parliament,

 Otherwise,  J  have  also  expressed  my  sym-

 pathy  with  the  Finance  Ministry  on  the  last

 occasion  that  it  is  the  other  Ministries  which

 are  doing  wrong  and  like  the  grand  mother,

 the  Finance  Minister,  has  to  hear  all  abuses

 from  the  neighbours,  that  her  children  are

 not  behaving  well.  You  all  know  that  if

 taxes  have  to  be  Jevied,  abuses  have  to  be

 heard  and  it  is  the  Finance  Ministry  which
 has  to  do  it.  Money  is  not  given  to  others.

 Why  is  it  not  given  ?

 This  is  the  thing  as  for  as  the  Central

 resources  are  concerned.  11610.0  is  no  rail-

 way  because  there  are  no  finances.  and  When

 ver  there  are  any  shortages,  it  is  the  Finance

 Minister  who  is  the  accused  for  every  act,  of
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 Ommission  and  commission/by  any  other

 Ministry  so  far  as  the  Centrol

 Government  is  concerned.  But  he  should

 be  happy  in  one  sense,  that  after  all  is  the

 Finance  Minister.  He  should  not  have  opted
 for  the  Finance  Ministry,  why  did  he  opt
 for  the  Finance  Ministry  ?  म  may  very
 well  say  that  it  was  not  his  option,  that  it

 was  given  by  his  leader.  But  if  somebody
 ask#  the  grand  mother,  the  grand  mother

 has  to  see  that  every  child  is  fed  well.  There

 should  not  be  any  favouritism,  she  should

 not  favour  one  and  leave  another.

 AN.  HON.  MEMBER:  You  were  also

 in  that  Ministry,

 SHRI  SATISH  AGARWAL  :  ।  was  only
 a  step  mother  because  I  was  only  a  Minister

 of  State.

 So,  in  this  paricular  context,  1  was  just

 making  a  point  that  your  taxes  have  risen

 phenomenally  in  these  thirty  years,  and  the

 Government  expenditure  15  also  rising,

 The  Finance  Minister  क  1115.0  budget

 speech  said  that  introduction  of  the  summary
 assessment  scheme  for  .which  previo-

 usly  the  limit  was  Rs.  25,000  but  now  it

 has  been  raised  to  Rs.  100,000  now  up
 to  Rs.  100,000  if  the  rcturned  income  15  less

 than  that,  then  sofaras  such  assessments

 are  concerned  they  will  be  deemed  to  be

 summary  assessments  and  su  those  people
 have  not  to  appear  before  the  Income  Tax

 Officers  for  a  detailed  scrutiny  or  a  critical

 examination  of  their  asscssments.  1  welcome

 the  scheme  and  I  welcomed  the~  scheme

 earlicr  also.  1  had  made  a_  note  of  this  sch-

 eme  in  my  PAC  report  also.  But  how  is  it

 that  as  on  31-3-1983  the  pending  arrears  of
 assessment  are  9८.  aea-  the

 total  number  of  assessees  is  nearly  about

 four  and  a  half  million,  which  is  nearly
 about  4  per  cent  out  of  45  crore  of  assesse-

 es  ?  The  pending  arrears  of  aSsessment  as  on

 31-3-1983  were  25,83,000  and  the  arrears

 of  pending  income  tax  as  on  31-3-1983  is

 2८.  10,86,017  while  the  summary  assess-

 ments  are  14,94,237,  When  we  have  issued  ins-

 tructions  that  so  far  as  suinmary  assessments

 are  concerned,  there  should  not  be  a  detai-

 led  scrutiny,  why  are  these  assessments  kept
 pending  ?  All  these  assessments  are  decided

 only  when  the  question  of  limitation  comes,
 If  the  limitation  is  two  years,  then  immedia-

 tely  before  two  days  these  assessments  are

 decided.  What  is  the  fun  ।  introducing
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 sucha  scheme  ?  What  effective  steps  have

 you  taken  to  issue  a_  circular  from  the

 Central  Board  of  Direct  Taxes  to  all  the

 Income  Tax  Officers  that  so  far  as  summary
 assessments  are  concerned,  the  (00४८111110८111'5

 idea  was  not  to  harass  the  summary  assessees

 and  ask  those  asseesses  to  come  and  appear
 before  the  ITO  and  then  dispose  of  the

 matter.

 Similarly,  what  about  the  arrears  of

 corporation  tax,  income  tax,  penalty  ?

 The  gross  arrearsa  s  on  31.3.1983  were  Rs.

 1451.72  crores.  It  is  only  direct  taxes  side,
 This  House  will  be  surprised  to  see  the  break

 up  of  these  arrears.  It  is  like  this.  Upto

 Rs,  !  lakh  slab  the  arrears  are  Rs.  628

 crores,  upto  Rs.  15  lakhs  slab,  Rs.  148  crores,

 upto  Rs.  10  lakhs,  Rs.  84  crores,  upto  Rs,
 25  lakhs  Rs.  ४9  cr@res  and  over  Rs.  25

 lakhs  Rs.  520  crores.  How  is  it  that  those

 people  whosc  income  is  more  than  Rs.  25  lakhs

 a  year  after  deducting  all  your  allowances

 as  you  have  embodied  in  the  income-.tax

 laws,  are  not  able  10  pay  the  tax  ?  Here  the

 hon.  Members  demand  Rs.  5  crores  for

 drinking  water.  |  demand  during  Question
 Hour  special  assistance  for  drought  prone
 areas.  But  there  the  question  of  scarce

 resources  come.  So  fiir  as  indirect  taxes  are

 conctrned,  roundabout  ४८.  2000  crores  are

 love  ४  क  court  cases.  Every  year  this

 complaint  is  being  made  and  every  year  we

 are  given  assurance.  I  understand  that  you
 are  also  worried  about  it.  (  you  have  more

 money,  your  problem  will  be  solved.  But

 what  have  you  done  with  regard  to  this  ?

 What  solution  do  you  havein  mind  to

 tackle  this  problem  ?  During  my  time,  the

 proposal  for  creation  of  the  Central  Excise
 and  Customs  Tribunal  was_  intiated.  Your

 Government  gave  a  concrete  shape  to  it.

 You  have  brought  some  amendments  with

 regard  to  that.  Even  now  persons  arc  going
 to  the  High  Courts  and  Supreme  Court  and

 getting  stay  orders.  Naturally  Government

 revenues  are  loeked  up  in  all  that  litigation.
 I  will  not  be  satisfied  if  you  say,  what  can  ।

 do  so  far  as  courts  are  concerned  ?  You  have

 to  find  a  way  out.  I  cannot  suggest  a  way
 within  one  minute,  ।  think,  you  11010.0 8.0  dis-
 cussion  with  the  Members  of  Parliament  and

 then  devise  some  methods  with  regard  to

 that.

 SHRI  5  LAKKAPPA  (Tumkur)  :  Why
 do  you  not  suggest  one  ?
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 SHRI  SATISH  AGARWAL  :  (00८  sug-

 gestion  can  be  that  we  have  got  third  rate

 lawyers  to  defend  the  Department,  because

 these  lawyers  are  deputed  by  the  Law

 Ministry  and  they  are  not  under  thecontrol  of

 the  Finance  Ministry.  This  Department  cannot

 engage  lawyers  independently.  It  has  to  take

 up  the  matter  with  the  law  Ministry.  Where

 heavy  sums  are  involved,  you  should  have

 a  panel  of  senior  lawyears.  You  pay  them

 well.  Nobody  is  going  to  appear  for  you

 Just  for  2०  500/-because  he  will  get  Rs.

 5000/-from  outside.  Even  Mr.  1r.  Sen

 will  not  appear  for  you  forthat  amount.  Why
 should  he  appear  for  you  when  he  gets
 hundred  thousand  rupees  in  one  day.  This

 is  One  solution  to  the  problem.  You  device

 a  method  or  you  create  a_  department  of

 prosecution  and  defence  within  the  Finance

 Ministry.  Take  up  the  question  ८०  the

 Cabinet  and  get  a  decision,  So  far  as  your
 revenues  are  concerned,  you  should  have

 an  independent  09101  of  lawyers  to  defend

 the  Department  in  the  High  Courts;  and

 tbe  Supreme  Courts,  particularly  in  the  High
 Court  of  Calcutta  because  it  is  very  easy  to

 get  a  stay  order-from  there.  Even  smugglers

 residing  in  the  south  gets  stay  orders  in

 Calcutta.  You  have,  to  engage  senior  lawyers.

 Similar  is  the  problem  with  regard  to

 the  excise  money,  That  is  also  locked  up
 in  litigation.  You  have  to  provide  some

 penal  interest  with  regard  to  that.  Previously
 it  was  not  so.  We  made  a  recommendation

 in  our  PAC  report  as  to  why  no  penal  inte-
 rest  is  realised  from  those  who  ultimately  lose

 the  case  in  the  court.  Why  do  you  not  pro-
 vide  for  18  to  20  per  cent  penal  interest  from

 the  assessee  who  loses  the  case  in  the  Supreme
 Court  but  gets  the  benefits  of  the  money  for

 five  to  eight  years  ?  1  does  not  pay  any

 money  to  the  Department  in  this  period.
 He  gets  the  money.  He  utilises  the  money
 and  he  is  getting  money  from  the  bank  at

 the  rate  of  18  to  20  per  cent.  But  he  pays
 12  or  6  per  cent  in  certain  cases  to  the

 Government  so  far  as  outstandings  are  concer-
 ned.  [f  my  memory  does  not  fail  me,  it  was

 during  1978-79  that  the  hon,  Minister  promi-
 sed  to  this  House  that  he  will  bring  for-

 ward  a  comprehensive  Excise  Bill.  What

 has  happened  to  that  ?  च 0५४  it  is  more  than

 six  years  that  the  Bilt  has  not  been  brought
 forward  before  this  House  because  our

 Government  fellin  1979.  If  my  memory
 does  not  fail  me,  a  Cell  was  also  set-up  for

 drafting  such  a  Bill.  You  also  promiseg
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 last  time  and  you  also  replied  and  Mr.  Ven-

 kataraman  also  replied  to  my  query  in  1981

 that  the  comprehensive  Excise  Bill  will  see

 the  light  of  the  day  and  will  be  brought
 forward  before  the  House.  Why  are  you

 hesitating  to  bring  forward  this  Bill  ?  This

 Bill  will  strengthen  your  hands,  this  will

 streamline  the  administration,  this  will

 give  you  better  powers.  So,  on  that  particu-
 lar  score,  I  would  like  the  Finance  Minister

 to  enlighten  the  House.

 Now,  certain  demands  are  also  written

 off.  I  do  not  want  to  go  much  more  into

 the  details  that  in  cases  of  non-company

 assessees  some  individuals  here  and  there,
 the  Department  says  that  they  are  not  trace-

 able,  they  do  not  have  any  property,  they
 have  fled  away,  they  have  gone  away.

 (01१9 111 in  one  individual  case  of  Bihar  the

 Department  had  written  off  the  sums  to

 the  tune  of  Rs.  one  and  a  half  crores.

 That  was  the  case  of  one  ex-MLA-
 Minister  in  Bihar  and  al)  that-but  that  was

 a  singular  case, a  typical  case  of  its  own

 type.  We  have  reported  that  in  our  Report.
 But  in  cases  of  company  assessecs,  Rs.  224

 lakhs  which  have  been  written  off,  relate  to

 84  company  assessees. ।  fail  to  understand

 how  is  it  that  such  huge  amounts  are  writ-

 ten  off  in  the  case  of  company  assessees.
 The  number  of  non-  company  assessees  is

 23,167  and  the  amount  written  off  is  Rs.

 260  lakhs  but  how  sucha  huge  amount  is

 written  off  in  the  case  of  company  assessees,
 I  fail  to  understand.  The  companies  come

 into  existence,  the  companies  have  to  be

 registered,  there  are  so  many  controls  over

 the  companies,  so,  1  am  sure  some  effective

 mechanism  has  to  be  evolved  tosee  that

 at  least  in  cases  of  company  assessess  this

 Situation  does  not  arise  so  far  as  the

 question  of  writing  off  of  the  arrears  is

 concerned.

 There  are  cases  of

 8150.  The  amount  involved  in  under-assess-

 ment  in  more  than  18,000  cases  is  Rs.

 39,36,00,000.  Under-assessment  means  under-

 realisation.  It  is  to  the  extent  of  Rs.  40
 lakhs.  It  is  much  more  than  the  entire  coll-

 ections  under  the  Gift  Tax  Act,  and  the
 Estate  Duty  Act.  It  is  50  per  cent  of  the

 entire  Wealth-tax  collections.  This  particular

 phenomenon  is  recurring  every  year,  so,  as

 Finance  Minister  you  have  to  do  something
 with  regard  to  this,

 under-assessment
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 As  1  was  mentioning  earlier  also»

 the  problem  of  black  money  cannot  be

 tackled  merely  by  searches  and  _  seizures.

 I  need  not  dwell  upon  that  particular  point,
 the  analysis  of  the  1975  Disclosure  Scheme

 should  convince  you  that  itis  the  middle-

 class  pcople  and  the  lower  middle  class

 people,  say,  people  with  below  Rs.  45,000

 income,  whose  contribution  to  the  Disclo-

 sure  Scheme  in  1975  was  much  more  than

 the  contribution  of  large  industrial  houses

 in  this  country.  Ido  not  want  to  take  the

 valuable  time  of  this  House.  So,  with  this

 particular  point  of  searches  and  scizures  in

 mind  the  problem  of  black  money  is  not

 going  to  be  solved.  What  is  the  results  of

 searches  and  scizures  ?  0  course,  it  creates

 some  short  of  psychological  impact  on  the

 minds  of  tax  dodgers,  no  doubt.  But  the

 impact  is  not  that  much.  If  you  look  into

 the  Searches  and  Seizures,  in  1982-83  the

 number  of  assessees  involved  was  3,070.
 the  search  cases  in  which  assessments  were

 awaiting  compilation  on  31.3.83  was  5,107.
 The  concealed  income  found  in  the  case  of

 1,465  asscssees  come  to  Rs.  33.84  crores.

 The  total  number  of  convictions  obtained  in

 all  these  cases  was  only  17  during  1982-83.

 So,  this  does  not  have  much  effect.  If  you
 feel  that  this  has  some  effect,  then  let  me  know

 how  much  is  the  net  addition  to  the  revenue

 through  these  searches  and  seizures.  You

 have  confiscated  for  the  time  being  Rs.  34

 crores  worth  of  assets  during  a  particular

 year.  But  how  much  has  been  added  to  the

 revenue  on  that  account  when  ultimatcly
 the  whole  matter  was  settled  ?  This  is  really
 a  great  problem.

 Coming  to  penalties  and  prosecutions,
 penalty  orders  were  issued  in  31,184  cases.

 The  concealed  income  was  Rs.  16.09  crores

 and  the  total  penalty  levied  is  8८  13.11  cro-

 res.  But  the  amount  collected  is  only  Rs.

 69  lakhs.  This  penalty  was  under  section

 271  (1)  (८).  7e  number  of  penalty  orders

 passed  under  other  sections  of  the  Act  is

 4,97,411,  penalty  Icvied  Rs.  16.23  crores

 and  penalty  collected  Rs.  1.88  crores.  The

 number  of  prosecutions  pending  before  courts

 on  1.4.82  was  2,428  but  the  number  of  con-

 victions  obtained  in  1982-83  is  only  28,
 These  are  very  alarming  figures,  which  make

 us  hang  our  head  in  shame.

 This  is  how  the  whole  administration  is

 functioning.  You  have  to  tighten  the  admi-

 nistration,  There  are  two  aspects;  one  is  the
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 tax  policy  and  the  other  is  tax  administration,

 According  to  me,  the  tax  policy  is  inequi-
 table.  It  favours  the  rich  much  more.  ॥1[65-

 pective  of  the  fact  ‘whether  you  are  in  power
 or  ।  a0  in  power,  the  whole  system  has  to

 be  overhauled.  The  whole  tax  administration

 has  become  malignant.  The  hon.  Finance

 Min  ister  has  to  act,  not  as  a  medical  man

 but  as  a  surgeon.  You  have  to  operate  upon

 it;  you  have  to  take  some  drastic  action  with

 regard  to  this,

 Now  coming  to  sur-tax  assessment,  the

 non-levy  of  surtax  was  4,  10,  847  in  1976-77

 and  75,  39,  084  in  1977-78.  The  short  levy  of

 sur-tax  came  to  Rs.  5,  36,  465  and  non-levy
 2८  21,  66,  084.  The  position  is  more  or

 less  the  same  in  respect  of  excess  refund  of

 sur-tax.

 We  have  got  90  Indian  Missions  abroad,

 having  3,744  Indian  employees.  Only  one

 Embassy  in  1979-80  and  two  Embassies  in

 1980-81  had  deducted  tax  at  source.  In  1981-

 82,  91  employees  tiled  their  return  of  income.
 This  shows  how  our  administration  's  func-

 tioning.  So,  what  is  it  that  the  department
 is  looking  after  ?  Some  critical  analysis  has

 to  be  done  with  regard  to  this.

 There  are  cases  where  excise  duty  is

 levied,  it  is  charged  from  the  assessee,

 knowing  full  well  that  the  duty  is  legally  not

 leviable.  They  charge  excise  duty  and

 collect  it.  Later  on,  the  assessee  goes  to

 the  court  and  the  Assistant  Collector  or

 Collector  of  Excise  says  that  undef  the  law

 this  duty  is  not  leviable.  They  get  refunds  of

 that  excise  duty.  When  we  examined  this

 question  in  our  Public  Accounts  Committee,
 we  found  that  Rs.  60  crores’  were  refun-

 ded  by  way  of  excise  duty  collected  by  the

 Department  because  it  was  not  legally
 leviable,  20  60  crores  was  collected  from

 the  customers  and  from  the  dealers,  But

 that  whole  money  was  kept  by  the  manifac-

 turers  themselves.

 You  have  issued  instructions  that  they

 must  inform  the  Income  Tax  Department,
 whenever  these  sums  are  refunded  to  the

 assessees.  In  many  cases  the  Income  Tax

 Department  was  not  informed,  Why  was

 penal  action  not  taken  against  those  who

 were  duty  bound  to  inform  the  department
 concerned  that  look  here,  Rs.  2  crores  have

 been  refunded  to  7  firm  or  Rs.  one  crore

 has  been  refunded  ८०  ।'  firm  or  Rs,  50

 lakhs  have  been  refunded  to  such  and  sugha
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 firm  ?  Income  Tax  Department  was  not

 informed  of  those  refunds.  They  escaped
 the  income  tax  assessment  that  may  have

 been  passed.

 The  Public  Accounts  Committee  recom-

 mended  in  its  Jatest  report  that  on  the  lines

 of  the  Bombay  Sales  Tax  Act,  where  Sales

 Tax  is  realised  which  is  not  legally  recovera-

 ble,  then  that  money  is  forfeited  to  the

 Government  for  the  welfare  of  the  people.

 Why  do  you  not  amend  the  law  to  make

 a  provision  for  the  forfeiture  of  this  sum

 which  is  now  refunded  ८०  (1116  assessees

 which  was  illegally  collected  by  them  from

 the  dealers  or  from  the  customers?  This

 should  come  to  the  Government  for  deve-

 lopment  purposes  and  this  should  not  be

 devoured  by  the  asscsrees.

 (Interruptions)

 It  can  be  done  on  _  the  lines  of  the

 Bombay  Sales  Tax  Act.

 SHRI  RIZAQ  RAM:  (Sonepat)
 What  is  the  fault  of  the  customer  ?

 SHRI  SATISH  AGARWAL:  That  is

 exactly  what  ।  a0  saying.  The  money  has

 been  realised,  and  knowing  fully  well  that

 this  duty  is  not  legally  leviable.  Sometimes

 there  is  a  judgment  of  the  High  Court.

 Then  the  assessces  come  to  know  that  this

 duty  was  not  leviable,  So,  they  claima

 refund.  You  will  kindly  see  95th  Report,
 13th  Report  and  46th  Report  of  the  P.A.C.

 where  strong  recommendation  has  been  made

 that  on  the  lines  of  the  Bombay  Sales  Tax

 Act,  some  provision  should  be  made  in  this

 particular  behalf,

 In  the  end,  I  would  like  to  request  the

 hon.  Finance  Minister  that  without  going
 much  into  the  detailed  discussion  with  regard
 to  the  growth  of  our  economy  or  the  achie-

 vements  that  he  so  well  claims  now  and

 then;  unfortunatcly,  my  impression  is  that,
 no  doubt,  we  have  a  growth  in  this  regard
 but  we  have  a  growth  without  social  justice.

 Hardly  10  million  people  in  this  country  are

 reaping  the  fruits  of  development.  There  is

 abject  massive  poverty  in  this  country.  The

 basic  amenities  are  not  available  to  the

 majority  of  the  people  in  this  country.  I  do

 not  squarely  blame  the  Finance  Minister  for

 this.  But  because,  I  said,  the  Finance  Mini-

 stry  is  thenodal  Ministry  and  this  is  for  the

 first  time  that  he  has  been  successful  in

 persuading  or  pressurising  the  Commerce
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 Ministry  to  get  approved  the  Import-Export

 Policy  by  the  Finance  Ministry.  After  all

 there  is  a  cap  betwcen  imports  and  exports,
 It  is  not  the  Commerce  Minister  who  goes  to

 the  IMF  for  begging.  It  is  the  Finance  Mini-

 ster  who  has  to  go  for  begging.  So,  naturally

 import  and  export  Policy  should  have  a  bear-

 ing  with  our  total  economic  thinking.  So,  I

 will  say  that  we  have  a  growth  without  so-

 cial  justice.

 Our  G.N.P.  is  increasing  and  rising.  But

 the  agricultural  Sector’s  contribution  to  the

 0t0.  has  declined  from  58%  to  40%,  So,

 agriculture  has  to  be  given  primacy  in  our

 scheme  of  things.

 Similarly,  the  price  rise  is  hitting  the

 common  man.  4  said,  tax  administration

 has  become  malignant.  Tax  policies  are  ineq-
 uitous.  They  are  malafide.  The  Public  sector

 and  private  sector  controversy,  I  believe,  is

 there  in  this  country  in  the  mixed  economy,
 I  wish  the  Government  permit  private  sector

 to  build  up  its  own  role  within  the  regula-
 tion  prescribed  by  Parliament.  But  so  far

 as  the  public  sector  is  concerned,  it  cannot

 be  permitted  to  have  drain  on  the  public

 exchequer.  Something  has  to  be  done.

 Some  inbuilt  rewards  or  punishrents  have

 to  be  provided  for  the  inefficient  running  of

 the  public  sector.

 We  cannot  incur  losses  in  the  DTC  to

 the  extent  of  Rs.  90  crores  or  we  cannot

 allow  Electricity  Boards  working  below  the

 utilisation  capacities.  All  transport  corpo-
 ration  all  electricity  boards  and  many  of  the

 public  sector  undertakings  area  great
 drain  on  our  national  exchequer.  I  am

 sorry  to  say  that  we  have  invested  Rs.  30,000
 crores  at  the  Central  Jevel  and  the  cumulative

 loss,  according  to  the  reply  given  on  the

 floor  of  parliament,  of  the  public  sector

 undertakings,  at  the  Centre,  comes  to

 Rs.  16,000  crores.  We  have  invested  more

 than  50%  of  our  capital  in  the  public  sector

 undertakings.  ।  a  not  against  public  sector.

 But  some  serious  thought  should  be  given
 and  we  should  not  go  on  discriminately

 nationalising  industry  after  industry.  Where

 industry  falls  sick,  you  immediately  take

 it  over  because  the  workers’  interests  are  to

 be  safeguarded.  Workers’  interest  should  be

 ,  581८|ु21 060  but  alternative  methods  should

 be  devised  so  as  to.  provide  them  with

 employment.  But  not  every  unhealthy  baby
 should  be  on  the  Government's  lap.
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 Similarly,  with  this  bumper  crop,  |

 think,  we  would  not  like  to  have  more

 import  of  wheat,  rice  or  edible  ojl,  sugar
 and  all  that.  so  far  as  the  policies  are  con-

 cerned,  I  wish  to  impress  upon  the  Minister

 that  you  must  seriously  see  to  it  that  the

 small,  cottage  and  househald  sectors  get  the

 maximum  benefit.  All  protection  and  patro-

 nage  from  the  Government  is  given.  We

 have  passed  a  law  to  that  extent.  But  the

 area  should  be  clearly  earmarked  and

 Hindustan  Lever  should  not  be  permitted  to

 manufacture  soaps  or  toothpaste  which  can

 be  done  in  the  small  scale  sector.

 Finally,  you  have  got  a  very  powerful
 instrument  in  your  hands.  9०  far  as  your
 nationalised  banks  are  concerned,  you  can

 regulate  the  whole  economy  through  them.

 You  can  have  a  credit  squeeze  and  through
 the  instrument  of  credit  squeeze,  you  can

 squeeze  anybody  like  alemon.  Butthen,  you
 have  to  maintain  some  sort  of  rationality.

 And,  Sir,  during  the  last  4  years  ana  of

 course  during  the  last  35  years,  Indian  eco-

 nomy  has  progressed  in  certain  sectors.  But

 unfortunately  now  as  facts  and  details  are

 available,  there  seems  to  be  a  shortfall  practi-

 cally  in  every  sector.  We  are  much  beyond
 the  targets  and  ultimatcly  the  Finance  Mini-

 ster  should  bear  in  mind  that  all  these  bud-

 gets,  all  these  taxation  measures,  all  this

 resource  mobilisation,  all  these  Finance  Bills

 and  all  these  new  measures  are  meant  for

 whom——  for  10  million  people  of  this

 country  or  for  700  million  people  of  this

 country  ?  S०  every  effort  should  be  made  to

 utilise  this  scarce  resoruces  of  this  country  in

 a  proper  manner  and  all  those  who  are  reso-

 rting  to  corruption,  wastage  and  nugatory

 expenditure  should  be  taken  to  task.  Corrup-
 tion,  Sir,  has  become  so  rampant  from  top
 to  bottom  that  some  serious  action  has  to

 be  taken  against  those  erring  officers  who

 are  there  in  the  administration  who  are  ruin-

 ing  our  economy.  Howsoever  high  they  may
 be  all  tax  dodgers  all  blackmarketeers,  smug-

 glers  and  all  people  of  this  type  who  are

 economic  offenders  should  not  get  protec-
 tion  from  the  Government.  Nobody
 should  be  appointed  to  any  Board  of  Direc-

 tors  of  banks  or  Governmental  authority  who

 is  found  to  be  involved  in  an  economic  offe-

 nce.  Some  such  drastic  action  has  to  be  taken.

 Some  re-thiking  has  to  be  done.  Some  con-

 uSenus  has  to  be  created  in  order  to  improve
 the  quality  of  life  of  the  700  million  people  of
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 this  country.  1  ७  a  concern  not  for  the

 Finance  Minister,  not  for  the  Congress-I  alone

 but  for  the  entire  Member  of  Parjiament,
 of  this  House.  So,  some  sort  of  consensus

 should  be  created  on  broader  basic  national

 economic  policies.  If  this  is  done,  then  our

 future  is  bright;  otherwise,  our  future  is

 dark.

 थी  चन्दूलाल  चन्द्रा कर  (दुर्ग  )  :  उपाध्यक्ष

 महोदय,  मेरे  पूर्व-वक्ता  श्री  सतीश  अग्रवाल  जी

 ने  यहां  पर  आंकड़ों  का.  बहुत  ज्यादा  अम्बार

 लगा  दयिा  भाखिर,  वे  बहुत  अरसे  तक  वित्त

 मंत्रालय  में  राज्य  मंत्री  रह  चके  हैं  इसलिए  उन

 के  पास  आंकड़ों  की  कमी  नहीं  है  ।  दूसरी  बात

 यह  है  कि  वे  अध्ययन  भी  बहुत  करते  हैं  ।  एक

 बात  उन्होंने  कहीं  कि  हमारे  देश  ने  बहुत  अधिक

 कर्ज  दुतिया  से  लिया  है,  यह  उनके  दिमाग  में

 आंकड़े  देखकर  ठीक  भी  हो  सकता  है  ।  लेकिन,

 छठी  पंचवर्षीय  योजना  97,500  करोड़  की

 है  जबकि  अब  लगभग  एक  लाख  करोड़  से  अधिक

 खर्च  हो  चुका  है  ।

 लेकिन  उसमें  अभी  तक  विदेशों  से  लिए  गए

 कज  का  अनुपात  सान  प्रतिशत  से  अधिक  नहीं

 है।  इसलिए  आंकड़ों  के  जरिए  यहां  यह  कहना

 कि  हमने  अधिक  विदेशी  कर्जा  ले  लिया,  वह

 तथ्यों  पर  आधारित  नहीं  है  ।  क्योंकि  हमें  जितने

 कज  वी  आवश्यकता  थी,  हमने  उससे  अधिक

 कर्जा  नहीं  लिया  ।  जब  हमें  महसूस  हुआ  कि

 मौर  कर्ज  को  आवश्यकता  नही  है  यो  हमने  उसे

 लेने  से  मना  भी  किया  है।  फिर  भी  इसमें  कोई

 दाक  नहीं  कि  विकास  कार्यों  के  लिए  हमें  कर्ज

 लेना  पड़ा  ।

 कर  प्रणाली  के  सम्बन्ध  में  उन्होंने  जिस

 avg  विस्तार  से  चर्चा  की,  मैं  भी  अनुभव  करता

 हूं कि  हमारे  कर-ढांचे  में  परिवहन  की  आव-

 दिखता  है  ।  उसका  कारण  यही  है,  जसा  उन्होंने

 बताया  कि  कुछ  लोग  अपने  कर  के  मामले  को

 अदालतों  में  ले  जाते  हैं,  जिसकी  वजह  से  हमारी

 कर  व्यवस्था  में  बहुत  सी  बाधाएं  उत्पन्न  हो

 जाती  हैं,  कई  अड़चनें  पेदा  हो  जाती हैं  और  इस

 कारण  उनको  अमल  में  लाना  भी  कठिन  होता

 हैं।  लेकिन  मेरा  सुभाव  है  कि  अब  हमें  कर
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 प्रणाली  में  क्रांतिकारी  परिवर्तन  करने  की  आव-

 इसका  है  ।  सबसे  पहने  तो  हमें  इस  दिशा  में

 विचार  करना  चाहिए  कि  हमारी  बुनियादी  नीति

 क्या  हो,  अघिक  से  अधिक  हम  कितना  प्रतिशत

 कर  लगाएं  |  भले  हो  50  परसेंट  हो  या.  55

 परसेंट  हो,  हमें  उसके  बारे  में  पहले  से  निर्णय  कर

 लेना  चाहिए  कि  अधिक  से  अधिक  वह  सीमा

 क्या  होनी  चाहिए  कौर  उसके  बाद  कर  प्रणाली

 में  हर  साल  बहुत  अधिक  परिवतंन  न  करते  हुए,

 हमें  अपनी  नीति  को  कम  से  कम  तीन  सालों  तक

 प्रयोग  के  तौर  पर  चलाना  चाहिए  ताकि  इस

 दौरान  उस  नीति  को  परखा  जा  सके  कि  उसमें

 क्या  कृतियाँ  हैं,  क्या  अच्छाईयें  हैं  ।  क्योंकि  जब

 हम  उसमें  हर  साल  परिवर्तन  करते  हैं  तो  उसे

 समझाने  में  हो  कर  दाताओं  को  ही  दिक्कत  पेश

 आती  है  ।  इसलिए  एक  दफ़ा  बुनियादी  तौ  पर

 हमें  अपने  कर  ढांचे  के  बारे  में  बिचार  कर

 लेना  चाहिए  कि  हमें  50  या  55  प्रतिशत  कितना

 कर  लगाना  है  ।  उसमें  भरने  दो  या  तीन  सालों

 तक  कोई  परिवर्तन  नहीं  होना  चाहिए,  ऐसा  मेरा

 बिचार  है  ।  दूसरा  सुभाव  यह है
 कि  कर  एकत्रित

 करने  वाले  पांचों  में  भी  परिवर्तन  की  आवश्य-

 कता  है  ।  इन्कम  टॉप  के  जितने  भी  कर  एकत्रित

 करने  वाले  अधिकारी  हों,  या  कोई  दूसरे  अधिका री

 हों  उनको  एक  वहुत  बड़े  कमरे  में  बैठना  चाहिए  ।

 किसी  भी  अधिकारी  को  अलग  नहीं  बिठाना

 चाहिए  ।  इसके  साथ  ही  समस्त  कर-दाता  उनके

 पाग  उस  कमरे  में  अपने  कर  सम्बन्धी  दावों  को

 निपटाने  के  लिए  जाए  ।  चाहे  हमें  उस  कमरे  में

 चार  सौ  या  पांच  सी  टेबल  क्यों  न  लगाने  पड़ें,

 लेकिन  सारे  कर  एकत्रित  करने  वाले  अधिकारी

 और  कर-दाता  उसी  कमरे  में  जाए',  जहां  कर

 की  जांच  करने  की  सुविधा  उपलब्ध  हो  ।  जब  वे

 दोनों  एक  स्थान  पर  बैठकर  बातचीत  करेंगे  तो

 दोनों  पक्ष  को  लाभ  होगा  ।  फिर,  कर  असेसी

 करने  वाले  अधिकारी  को  पहले  से  यह  मालूम

 नहीं  होना  चाहिए  कि  उन्हें  किस  व्यक्ति  से  कर

 वसूल-करना.  है  या  बातचीत  करनी  है।  कर  देने

 वाला  व्यक्ति  सबसे  पहले  एक  कक्ष  में  जाए  जिन्न

 भाप  स्वागत  कक्ष  का  नाम  दे  सकते  हैं  और  व्हा
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 पर  उसे  बताया  जाए  कि  किस  अधिकारी  के  पास

 उसे  अपना  कर  जांच  करने  के  लिए  जाना  है,

 कितने  नम्बर  की  टेबल  पर  पहुंचना  है  ।  कर  देने

 वाले  को  भी  पहले  से  यह  मालूम  न  हो  कि  उसे

 किस  अधिकारी  के  पास  जाना  है,  बातचीत  करनी

 है।
 जब

 दोनों  को  पहले  से  ag  मालम
 न

 हो
 कि

 उसे  किस  अधिकारी  के  पास  जाना  है,  बातचीत

 करनी  है,  रजिस्टर  के  नम्बर  के  हिसाब  से  सब

 को  बांटा  जाए  और  उसी  के  अनुसार  फाइल  का

 नम्बर  हो  तो  शीघ्रता  से  हम  उनको  निपटाने

 में  सफल  हो  सकते  हैं  ।  वैसे  मैं  करों  के  सम्बन्ध

 में  अनुभवी  व्यक्ति  नहीं  हूं,  लेकिन  अपनी  बुद्धि

 के  आधार  पर  कह  सकता  हूं  कि  यह  प्रणाली

 मालिक  लाभप्रद  सिद्ध  हो  सकती  है  ।  क्योंकि

 पिछला  अनुभव  यह  बताता  है  कि  हमारी  वत  मान

 कर  प्रणाली  के  अनुसार  कर  मुकदमें  कई  सालों

 तक  चलते.  रहते  हैं,  फाइल  चलती  रहती  है,

 मुकदमा  चलता  रहता  है  अथवा  किसी  एक

 अधिकारी  के  पास  फाइन  पही  रहती  है,  यदि

 हम  उसके  स्थान  पर  कर  प्रशासन  में  ऐसा  परि-

 वर्तन  कर  देते  है  तो  तीन  या  चार  बार,  अधिक

 से  अधिक,  कर  दाता  को  बुलकर  सही  बात  का

 पता  लगाकर,  उसका  फैसला  कर  दिया  जा

 सकता  है  ।

 कई  छोटी  छोटी  रकम  के  फंसने  होते  हैं

 इनमें  मुकदमे  में  अदालत  में  न  जाना  पड़े  ओर  न

 हो  लोगों  को  अधिक  परेशानी  उठानी  पड़े  ।  इस

 लिए  कर  लगाने  कौर  कर  एकत्र  करने  की

 प्रणाली  में  दोनों  में  परिवर्तन  करने  की  जरूरत

 है  ।

 वेसे  मैं  वित्त  मंत्री  को  बधाई  देता हूं  कि

 इन्होंने  जो  बजट  पेश  किया  उसमें  उनके  मौलिक

 चिन्तन  की  भला  मिलती है  ।  उन्होंने  465

 करोड़  के  कर  भी  लगा  दिए  और  इसके  कारण

 बाजार  में  वस्तुओं  के  मुल्य  भी  नहीं  बढ़  ।

 अक्सर  यह  होता  था  कि  जिस  समय  बजट  पेश

 होता  था  उसके  पहले  और  बाद  में  कीमतें  बढ़

 जाया  करती  थीं  ।
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 देश  को  भारिक  स्थिति  में  सुधार  करने  के

 लिए  बजट  और  वित्त  विधेयक  बड़े  हथियार

 होते  हैं  और  इसके  जरिए  देश  में  मालिक  असमा-

 नता  को  और  बेरोजगारी  को  दूर  करने  का

 मौका  मिलता है  ।  हमें  अध्ययन  करना  चाहिए

 कि  बजट  कौर  वित्त  विधेयक  के  जरिए  आधिक

 स्थिति  में  सुधार  और  बेरोजगारी  दूर  करने  में

 कितना  सफल  हुए  हैं  ।

 इस  बजट  को  विशेषता  यह  है  कि  देश  के

 विकास  कार्यक्रमों  में  और  गरीबी  दूर  करने  के

 लिए  अघिक  धन  की  व्यवस्था  की  गई  है,  भोर

 20  सूत्री  कार्यक्रम  के  लिए  पहली  बार  40  पर

 38  करोड़  की  व्यवस्था  की  गई  है  जो  पिछले

 ag  से  47  प्रतिशत  अधिक  है  ।  यह  विकास  ak

 बेरोजगारी  दूर  करने  में  मदद  करने  वाला है  ।

 20  सूत्री  कार्यक्रम  में  यह  व्यवस्था है
 कि

 प्रत्येक  ब्लाक  में  गरीबी  की  रेखा  से  नीचे  रहने

 वाले  600  लोगों  को  भाधिक  सहायता  दी  जाती

 है।  मेरा  सुभाव  है  कि  इसको  बढ़ाकर  1,000,

 की  संख्या  कर  दी  जाय  ।  सुना  है  ऐसा  सुभाव

 हो  रहा  है  जो  सोरी  राय  में  अच्छा  कदम  होगा  |

 लेकिन  इन  गरीबों  को  जो  भारिक  मदद  दी

 जाती  है  उस  बारे  में  बहुत  सकता  बरतने  की

 जरूरत  हैं  कि  उनको  पुरा  पेसा  मिल  जाए  ।

 आम  तौर  पर  शिकायतें  आती  हैं  कि  उन  गरीबों

 को  पूरी  रकम  नहीं  मिलती  है  ।  अच्छा  तो  यह

 हो  कि  उनको  जो  रकम  दी  जाती  है  उसमें  छूट

 की  रकम  भी  शामिल  रहती  है  उसको  भले  ही

 बन्द  कर  दिया  जाए  और  उस  पर  ब्याज  न

 लगाया  जाय,  क्योंकि  जो  प्रणाली  है  उसमें  काफी

 गड़बड़ी  आ  जाती  है  |

 20  सूत्री  कार्यक्रम  में  सबसे  अधिक  महत्व

 सिचाई  को  दिया  गया  है,  भर  जसा  माननीय

 "सतीश  अग्रवाल  जी  ने  कहा  बहुत  सी.  योजनायें

 समय  में  पुरी  नहीं  हुई  हैं  ।  फिर  भी  सिचाई  को

 सबसे  अधिक  महत्व  दिया  गया  है  ।  मध्य  प्रदेश

 में  90  श्रीशांत  लोग  खती  करते  हैं,  लेकिन  फिर

 भी  वहां  सिंचाई  की  व्यवस्था  बहुत  कम  है  ।

 इसलिए  मेरा  सुझाव  है  कि  मध्य  प्रदेश  में  जहां
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 7  बढ़ी  नदियाँ  हैं,  उन  सभी  पर  बाँध  बनाकर

 काफी  अधिक  सिचाई  को  व्यवस्था  हो  सकती :
 है।

 लेकिन  फिर  भी  कई  कारणों  से  अभी  तक  ऐसा

 नहीं  हो  पाया है।  मेरा  सुझाव है  कि  बढ़ी

 योजनाओं  को  केन्द्र  को  अपने  हाथ  में  ले  लेना

 चाहिए  |  जसे  मध्य  प्रदेश  के  राजनंदगांव  जिले

 की  चौकों  तहसील  में  मोंगरा  नामक  बांध  बनाने

 की  योजना है  ।  पहले  उस  पर  65  करोड़  रु०

 का  अनुपान  था.  और  लगभग  2  लाख  एकड़

 जमीन  में  सिंचाई  होने  वाली  थी  ।  लेकिन  वह

 काम  अभी  तक  ऐसे  ही  पढ़ा  हुअ  है  |

 अ्रब  इसके  ऊपर  |  अरब  50  करोड़  रुपया

 खच  होने  का  अनुमान  है  लेकिन  फिर  भी  इसको

 तत्काल  हाथ  में  लेना  चाहिए  ।  राज्य  सरकार

 कहती  है  कि  उनके  पास  इतना  पैसा  नहीं  है,  इस

 लिए  केन्द्रीय  सरकार  को  इसे  अपने  हाथ  में  अव-

 aq  ले  लेना  चाहिए  |

 सभी  कुछ  पूर्य  वक्ताओं  ने  भी  कहा  कि

 हमारे  सार्वजनिक  क्षेत्रों  में  उतनी  कमाई  नहीं  हो

 रही  है,  जितनी  कि  होनी  चाहिए  बनात  कुछ

 हद तक  सही है  ।  हमारे  पं  जवाहर  लाल

 नेहरू  ने  देश  में  मिश्रित  अथ-व्यवस्था  को  लागू

 किया  भर  साथ  ही  साथ  उन्होंने  साव  जनक

 क्षेत्रों  को  बढ़ावा  देने  का  प्रयत्न  किया  ।  उसी

 नीति  का  आज  हमारी  प्रधान  मंत्री  श्रीमती

 इंदिरा  गांधी  अनुसरण  कर  रही  हैं  ।  सन्  1951

 में  समूचे  देश  मं  केवल  5  कम्पनियां  सार्वजनिक

 क्षेत्र  में  थीं,  जिसमें  29  करोड़  रुपया  लगा  हुआ

 था  ।  गाज  हमारे  देश  में  223  कम्पनियां  साव-

 जनक  क्षेत्र  में  हैं  कौर  उनमें  लगभग  तीस  हजार

 करोड़  रुपया  से  अधिक  लगा  हुआ  है  ।

 वित्त  मंत्री  ने  अपने  भाषण  में  स्वयं  इस  बाते

 को  स्वीकार  किया  है  कि  इतनी  बड़ी  रकम  लाने

 के  बाद  उससे
 केवल  १1५  करोड़  रुपए  का  शुद्ध

 लाभ  हुआ  है  जो  कि  कम  है  और  उस  सिलसिले

 में  कदम  उठाने  की  भा वद यकता है  ।  हुम  सब

 समझाते  हैं  कि  इसमें  अधिक  से  अधिक  मैनेजमैंट

 की  तरफ  तय  न  दिया  जाना  चाहिए  ।  पहली  बात

 है  किहर  23  साल  में  किसी  कम्पनी  के  मौके  कमेंट

 में  परिवर्तन  या  स्थानान्तरण  करना  उचित  नहीं
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 21  बड़े  अफसरों  को  पब्लिक  सेक्टर  में  जल्दी-

 जल्दी  स्थानान्तरित  न  किया  जाये।  दूसरे  जो

 विषय  के  जानकार  लोग  हों  उनको  मैनेजमेंट  में

 उच्च  पदों  पर  लगाया  जाए  ।  जसे  इस्पात  का

 कारखाना  है.  उस  में  इस्पात  के  जानकार

 व्यक्ति  को  ही  मैनेजिंग  डायरेक्टर  बनाया

 जाना  चाहिए ।  कोयले  के  जानकार  को  कोयले

 की  कम्पनी  में  भर  दूसर  जानकारों  को

 संबंधित  कारखानों  में  लगाया  जाए  ।  जो  भी

 उद्योग  ज्य  दा  मुनाफा  नहीं  दे  रहे  हैं,  उनकी

 जांच  की  जानी  चाहिए  ।

 दुनिया  में  इस्पात  उद्योग  की  हालत  गाज

 अच्छी  नहीं  है  ।  अमेरिका,  जापान,  जमंनी  सभी

 ने  अपने  यहां  इसका  उत्पादन  आधा  कर  दिया

 है,  लेकिन  उनके  यहां  जहां  प्रति  व्यक्ति  लोहे  की

 खपत  6 18,702  किलोग्राम  हैं,  वहां  हमारे  यहां

 केवल  10  किलोग्राम है  ।  इसलिए  हमारे  यहां

 इस्पात  और  कोयला  उद्योग  में  अधिक  विस्तार

 की  गुंजाइश  हैं,  लेकिन  इसमें  जितना  हमें  करना

 चाहिए  था  उतना  न  न  हो  पा  रह  है  |

 हमारे  देश  में  मध्य  प्रदेश  का  छतीसगढ़

 इलाका,  बिहार  का  दक्षिण  बिहार  और  उड़ीसा

 का  दक्षिण  व  gat  उड़ीसा  ऐसे  क्षेत्र  हैं

 जहां  सबसे  अधिक  खनिज  भंडार  हैं  1

 इनके  विकास  के  लिए  जो  सुविधाएं  (इन्द्रा-

 स्टीवन)  चाहिए,  उस  तरफ  उतना  ध्यान  नहीं

 दिया  गया  है  ।  वैसे  देश  के  सबसे  बड़े  भाइयो गीत

 केन्द्र  बही  होने  वाल  हैं।  भज  भी  वहां पर

 बड़े-बड़  का  रखाने  हैं  ।  भविष्य  में  यह  दुनिया  का

 बहुत  बड़ा  औद्योगिक  केन्द्र  होगा  ।  उस  भाग  में

 विस्तार  की  बहुत  गु  जाएगा  है  लेकिन  उसके

 लिए  जितनी.  सुविधाओं  (इन् फा स्ट्रक्चर)  की

 आवश्यकता  है,  उतनी  सुविधा  नहीं  है  ।

 आज  छतीसगढ़  के  लिए  कोई  अच्छी  रन

 नहीं  है।  वहां  एक  छत्तीसगढ़  एक्सप्रेस स  बेलती

 है  लेकिन  उसको  किसी.  भी  तरह  से  एक्सप्रेस,

 मेल  यां  पैसेंजर  ट्रेन  कहना  गलत  होगा,  वह  तो

 बैलगाड़ी  एक्सप्रेस  है  ।  इसी  प्रकार  वहाँ  हर्व

 जहाज  भी  बहुत  छोटा  जाता  हैं।  25:24.

 पैसेंजर  रोज  वेट-लिस्टेड  रहते  हैं  ।
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 aft  जार्ज  फ़र्नान्डिस  :  वह  भी  श्री  कौशिक

 ने  पहुचाया  है  ।

 थो  चन्दूलाल  चलाकर:  बाद  में  हवाई

 जहाज  हमने  बजाय।  है  ।  कांग्रेस  गवर्नमेंट  ने  यह

 काम  किय।  है  ।  वहां  रेलवे  की  उ  चत  व्यवस्था

 की  बहुत  गु  जाइदा  है  ।

 वहां  पर  दूरभाष  की  व्यवस्था  भी  ठीक  नदीं

 है।  भिलाई  इस्पात  कारखाना  हिन्दुस्तान  का

 सबसे  महत्वपूर्ण  लोहे  का  कार खान[  है  ।  जंपिग

 से  मैं  वहां  से  लोक-सभा  का  प्रतिनिधि  हूं  लेकिन

 8८  दिन  तक  लंगा नार  कोशिका  करने  के  बाद-

 qa  भी  वहां  टेलीफोन  पर  बात  नहीं  हो  सकती

 हैं  ।

 वहां  पर  टेलीफोन  व्यवस्थ,  बहुत  खराब  है

 इसके  अलावा  आवागमन  के  साधनों  मौर  संतार

 के  साधनों  को  भरहुत  कमी  है  ।  इम  क्षत्र में  इनका-

 स्ट्रक्चर  को  ज्यादा।  दृढ़  और  विस्तृत  करन  की

 आवश्यकता  है  |

 सस्ते  अनाज  की  दुकानों  में  चोरों  का  न

 मिलना  देश  भर  में  लोगों  को  हुत  अनीता  हैं  ।

 खाने  का  तेल  और  सस्ता  कपड़ा  बहुत  कम

 मिलते  हैं  ।  कभी  कभी  गेहूं  और  चावल  भी  नवदीं

 मिलते  |

 13.56.  brs,

 [SHRI  25  SPARROW  in  the  chair]

 मेरा  सुभाव  है  कि  वित्त  मंत्री  जहां  तक  हो

 सके,  सस्ते  मनोज  को  दुकानों  में  सभी  भावुक

 चीजों  को  उपलब्ध  कराएं  ।

 संसार  के  अन्य  देशों  में  सरकार  के  अनुमान

 कार्य  के  अतिरिक्त  सार्वजनिक  क्षेत्र  बौर  निजी

 क्षेत्र  की  बड़ी-बनी  कम्पनियों  द्वार।  रिसर्च  एण्ड

 डेवेलपमेंट  की  भोर  बहुत  घ्यान  दिया  जात।  है

 और  उसपर  काफी  घनरादि  खर्च  की  जाती  है  |

 पसे  तो  हमारे  यहां  कम्पनियों  में  रिसर्च  एण्ड

 डेवेलपमेंट  एक्शन  होता  ही  नहीं  था  ।  अत्र  भी

 दस  काम  पर  बहुत  कम  खर्च  किया  जाता  है  ।

 मैं  सपरता  हं  कि  रिसच  एण्ड  डेवेलपमेंट  पर

 ज़्यादा  पेसा  खां  करने  से  हम  तेजी  के  साथ
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 तकनीकी  तरक़्की  कर  सकते  ।  मैं  आपको  एक

 उदाहरण  देना  चाहता  हुं  ।  भिलाई  इस्पात  कार-

 खाने  में  काफी  रिसे  हुई  है,  लेकिन  दूसरे  इस्पात

 कारखानों  को  उसके  परिणामों  का  कोई  पता

 नहीं  है।  इसलिये  सार्वजनिक  क्षेत्र  और  निजी

 क्षेत्र  दोनों  में  रीमेक  एण्ड  डेवेलपमेंट  सैक्शन  को

 ज्यादा  प्रोत्साहन  देना  चाहिए  ।
 चू

 कि  हमारे

 यहां  आर  एण्ड  डी  की  ओर  अघिक  ध्यान  नहीं

 शिया  जाता,  इसलिए  हम  डिजाइन  के  मामले

 में  बहुत  पीछे  हैं,  चाहे  कोयले  का  कारखाना  हो,

 आटोमोबाइल  का  कारख़ाना  हो  या  हवाई  जहाज

 का  कारखाना  हो  डिजाइन  विदेशों  से  मंगाना

 पड़ता  है  ।  इस  स्थिति  में  भार  एण्ड  डी  को

 अधिक  महत्त्व  देना  अत्यावश्यक  हैं  ।

 SHRI  ९.  DHANDAPANI  (Pollachi) :
 Mr.  Chairman,  Sir,  the  Finance  Bill  for

 1984-85  is  being  discussed  and  various  mem-

 bers  have  expressed  their  views  मं  different

 ways.  ।  ar  so  happy  that  Government  15

 marching  forward  towards  betterment  of  life

 according  ८०  the  data  supplied  0४  the

 government.  As  far  as  industrial  production
 15  concerned  there  is  much  increase  and  so

 also  in  food  production.  We  are  able  to

 produce  149  million  tonnes  of  foodgrains.
 These  are  all  the  achievements  of  the  govern-
 ment  and  ।  must  congratulate  the  govern-
 ment  for  this

 14  hrs.

 But,  Sir,  what  is  the  reality  2  This  is  the

 expectation  of  the  government  but  the  reality
 is  in  a  different  way.  When  production  of

 foodgrains  has  increased  then  why  increase

 in  prices  of  foodgrains  also.  There  must  be

 lacunae  in  between  whether  in  the  area  of

 distribution  or  due  to  some  policy  of  the

 government.  ।  1८20  a  book  which  has  sta-

 ted  and  1  quote  :

 “The  per  capita  availability  of  grain  in

 India  has  grown  from  431  gm.  per  day
 to  453  gm.  per  day  over  a  period  of  28

 years  al  the  rate  of  0.18  per  cent  per
 annum.  10.0 112.0  rest  of  the  World  (which
 includes  large  population  from  poor

 countries)  the  average  stands  at  about

 650  gm.  per  day—  and  even  this  is  consi-

 dered  insufficient.  At  the  present  rate
 of  growth,  just  to  reach  the  present
 standard  of  the  rest  of  the  world,  it  wilt

 take  about  200  प्र८ 215,
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 So,  according  to  their  standard  of  some

 of  the  poor  countries,  India  will  take  200

 years  to  fecd  all  the  poor  pcople  as  per  the

 requirements  of  the  common  man.  This  is

 the  position  today.

 Another  important  matter  which  I  would

 like  to  bring  to  the  notice  of  the  hon.

 Minister  is  this.  a3  faras  the  aspiraticns
 of  the  Government  are  concerned,  the  fiscal-

 policy  derives  its  meaning  and  direction

 from  the  aspirations  and  the  goals  of  society
 within  which  it  operates  and  the  people
 whom  it  serves.  The  aspirations  of  the

 people  of  the  underdeveloped  countries  are

 clear:  economic  betterment  and  stability  and

 ‘provision  of  materials  resources  within  which

 human  dignity  and  political  freedom  can

 grow.  While  this  is  the  aspiration  of  the

 Government,  what  is  the  reality  ?  1e  reality
 ig  this.  1  proportion  of  governmental
 revenue  to  gross  national  product  in  poor
 countries  is  considerably  less  than  मं  11011.0

 countries.  The  poor  need  the  help  of

 Gove,nment  more  but  they  get  less.  Their

 Gove,nments  minor  their  own  poverty.  This

 is  the  reality.  The  fruits  of  the  endeavours

 and  efforts  of  the  Goverrment  are  not

 reaching  the  common.  Our  hon  Finince

 Minister  may  have  ८०  face  two  problems
 One  is  pre-budget  scrutiny  and  the  other  is

 post-budget  responsibility.  As  far  as  the

 allotment  and  grants  given  by  the  Central

 Government  to  public  sector  and  other  areas

 are  concerned,  the  question  is  whether  there

 is  any  check  or  monitoring  system  of  the

 Government  to  see  whether  the  money  gran-
 ted  by  the  Centra)  Government  is  properly
 utilised  or  not.  You  go  to  any  village;
 see  how  the  20  point  programme  is  imple-
 mented.  You  see  the  implementation  of  the

 20  point  programme  in  1976  and  now.  You

 will  see  that  it  is  utter  failure.  The  Works

 end  Housing  Minister  stated  certain  things
 in  the  mecting  of  the  Congress  Parliamentary
 Part  While  he  was  travelling  in  Madras,  he

 was  asking  the  officials  whether  all  the  villages
 have  been  provided  with  drinking  water.

 The  officials  said,  yes.  Mr.  Buta  Singh
 wanted  to  visit  one  village.  That  village
 was  nor  provided  with  drinking  water.  There

 was  no  tap  for  drinking  water  provided
 there.  It  came  inthe  papers.  1e  did  not

 tell  me  personally  but  it  came  in  the  papers,
 This  is  how  they  are  implementing  20  point

 programme.  There  should  be  pruper  moni-

 toripg  system  or  else  public  money  will  only

 be  wasted  by  the  Government.
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 Our  friend  stated  about  tax  envasion-

 Formerly  he  was  a  Chairman  of  the  Public

 Accounts  Committee.  J  was  also  a  Member

 of  the  Public  Accounts  Committee.  When

 we  wanted  to  have  some  information  from

 the  officials  we  could  not  get  proper  replies.
 The  simple  reason  is  this.  No  proper  laws

 and  no  proper  policy  have  been  evolved  by
 the  Government.  That  was  the  reason.  But

 I  do  not  blame  the  Government  officials.  Of

 course,  there  are  helpless.

 Every  year  we  are  coming  with

 amendments  to  the  Finance  Bill.  The  peo-

 ple’s  representatives,  that  is,  Members  of

 Parliament  suggest  many  things  in  the  Par-

 liament  as  well  as  in  the  Financial  Commi-

 ttees.  But  no  action  has  been  taken  so  far

 to  help  the  poorer  sections  of  the  people.
 For  example,  the  salaried  class  wanted  relief.

 Tam  very  much  concerned  about  the  salaried

 people,  ]  118१८  a  determined  policy  that  the

 Government  Officials,  irrespective  of  there

 salaries,  should  be  exempted  from  income-

 tax.  There  are  many  countries  where  the

 Government  Officials  have  been  exempted
 from  income-tax.  My  late  leader,  Anna

 was  always  championing  the  cause  of  the

 poor.  1e  was  advocating  a  policy  of  tap-

 ping  the  rich  and  feeding  the  poor.  But,

 now,  at  the  Centre  we  find  the  reverse.  There

 fore,  in  the  present  economic  condition,  even

 for  an  officer  drawing  Rs.  2000  or  Rs.  3000

 per  month,  it  is  very  difficult  to  maintain

 his  family.  {&&,  what  would  happen  is  that

 he  might  try  to  find  some  way  out  for

 earning  extra  money,  of  course,  there  are

 honest  officials,  no  doubt.  But  a  majority  of

 them  are  trying  to  earn  extra  income  because

 they  are  not  able  to  live  within  their  fixed  in-

 come  in  the  present  economic  condition  where

 there  is  a  continuous  price  rise  in  essential  com

 modities.  Therefore,  I  would  request  the  hon.

 Minister  kindly  to  consider  this  matter.  Sir,
 in  Malaysia  the  Government  has  fully  exemp-
 ted  the  salaried  people.  In  Sweeden  also
 the  salaried  people  have  been  fully  exempted
 from  income-tax.  In  our  country  you  leave

 the  big  people  and  they  are  not  taxed.  I

 can  quote  here  many  instances.  Tax  evasion

 15  very  much  rampant  in  our  country.  Black

 money  is  very  much  entrenched  in  the  coun-

 trys’  economy.  ।  ८211  give  you  a  list  of

 hundred  names  of  Tamil  Nadu  who  have

 been  indulging  in  black  money  market.  ।

 you  want,  I  can  place  the  list  on  the  Table

 of  the  House.  In  Tamil  Nadu,  even  the
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 politicians  ate  involved  in  this  activity.  You

 can  unearth  black  money  to  the  extent  of

 of  Rs.  500  crores.  If  he  wants,  I  can  help
 Mr.  8.  Krishna  the  Minister  of  state  for

 Finance  in  this  matter.  So,  this  is  the  position,
 that  is,  you  are  leaving  the  rich  and  crushing
 the  poor  officials  and  others.

 Sir,  |  d०  not  want  to  go  into  the  details

 of  the  taxation  policy  because  this  point
 has  already  been  dealt  with  by  many  hon.

 Members,  particularly,  Mr.  Satish  Agarwal.

 Sir,  om  many  occasions,  the  Government

 tried  to  pacify  the  rich  in  the  name  of  volu-

 ntary  disclosures.  Voluntary  Disclosure

 Scheme  was  introduced  in  1951,  1965  and  in

 1976  also.  I  do  not  want  to  quote  the  figures
 of  the  voluntary  disclosures.  But  still  |

 would  like  to  mention  that  in  the  second

 voluntary  disclosures,  about  1,38,628  persons

 voluntarily  disclosed  their  taxahle  income  of

 Rs.  145.51  crores.  The  income-tax  that

 would  roughly.  work  out  on  this  amount

 would  be  Rs.  20  crores.  In  1976,  under

 this  Scheme,  an  amount  of  Rs.  796  crores

 were  declared  by  2,41,079  people.  The

 disclosure  figure  was  admittedly  inflated  by

 adding  up  an  estimated  figure  by  the  Income

 tax  officers  as  disclosures.

 If  the  real  position  is  calculated,  the

 disclosure  amourit  will  amount  to  Rs.  400

 crores.  This  ts  the  position.  The  volun-

 tary  disclosure  has  not  paid  good  reaults  or

 any  dividend  to  the  Government.

 Now,  about  the  summary  assessments.

 The  summary  assessment  procedure  is  appli-
 cable  to  those  whose  return  is  below  20

 one  Jakh.  Their  cases  are  decided  by  the

 1.T.O.  under  the  summary  procedure.  ।०

 person  files  his  return  with  an  income  of

 Rs.  99,999,  he  escapes  from  the  detailed

 scrutiny  just  because  his  income  is  2  14
 less  than  Rs.  one  lakh.  What  is  the  fun  ?

 Is  it  not  the  duty  of  the  Department  to  see

 whether  it  is  correct  or  not  ?  Deliberately

 many  merchants  are  doing  like  that.  ।  d०

 not  know  if  there  is  connivance  of  the

 Department.  This  needs  to  be  looked

 into.

 I  would  also  like  to  mention  that  many
 rich  people,  and  almost  every  monopoly
 house  are  having  trusts,  whose  income  is

 exempted  from  income  tax.  The  trust  opens
 a  benami  account  in  some  other’s  name.

 Bogus  accounts  are  kept  in  the  name  of
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 approved  trusts  operated  by  dummies.  They
 issue  beares’s  cheque,  for  which  they  get  the

 money  from  another  trust.  This  way  also

 the  black  money  is  transacted.  Government

 should  consider  this  aspect  seriously.

 Our  friends,  particularly  from  the  Cong-
 ress  (J)  claim  that  they  have  done  everything
 under  the  20-Point  Programme,

 Before  I  dwell  on  that  in  detail,  1  would

 like  to  mention  about  the  foodgrains  situation

 and  its  supply  from  the  Centre  to  _  the  States,

 According  to  the  Food  Minister,  we  have

 reached  149  million  tonnes  production.  But

 it  appears  that  it  is  an  election  strategy.  The

 Food  Minister  of  Tamil  Nadu  said  that  the

 fair  price  shops  would  close  if  they  did  not

 receive  adequate  supply.  That  was  on  March

 20  What  does  it  mean  ?  When  we  asked

 the  Civil  Supplies  Minister,  Shri  Azad,  he

 said  that  he  had  no_  stocks,  but  the  Govern-

 ments  claims  on  the  other  hand  that  there

 is  higher  production,

 SHRI  SATISH  AGARWAL:  Higher

 production  should  be  reflected  in  the  buffer-

 stock.  Naturally  these  figures  are  incorrect.

 SHRI  ९  DHANDAPANI  :  Last  week

 also,  Shri  Azad  told  the  House  that  they  were

 going  to  import  some  foodgrains  to  have

 bufferstock.  He  claimed  that  some  expert
 Committee  had  advised  the  Government  to

 have  buffer  stock.  What  is  the  reality  ?

 Which  community,  which  section  of  the  people
 is  happy  now  ?

 At  the  Calcutta  conclave—  many  people
 will  feel  allergic  to  my  using  the  words

 Calcutta  conclave—-we  passed  a  resolution

 saying  that  the  excise  duty  on  some  commo-

 dities  used  by  common  man  be  either  reduced

 or  abolished.  Of  course,  in  the  budget  they
 have  reduced  duties  by  a  few  rupees,  Rs.  2.50

 or  Rs.  3.50  00  cotton  fibre.  That  is  what

 they  have  done.

 511, 1 1  have  a  calculation  on  about  13

 items—sugar,  confectionary  and  _  chocolate,

 preseved  food  products,  glucose,  dextrose,

 coffee,  tea,  kerosene,  vegetable  oiJs,  man-

 made  fibre  and  yarn,  cotton  yarn,  matches—

 the  total  revenue  comes  to  about  Rs.  1534.59
 crores.  These  are  the  items  used  ७  the

 poor  and  the  prices  can  be  reduced.  For

 sugar  alone,  if  I  am  correct,  a  buyer,  the

 common  man,  has  to  pay  Rs.  1.60  per  KG,
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 With  this  levey,  the  price  in  the  market  is

 2  4-  lf  you  reduce  this,  excise  duty  of

 Rs.  1.60,  it  will  certainly  benefit  the  common

 man.  During  the  last  three  years  additional

 duties  on  textiles  and  textile  articles  have  been

 levied  exhorbitantly.  1  duty  has  been

 increased  for  eight  items,  which  comes  to

 about  Rs.  392.29  crores.  You  can  find  it  in

 the  Memorandum.

 Secondly.  Sir,  last  October,  Government

 gave  some  relief  in  excise  duty  the  motor

 vehicles.  That  alone  constitutes  about  Rs.

 388  crores.  This  time  also  we  gave  some  relief

 of  Rs.  45  crores,  which  comes  to  a  total  of

 more  than  Rs.  400  crores.  If  you  reduce  the

 excisc  duty  on  essential  items,  naturally  the

 common  man  will  be  benefited.  That  is.why
 we  have  said  that  the  rich  should  be  tapped
 and  the  poor  should  be  fed.  This  is  the  point
 which  I  wanted  to  make.

 Sit,  before  1  conclude,  I  want  say  some-

 thing  about  the  working  class.  I  don’t  want

 to  go  into  details  about  the  20-point  progra-
 mme  and  other  matters.  Of  courie 1  have
 to  say  many  things  about  it.  Regarding  the

 working  class,  the  pride  of  the  Government

 is  the  increase  in  industrial  production.
 What  happens  in  the  case  of  employees,  the

 working  class?  Why  are  the  Government

 fighting  with  the  working  01858  ?  What  is

 the  reason?  4e  they  not  cooperating  with

 the  Government  in  the  matter  of  higher  pro-
 duction  ?  0  dothey  belong  to  different

 political  parties  ?  Why  are  the  Government

 fighting  with  them  ?.  For  example,  take  the

 case  of  customary  bonus,  which  was  given  by
 the  State  Bank  of  India  right  from  its  incep-
 tion.  Those  days  it  was  called  the  Imperial

 Bank,  Now  the  employees  went  to  the  Court.

 The  Court  said  that  it  should  be  given,  he-
 cause  they  are  eligible  for  the  bonus.  The

 Government  appealed  to  another  Court  saying
 that  thy  are  not  eligible  for  this.

 Secondly,  regarding  the  Hindustan  Photo

 Films,  OOty.  It  showed  a  profit.  There  was

 a  Joint  Action  Committee  consisting  of  all

 political  parties  including  INTUC.  The  case

 was  referred  to  the  Ministry  of  Finance  for

 their  approval.  Till  now,  the  approval  was

 not  given  by  the  Ministry  of  Finance.  Still

 the  matter  is  pending.  What  will  happen  ?

 They  will  be  waiting,  waiting  and  waiting  for

 some  time.  Ultimately  one  day  they  will  go
 on  strike.  Again  wehaveto  approach  the

 Ministry.  This  is  the  position.  So,  this

 should  be  looked  into.
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 Another  problem  relating  to  workers:  we

 have  the  Anglo-French  Textile  Mills  in  Pondi-

 cherry,  where  there  are  about  7500  workers.

 We  wanted  it  to  be  taken  over  by  Govern-

 ment,  under  NTC.  That  was  also  not  taken

 into  consideration.  The  Minister  of  Com-

 merce  is  trying  to  persuade  some  private

 people,  for  handing  it  over  to  them.

 The  hon.  Finance  Minister  was  helpful
 in  the  case  of  ।  ८  ८  Mills  at  Madras.  Because

 of  him,  we  know  that  mil]  was  opened.  In

 the  case  of  the  same  mill,  the  Chairman  said

 he  could  not  pay  salary  for  doing  nothing.
 It  stands  closed  completely  since  last  January,
 I  personally  request  the  Minister  to  look  in

 to  the  matter,

 I  was  told  that  the  present  management  is

 trying  to  buy  some  shares.  The  value  of  an

 2  100-share  has  been  brought  down  to  Rs,

 15,  so  that  the  present  Managing  Director  can

 buy  the  shares  at  the  rate  of  Rs.  15/-  instead

 of  Rs,  100/-,  and  thereby  he  can  become  the

 owner  of  that  mill,  ।  was  a  conspiracy,
 This  is  what  ।  11621.0  from  the  employees,  ।

 do  not  know  whether  it  is  correct  or  not.

 The  same  thing  about  India  Meters.  It  is

 a  Government  undertaking.  There  is  no

 proper  managment  there.  BHEL  sends  some

 retired  persons  to  India  Meters.

 Then  there  are  sick  mills  in  Tamil  Nadu,
 which  should  be  taken  over  by  Government,

 Now  about  6८.  employecs  in  P&T

 Department.  They  say  we  area  _  socialist

 country.  We  have  a  duty  to  protect  the

 common  man,  and  particularly  those  who  are

 poor.  What  is  their  salary  ?  ।  ।  २3  60/-,
 Rs.  70/-,  80.  100/-  or  8८  125/-.  Their  pro-
 blems  should  be  looked  into.

 Now  about  the  khadi  weavers  in  villages.

 They  are  very  backward,  financially.  They
 are  getting  2  200/-  per  month.  I  do  not

 know  what  the  department  dealing  with  khadi

 and  village  industries  here  is  doing.  They
 are  absolutely  ina  very  bad  financial  condi-

 tion.

 Next  about  hadlooms.  Particularly  in

 Tamil  Nadu,  there  are  60  lakh  people  engaged
 in  this  industry.  There  was  a  request  from

 Tamil  Nadu.  We  passed  a  resolution  in  the

 Tamil  Nadu  Legislative  Assembly  when  Rajaji
 was  the  Chief  Minister,  that  bordered  dhotis
 and  saris  should  be  allotted  to  handlooms,
 so  that  these  weavers  may  some  benefit..  That

 has  not  been  done.
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 Now  about  the  power  loom  scctor.  Of

 course,  some  concessions  have  been  given  to
 this  sector,  according  tothe  Budget  speech
 of  our  Finance  Minister.  No  about.  Nowa-

 days,  powerlooms  weave  the  cloth  and  give
 it  to  big  mills  like  Calico  Mills  and  Khatau

 Mills.  The  latter  sell  this  cloth  in  the  market.

 When  those  54  mills  in  Bombay  were  on

 strike,  and  had  been  closed,  those  mills  sent

 goods  to  other  parts  of  the  country  by  using

 power  looms.  So,  giving  any  relief  to  the

 power  looms  will  not  work.

 The  late  Mr.  Sanjay  Gandhi  also  gave  the

 suggestion  in  this  House  many  times  that  in

 every  metre,  the  price  of  the  cloth  must  be

 printed,  so  that  they  cannot  dupe  the  public.

 About  central  assistance  to  handloom

 weavers,  for  ०  dholi  measuring 2  yards,  the

 Central  Government  fixes  its  rate  at  8  8.50

 and  the  Central  Government  give  Rs.  3.25  as

 subsidy.  छ 111८  same  way,  for  a  saree,  they
 fix  the  rate  at  Rs.  29  and  give  Rs.  12  as  sub-

 sidy.  But  this  assistance  does  not  go  to  the

 primary  weavers.  You  give  money.  But  the

 Chief  Minister  of  Tamil  Nadu  distributes

 dhotis  and  surees  among  the  common  men

 by  saying  that  the  has  purchased  them  from

 his  own  money.  ।  hope  the  Minister  will

 examine  it  and  clarify  this  matter  also.

 भी  गिरधारी  लाल  डोगरा  (जम्मू)

 सभापति  शी,  मैं  आपका  मशकूर  हूं  कि  आपने

 मुझे  टाईम  दिया  ।  जनाब,  मैं  जल्दी  जल्दी  में

 अपनी  दो-चार  बातें  कहना  चाहता हु
 ।

 फाइनेंग  मिनिस्टर  साहब  ने  बजट  में  सूबा-

 रकबाद  के  काबिल  बातें  की  हैं  ।  पहली  बात  तो

 ag  है  कि  वे  क्रिटीसिज्म  के  बारे  में  बहुत  रिस्पांस-

 सिर  हैं  ।  पार्लियामेंट  में  या  कंसल टे टिव  कमेटी

 में  जो  बाते  उनके  सामने  रखी  जाती  हैं  उनमें  से

 जो  का  बीते-कुबूल  होती  हैं,  उनका  वे  मो विस मम

 तौर  पर  फायदा  उठाते  हैं।  यह  बहुत  अच्छी

 बात  है  भीर  डेमोक्रेसी  में  यह  होना  भी  चाहिए  |

 इसके  लिए  मैं  उन्हें  मुबारकबाद  देना  चाहता

 हु  ।

 बजट  में  दूसरी  बात  उन्होंने  यह  की  है  कि

 सेविंग्स  को  बहुत  इन् करेज  किया  है  ।  सेविंग्स

 को  एवरेज  करने  थे  वे  काफी  रुपया  दृष्टि  कर

 सकते  हूं  ।  इससे  गवर्नमेंट  के  डिस्पोजल  पर  रुपया
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 भा  जाता  है  भर  मिडिल  क्लास  इससे  अपने

 खानदान  के  लिए  भी  रुपया  बचा  सकता  है  ।

 सेविंग्स  पर  प्रीमियम  बहुत  अच्छी  बात  है  |

 मिनिस्टर  साहन  ने  पर्सनल  इनकम  पर

 टेक्स रेट  रिड्यूस  किया  है।  अभी  उसमें  भर

 फरार  रीडर्स  करने  की  गुजारना  है।  मैं

 कहूंगा  कि  उसको  पचास  परसेंट  तक  ले  जायें  |

 इससे  मिडिल  बलास  भीर  लोग  मिडिल  क्लास

 फायदा  उठायेगा  |  जो  वह  छोटे-मोटे  घंटे  करता

 है,  उससे  वह  पबा  बच।  सकेंगे  ।  इससे  केपिटल

 फोर रो बॉन  में  भी  मदद  मिलेगी  ।  Fe  लोग  दस

 बात  की  मुख  लिप्त  करते  हैं  कि  सराहने  इनकम

 टेबल  रेट  कम  किया  है
 ।

 मैं  कहता  हूं  कि
 जब

 आपने  टेक्स  रेट  कम  बया  है  तभी  इसका

 फायदा  हुम  है  ।  सारा  मुल्क  तरक्की  करे,  न  कि

 चंद  बड़े  बड़ें  आदमी  ही.  अपनी  तरक्की  करें  ।

 ae  बड़े  आदमियों  में  चाहे  बड़ा.  जमींदार  हो,

 चाहे  बड़ा  कारखाने दार  हो,  चाहे  वह  बड़ा  केपी-

 लिस्ट  हो  ।

 अगर  चन्द  आदमियों  की  तरफ  ध्यान  दिया

 जाएगा  तो  गरीब  आदमी  दबता  जाएगा,  पिसता

 जाएगा  कौर  मुल्क  मीर  नहीं  हो  सकता  |  मुल्क

 कोई  जमीन  क।  एक  टुकड़ा  नहीं  है  ।  सब  जनता

 को  मिलाकर  मुल्क  बनता  है  ।  तो  राज  दमको  यह

 देखना  है  कि  हमारी  जो  पालिसी  है  वह  गरीबों

 की  ज्यदा  से  ज्यादा  मदद  कर  रही  है  या  नहीं

 चन्द  आदमियों  को  इनकम  बढ़ाने  से  कोई  फायदा

 नहीं  है।  इल्लनलिए  यह  जो  पालिसी  एडाप्ट  को

 गई  है,  यह  एक  सही  पालिसी  है  कौर  इसके

 लिए  मैं  इनको  मुबारकबाद  देता  हू  ।

 अब  हमको  देखना  यह  है  कि  Ble  जमींदार  छोटे

 किसान,  मालिनी  किसान,  छोटा  दस्तकार,  इनके

 लिए  हमारी  पालिसी  में  क्या  होने  जा  रहा है  ।  इन

 को  हम  कहां  तक  मदद  कर  सकते  हैं  ।  हमारी

 पालिसी  इसमें  कहाँ  तक  मददगार  साबित  हो

 रही  है।  TT  ओर  ज्यादा  ध्यान  देने  की

 आवश्यकता  है  ।  अनाज  की  पैदावार  बढ़ाना

 आवश्यक  है,  लकिन  इस  बात  का  भी  ध्यान

 रखना  चाहिए  कि  किसान  जो  खच  करता  है,

 उरसे  उसको  कुछ  आमदनी  होनी  चाहिए  थह
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 पालिसी  दुरुस्त  है  ।  लेकिन  जहां  तक  कंज्यूमर

 का  ताल्लुक  है,  उसका  ख्याल  नहीं  रखा  जा  रहा

 है।  जेसा  कि  च्द्लाल  चन्द्रा कर  जी  ने  कहा  कि

 पब्लिक  डिस्ट्रीब्यूशन  सिस्टम  में  और  सुधार

 करने  की  आवश्यकता  ।  गरीब  आदमी  की

 पर चेजिंग  पावर  को  बढ़ाना  आवश्यक  है  ।  अगर

 गरीब  आदमी  वहा  से  खरीद  कर  खा  नहीं  सकता

 तो  फिर  इसका  क्या  फायदा  है  ।  इस  भोर  पुरी

 तवज्जह  नहीं  दी  रही  है  अनाज  की  कीमत

 बढ़ाने  से  वेज  रेट  बढ़ गा  ।  गवर्नमेंट  सेक्टर  का

 बेज  रेट  बढ़ेंगा  |  हर  जगह  बढ़ेगा  ।  अगर  हुर

 फसल  पर  20  0-40  रुपए  बढ़ा  दिया  गया  तो

 वेज  रेट  बढ़ता  चला  जाएगा  ।  इसलिए  इन  बातों

 कोैलेस  करने  की  भोर  ध्यान  दिया  जाना

 चाहिए  |

 गवर्नमेंट  के  अन्दर  एक  स्ट्रक्चरल  कमी

 गौर  है  ।  हमारा  मॉनिटरिंग  सिस्टम  ठीक  नहीं

 है।  पालिसी  हम  तय  कर  देते  हैं  लेकिन  फील

 में  उसका  क्या  असर  पह  रहा  है,  उसके  ऊपर

 arg  हो  रहा  है  या  नहीं  हो  रहा  है,  इसके  लिए

 कोई  मॉनिटरिंग  सिस्टम  हमारे  पास  नहीं है  ।

 अपनी  जो  पालिसीज़  हैं,  उनसे.  असेसमेंट

 नहीं  किया  जाता  ।  कई  राज्यों  में  स्माल-स्केल

 इन्डस्ट्रीज  चल  रहो  हैं  ।  गुजरात  जेसी  प्रास्परस

 स्टेट  को  यह  मालूम  है  कि  कितने  नए  यूनिट  खोले

 गए,  कितना  रुपया  कर्जे  दिया  गया  गौर  कितनी

 फंसिलिटीज  दी  गई  ?  लेकिन  उसके  बाद  ताकि-

 टिंग  आदि  की  कोई  सुचना  उनके  पास  नहीं  होती

 है।  नेशनल  लेबल  पर  जो  फीगसं  दी  जाती  हैं,

 उनमें  मुझे  तो  अन्दाज़े  ही  नजर  आते  हैं  ।  उनमें

 रिबल  स्ट्रक्चर  नजर  नहीं  आता,  जिसके  जरिए

 वह  फीगर्स  तयार  होती  हो  ।  एक  ऐसा  ढांचा

 तैयार  करना  चाहिए  जो  यह  देखे  कि  कहां  तक

 काम  ठीक  हो  रहा  है  ?  प्राइस  कंट्रोल  के  बारे  में

 भी  कहना  चाहुंगा  ।  अपोजिशन  और  रूलिंग

 पार्टी  के  लोग  इन्फ्ल्यूऐन्धियल  आदमी  के  बारे  में

 तो  बहुत  बातें  करते  हैं  लेकिन  कामन-मौन  का

 कोई  ख्याल  नहीं  रखता  |  पालिसीज  का  फायदा

 कामन-गोन  को  मिलना  चाहिए  ।  फाइनेंस  मिनी.

 स्टर  साहब  तो  ख्याल  रखते  हैं,  लेकिन  ज्यादा
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 घ्यान  देने  की  जरूरत  है।  एक  बात  भर  कहना

 चाहूंगा  ।  आपने  जिस  किसने  का  बीस  लाख  से

 ज्यादा  टर्न-ओवर  होगा,  उसको  चाटने  अकाउंटेंट

 से  आडिट  करवाना  कम्पलसरी  कर  दिया  है  |

 थी  रामावतार  शास्त्री  (  पटना  )  :  अब

 चालीस  लाख  हो  गया  है  |

 श्री  गिरधारी  लाल  डोगरा  :  चार्टेड  रक्षा...

 उन्टेंटस  की  तादाद  इतनी  कम  है  कि  चालीस

 करके  भी  नहीं  कर  पायेंगे  |  हर  साल  भाई  यथा

 दस  परसेंट  लड़के  पाप  होते  हैं  ।  इसको  कपिल-

 सरी  बनाने  से  नुक्सान  ही  होगा  ।  कुछ  लोग

 तो  चालीस  लाख  से  कम  टखने-भोडर  बताकर  भी

 सेल्फ  असेसमेंट  करवा  सकते  हैं  ।  आजकल  के

 हालत  में  चाटेंगे  अकाउंटेंट  के  खच  को  बात

 करना  बहुत  मुकल  है  ।  इसलिए,  चालीस  लाश

 भी  कम  हैं  ।  चाट ंड पका  उन्टेंट्स  की  तादाद  कम

 है,  इसलिए  रिश्वत  अधिक  चलेगी  ।  पब्लिक

 डिस्ट्रीब्यूशन  पिस्टल  को  भी  स्ट्रेन  किया  जाना

 चाहिए।  यह  देखना  चाहिए  कि  जो  पार्टी

 लाइन  के  नीचे  लोग  हैं,  उनकी  पर चेजिंग  पावर

 जनरेट  हो  रही  है  या  नहीं  ?  एग्रीकल्चरल  सेक्टर

 पे  मापने  aare  बना  दिया  है  ।  को-आापरेटिव्ज

 का  फायदा  रीच  फार्म सं  को  मिल  रहा  है  जबकि

 गरीब  कामंस  को  नहों  मिल  पा  रहा  है।  अपको

 डायरेक्ट  ताल्तुक  नहीं  है  फिर  भी  आपसे  इस

 बारे  में  निवेदत  करना  चाहूंगा  ।  क्रेडिट  की  ओर

 भी  आपको  तवज्जुह  देने  की  जरूरत  है  ।  एफ

 मेन  बंक  आपने  खोल  दिया  है,  उसके  बारे  में

 आपको  पूरी  जानकारी  होनी  चाहिए  |

 कोआपरेटिव  का  जहां  तक  ताल्लुक़  है,

 जब  तक  वे  पाल  फंसे  र  मालिनी

 फार्मर्म  की  कोई  हैप  नहों  करती  हैं,  तब  तक

 उन  कोआपरेटिव  का  कोई  फायदा  नहीं है  ।

 अत्र  तक  कोभआापरेटिग्ज  का  इसीलिए  फायदा

 नहीं  उठाया  जा  रहा  है  कि  वह  स्टेट  सब्जेक्ट  है

 alt  स्टेट्स  पर  बहे  जमींदार  छाये  हुए  हैं  ।  भग

 जनाब  मैं  दो  तीन  मोटी  बातें  कहना  चाहता  हूं  ।

 हमारी  जम्मू  और  कश्मीर  स्टेट  में  रिफ्यूजी

 प्राब्लम  । 947  से  लेकर  राज  तक  पर सिस्ट
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 करेंती  चली ना  रही  है।  वे  सारे  रिफ्यूजी  बाहर

 से  नहीं  भाये,  बल्कि  वे  सब  इडियन  सिटीजन

 हैं जो  दो  किस्म  के  हैं।  कुछ तो
 परमानन्द

 रेजिडेंट्स  साफ  स्टेट  हैं,  कुछ  1947  के  हैं

 गौर  कुछ  1965  भौर  1971.0  के  हैं  ।  लेकिन

 1971  के  बाद  के  जितने.  रिफ्यूजी  हैं,

 स्टेट  गबन  मेंट  ने  उनके  साथ  जिस  तरह  का

 एटीट्यूड  किया,  वहू  ठीक  नहीं  कहा  जा  सकना  |

 केन्द्रीय  सरकार  की  तरफ  से  उनको  जो  मदद

 मिली  थी,  वह  रुपया भी  वे
 ख  बन  हैं।  मगर

 1947  के  रिफ्यूजी  को  अब  तक  वास्तव  में

 कोई  मदद  नहीं  मिलो  औंर  न  उनको  फाइनेन्इयली

 या  रिहैबिलिटेशन  करने  के  लिए  मदद  दी  गई  ।

 कुछ  समय  पहले  पार्लियामेट  में  राज्य  सभा  की

 एक  कमेटी  बनी  थी,  जिन्होंने  सारी  समस्या  पर

 मोरोली  विचार  किया  भोर  रिमांड  किया  कि

 1947  की  जितनी  ओरिजिनल  फिलिप  हैं,

 उनको  बारह  हजार  रुपया  प्रति  फैमिली  के

 हिसाब  से  मदद  दी  जाए,  लेकिन  वह  मंजूर  नहीं

 हो  सकी  ।  मै  मानता  हूं  कि  यदि  उनको  12

 हजार  रुपया  न  दिया  जाता  ती  कुछ  न  कुछ  तो

 भाग्य  दिया  जाना  चाहिए  था  ।  क्यों  आज  तक

 वे  स्पेनिश  नहीं  हो  पावे  हैं  भोर  जहां  जहां  उन

 को  भा वाद  किय  गया  है,  वे  जगह  बड़ी  तग  हैं

 और  उनका  बहुत  बुरा  हाल  हैं  ।  वैसे  तो  हमारी

 प्रधानमंत्री  साहिबा  वहं  जा  चुकी  हैं  और  उन्होंने

 भी  उस  प्रोब्लम  को  एश्रीशिपेट  किय।  है.  लेकिन

 उनको  तरफ  ध्यान  देने  की  आवश्यकता  है  ।  इन

 में  से  1971  वाले  लोगों  को  तो  अभी  तक  कोई

 जमीन  भी  नहीं  मिली,  उन्हें  कम्प  से  उठा.  कर

 भगा  दिया  ।  पहन  हमारी  पोलिसी  पशु  अनी  थी

 कि  जब  तक  इनको  जमीन  न  मिल  जाए  और

 उस  पर  एक  फसल  ये  न  काट  ले  तब  तक  इनको

 फसलिटीज  मिलती  रहेंगी  ।  किसी  को  नाले  पर

 बिठा  दिया  गया,  किसी  को  कहों  मौर  बिठा

 दिया  गया  ।  लेकिन  सही  जमीन  उनको  नहीं

 मिली  |  उन  सब  का  बुरा  हाल  है  ।  हमें  उनकी

 तरफ  ध्यान  देना  चाहिए  |

 दूसरी  बात  मैं  एक्स  सर्विस  मैन  के  बारे  में

 कहना  चाहता  हूं  ।  बैे  हमारी  स्टेट  बड़ी  बेक-
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 वा  है  ।  जनाब,  भाप  उसे  अच्छी  तरह  से  जानते

 हैं  क्यों  कि  माप  वहां  रहे  हैं  ।  वे
 कुछ  लोग  काफी

 पहले  जमाने  के  हैं,  जिनको  बिल्कुल  पेंशन  नहीं

 दी  जा  रही है।  उनमें से  थोड़ ेसे  रिजवी  के

 आदमी  बिलकूल  बेकार  हैं  और  बुढ़े  हो  गए  हैं,

 मगर  उनके  पास  कुछ  काम  करने  को  नहीं  है  ।

 Bt  उनको  काम  देने  का,  पेंशन  देने  पर  विचार

 करना  चाहिए  |  जब  भी  उनके  पास  जाओ  तो

 वही  प्रॉब्लम्स  वे  बता  देते  हैं  ।  इन  एक्स सब विस

 मैंन  की  पंजाब,  जम्मू  और  कश्मीर  भर  हिमा-

 चल  प्रदेश  में  काफी  तादाद  है  ।  इसके  अलावा

 कई  दूसरी  स्टेटम  में  भी  ये  काफी  संख्या  में  हैं,

 जेसे  बिहार  है।  माज  इनकी  प्रॉब्लम्स  को

 लच्छो  तरह  सेफ्टी  करके  हन  करने  की  जरूरत

 है।  वरना  आज  सारे  मुल्क  में  कहीं  पर  भी  पीस

 नहीं रह  सकती  भर  हम  ठीक  से  काम  नहीं  कर

 सकते  जब  तक  कि  हन  एक्ससविसमैन  को  हम

 डिस-सेटिस्फाई  रखेंगे,  जो  मुल्क  के  लिए  अपने

 अप  को  कुर्बान  करते  हैं,  उनके  पीछे  बीवी  और

 छोटे  छोटे  बच्चे  रह  जाते  हैं.  जिनके  पाप  देख-

 भाल  करने  वाला  कोई  साकी  नहीं  रहता  ।  वैसे

 हमारे  जितने  एक्ससविसमैंन  बोह  बने  हुए  हैं,

 चाहे  वे  डिस्ट्रिकट  लेवल  पर  बने  हों  या.  स्टेट

 लेबल  पर,  राज  उनके  पास  कोई  ताकत  नहीं

 रह  गई,  जो  पहले  हुआ  करती  थी  ।  उनके  पास

 वक्त  नहीं  होता  कि  वे  एक्स सर्विस मैंन  की  कभी-

 नाईयों  को  स्टडी  करके  उसका  हल  निकाल

 सकें,  सिवाय  इसके  कि  एक  आदमी  को  नौकरी

 मिल  जाती  है,  एक  आफिसर  होता  है  कौर  दो-

 चार  कलक  उनमें  होते  हैं।  आजादी  से  पहले  हम

 aaa थे  कि  घर  घर  में  ये  कैसे  जाते  थे  लेकिन

 आज  फौजी  दर-दर  पारे  फिर  रहे  हैं.  उनका

 गुजारा  नहीं  होता 1  उनकी  पेंदा नके  बारे  में

 सुप्रीम  कोट  में  पीछे  जो  फैसला  हुआ  था,  उस

 पर  भी  अभी  तक  अमल  नहीं  हो  पाथा  है  ।

 अमल न  होने  का.  कारण  यंह भी  है  कि  वह

 फैसला  ब्यूरोक्रेसी  ने  पालन  ही  नहीं  होने  दिया  ।

 भर  उसका  लाभ  किसी  को  नहीं  मिल  पाया

 है।  इसलिए  मैं  जरूरी  समता हूं हूं  कि  यदि  हमें

 मुल्क  के  अन्दर  सही  मायनों  में  तरक्की  करनी  है
 तो  इनको  तरक्की  पर  भी  हमें  तवज्जुह  देनी
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 होगी  ।  दोनों-एक्ससविसमेन  कौर  रिफ्यूजी-की

 मोर  ध्यान  देने  की  जरूरत  है  ।

 यहां  पर  अग्रवाल  साहव  ने  विदेशों  में

 स्थिति  इण्डियन  मिठास  की  कठिनाईयों  का

 fas  किया  ।  वेसे  तो  मुझे  भी  कई  बार  बाहर

 जाने  का  मौका  मिला  है,  भले  ही  मैं  बाकी  दोस्तों

 की  तरह  कई  वार  न  गया  हूं  ।  या  तो  आप  हर

 मिशन  को  वाद  कर  दीजिए  अथवा  तरीके  से

 काम  होने  दीजिए  ।  मैं  मास्को  में  भी  गया  था,

 वहां  पर  जितनी  गाड़ियां  हैं,  दो  या  तीन  चलती

 हैं  कौर  उगका  कारण  यह  है  कि  हमारा

 फाइनेंस  डिपार्टमैंट  उनकी  रिपेयर  के  लिए  सेव-

 ata  नहीं  देता  ।  गाड़ी  के  पुर्जे  मंगाने  की  इजाजत

 नहीं  है,  जब  कि  टेक्सी  में  बेहर  खन  कर  सकते  हैं

 कौर  उस  पर  किसी  को  कोई  एतराज  नहीं  है।

 लेकिन  गाड़ी  रिपेयर  नहीं  हो  सकती  ।  इसी

 तरह  से  जी०डी०आर  में  फर्स्ट.  सेक्रटरी  एक

 लेडी  थी  वह  बेचारी  इसको  छोडने  आई  तो

 बस  में  बैठकर  आयी  और  बस  में  ही  वापस  गई।

 इसी  तरह  से  बि यट नाम  में  डाक्टर  नहीं  है  |

 हमारे  मिशन  के  जो  कर्मचारी  हैं  उनकी  फेमिली

 में  से  एक  आदमी  3  महीने  के  अन्दर  इलाज

 कराने  के  लिए  बकाया  जा  सकता  है  |

 क्यों  नहीं  आप  डाक्टर  अपना  वहां  रखते?  अगर

 आप  मिशन  खोलें  तो  पूरे  जोर  शोर  के  साथ

 खोलिये  ।

 माप  डिफरेंट  बोनस  बनाते  हैं,  जसे  टी  कबाड़

 है,  उस  बोर्ड  में  दो  एम०  पीज०  को  छोड़कर

 बाकी  मेम्बरान  को  सरकार  नौमीनेट  करती  है  |

 आपको  मालूम  है  कि  अमृतसर  सबसे  बड़ा  टी

 सेन्टर  है  खरीद  फरोख्त  का  ।  लेकिन  अमृतसर

 का  कोई  रिप्रजन्टेटिव  उस  टी  बोर्ड  में  नहीं  है  ।

 मेरी  मांग  है  कि  अमृतसर  को  एक  आदमी  का

 नौमी ने दान  मिलना  चाहिए  |

 SHRI  GEORGE  FERNANDES  :  (Muz-
 ffarpur)  :  Sir,  this  is  the  last  Finance  Bill

 of  the  prescnt  Goverment.  If  ।  know  the

 mind  of  the  people  of  this  country,  this  is

 bound  to  be  the  last  Finance  Bill  of  the

 party  that  goes  by  the  name  of  its

 leader.
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 AN  HON.  MEMBER :  Wishful  think-

 ing.

 SHRI  GEORGE  FERNANDES :  This

 Finance  Bill  seeks  to  gite  sanction  to  the

 several  budget  proposals,  which  the  Finance

 Minister  presented  in  his  budget.  Frankly,
 there  is  nothing  in  these  proposals  that  ee-

 105  me.  The  budgets,  particularly  during  the

 last  four  years,  have  ceased  to  be  innovative,

 trend-breaking  or  trend-setting.  They  are

 Primarily  an  exercise  म  book-kecping.  so

 much  received  and  so  much  spent.  Therefore

 all  that  one  can  really  do  when  discussing
 these  proposals,  and  the  Bill  that  now  seeks

 to  get  approval  for  them  isto  discuss  the

 broad  trends  in  the  economy  and  alse  in  our

 polity.

 Speaking  in  this  House  in  the  very  first

 year  of  this  Gavernment,  ।  had  almost  des-

 paired  about  the  future,  the  future  as  long  as

 this  Government  lasted.

 That  dispair  was  born  out  of  the  percep-
 tions  which  this  Government  had  displayed
 from  their  manifesto,  whichthey  had  produ-
 ced  before  the  elections.  With  the  first  Budget

 speech  of  the  then  Finance  Minister,  they
 started  the  game  of  scapegoatism.  They  went

 to  find  scape-goats  for  the  inherent  probjJems
 that  our  economy  and  our  polity  faced  then

 and  is  facing  now.  This  was  in  the  President’s

 Address  even.  If  you  tell  me  that  शिक्षा/061175

 name  should  not  be  brought  forward,  I  would

 say  it  was  nothing  but  a_  declaration  of  poli-

 cies,  perceptions  and  perspectives  of  the

 government  of  the  day;  and  they  even  had

 the  President  tell  the  Joint  Session  of  Parlia-

 ment  andthe  country  that  everything  had

 gone  wrong  because  of  two  and  a  quarter  years
 of  Janata  Rules;  and  8॥  the  good  work  that

 was  done  previous  30  years  was  destroyed  by
 these  Janata  men.  In  fact,  I  enjoy  their

 manifasto  carryingit  in  my  pocket  because  it

 is  a  constant  reminder  of  promises  that  are

 not  fulfilled,  performance  that  is  just  not

 there,  and  again  the  promises  that  you  have

 made  are  प  $0८ी1 2  grandiose  style.  115 '

 manifesto  started  witha  very  interesiting  state-

 ment.  The  very  first  paragraph  which  pre-
 sented  the  thinking,  or  if  I  may  say,  the  lack

 of  thinking,  on  vital  issues  of  the  party  that

 is  in  power  says  and  I  quote:

 1e  assumption  of  power  by  the  Janata

 Party  brought  serious  danger  to  our

 polity.  For  the  first  time  in  independent
 India  north-south  were  split,  The  longer
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 the  Janata  Party  ruled  on  the  basis  of  its

 mandate  in  the  र०.."

 So,  we  were  the  party  of  the  North.

 निमि १९  1101.0  they  alienated  not  only  the

 south,  but  also  South-  East  part  of

 India.”’

 I  hope  the  irony  is  not  lost  on  the  Finance

 Minister,  if  no  one  else.  But  forget  the  irony,

 forget  the  turn  history  has  taken,  when  you
 started  uniting  the  north  and  south,  I  may
 tell  you  the  Prime  Minister  is  again  म  search

 of  a  constituency  in  the  north.  Forget  that.

 What  worried  me  then  and  what  still  wories
 me  is  the  thinking  inherent  _in  this  kind  of

 statement  that  we  and  we  alone  are  the  repo-
 sitories  of  patriotism,  we  and  we  alone  are

 the  repositories  of  all  wisdom,  we  and  we

 alone  are  capable  of  running  this  country;
 and  if  this  country  through  the  wisdom  of  the

 people  decides  to  call  upon  another  party  to

 run  its  affairs,  then  that  is  a  serious  danger  to

 our  polity.  So,  Sir,  the  assumptions  on  which

 they  proceeded  had  made  me  warn  them  right
 from  this  set  idea  and  tell  the  then  Finance

 Minister  and  ।  180.0  told  the  Government  :

 please  learn  from  the  mistakes-your  own  and

 also  ours,  because  we  made  mistakes.  But

 please  learn  from  those  mistakes.and  do  not

 try  to  go  in  search  of  scapegoats,  The  pro-
 blems  of  this  country  are  far  more  serious,
 far  more  deep  than  our  trying  to  merely

 apportion  blame  on  performance  or  non-per-
 formance  of  each  other.  But,  Sir,  the  lessons

 were  not  drawn.  They  refused.

 And  now  we  have  this  Budget  of  the

 present  Finance  Minister,  whois  quite  an

 expert  in  handling  statistics,  handling  figures.
 In  fact,  he  is  an  excellent  craftsman  in  that

 kind  of  a  game.  90  we  have  today  a  situa-
 tion  in  which  people  are  told  that  things  were

 never  so  good  and  if  anything,  they  are  going
 to  be  better.  Sir,  ।  ४25  away  toa  place
 where  newspapers  are  not  available.  301 I
 give  an  instance  of  the  newspaper  16001  of

 the  Finance  Minister’s  Statement  in  Calcutta

 two  days  back  in  which  he  has  now  jumped
 toa  figure  of  147  million  tonnes  of  food-

 grains.

 Where  he  got  the  statistics  from  is  some-

 thing  that  really  baffles  me  because  in  less

 than  two  months  he  had  shot  up  from  142

 million  tonnes  to  145  milliontonnes  and  now

 he  said  it  is  147  million  tonnes,

 (Interruptions)
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 AN  HON.  MEMBER:  And  today  morning,
 149  million  tonnes.

 SHRI  GEORGE  FERNANDES  :  Yes,
 and  now  thcy  have  reached  a  figure  of  149

 million  tonnes.  So,  a  lot  of  paper  work  in

 terms  of  statistics  is  being  done.  These  stati-

 Stics  are  primarily  election  statistics.  The

 statistics  have  nothing  to  do  with  what  we

 really  are  going  to  produce  inthe  conntry
 because  we  have  gone  through  this  kind  of

 targeting,  not  performance.  In  every  year?  if

 you  go  through  your  own  mid-term  revicw  of

 the  Five-Year  Plan  through  which  we  are  just
 now  going  —-this  15  the  penultimate  year—you
 will  find  that  811  your  targets  almost  every
 one  of  your  targets  had  been  beyond  your
 achicvement.

 Then  the  Finance  Minister,  again  expert
 that  he  is  in  giving  statistics,  has  been  telling
 us  that  ‘we  are  going  to  have  a  growth  rate

 of  5.4  per  cent,  which  some  11105.0  becomes

 5.2  per  cent.  And  then  of  course  ke  likes  to

 enthuse  people  by  telling  them  that  they  are

 capable  of  going  right  up  to  7  per  cent.  S0  1

 belicve  that  he  should  go  up  to  7  per  cent
 he  should  go  up  to  10  per  cent.  Why  none

 But  what  really  worries  me  again  15  that  what

 you  give  these  statistics  of  5.2  per  cent  and

 5.4  per  cent,  what  is  the  base  year  on  which

 you  are  falling  back  upon  ?  You  go  back  to

 1979-80,  the  year  of  the  worst  drought  that

 we  have  had.  Of  course,  you  then  refused

 to  accept  it,  you  said  there  was  no  drought,
 it  was  the  Janata  Government  that  was  respo-

 nsible,  it  was  the  Janata  Government  drought.
 But  unfortunately  today,  as  your  economists

 get  to  work,  when  the  politicians  get  pushed
 out  and  the  economists  then  start  to  work

 including  the  copywriters,  now  of  course

 everybody  talks  about  the  drought  of  1979-80,
 The  world  Bank  speaks  about  it,  the  other

 international  agencies  always  spoke  about  it,
 but  now  you  also  speak  about  it  in  your
 documents  including  your  Economic  Review

 and  so  on  and  so  forth.  But  my  point  is

 that  you  are  falling  back  onthe  1979-80

 figures  when  you  talk  about  a  growth  rate

 and  try  to,  what  shall  ।  58४,  deceive  the

 people  or  try  to  satisfy  yourself  that  great

 things  are  being  achievec.  This  does  not

 really  take  us  anywhere  in  terms  of  genuine
 achievement.  0.0  cannot  possibly  go  back

 to  the  worst  year  of  economic  performance.
 Even  assuming  that  it  was  a  politically  cont-

 rived  performance,  Jct  us  assume  that  the

 drought  had  nothing  to  do  with  it,  the  conses
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 quent  fall  in  industrial  production  had  nothing
 to  do  with  it,  but  it  was  all  the  handiwork  of

 the  Janata  Party,  let  us  assume  it  fora

 moment,  even  then,  ।  would  like  to  ask  the

 Finance  Minister  :  5.0  it  fair  to  the  people  of

 this  countrry,  or  for  this  matter,  to  anybody
 who  is  capable  of  understanding  what  you
 are  trying  to  say,  to  put  out  constantly  these

 Statistics  saying  that  it  is  going  to  be  5.2  per
 cent  growth  or  it  is  goingto  be  5.4  per  cent

 growch  ?  But  actually,  if  you  go  back  to

 the  calculations,  make  triennial  calculations,
 if  youlook  at  the  overall  rate  of  growth
 in  our  economy,  you  will  find  that  what  we

 are  achieving  is  only  3.5  per  cent.  So,  whe-

 ther  it  is  the  Janata  Government,  it  ।  (116

 same  performance,  whether  it  is  the  Con-

 gress  t0  Government,  it  if  the  same  _  perfor-
 mance  in  terms  of  broad  economic  growth  in

 this  country.  What  we  really  need  to  have  today
 is  the  general  performance  of  the  economy
 and  this  should  make  the  Finance  Minister

 1179.0  85 कैं (1211  as  it  makes  those  of  us  on

 this  side  of  the  House  concerned.  1  do  not

 see  why  the  Finance  Minister  should  feel

 complacent  why  he  should  tsume  such  a

 great  delight  in  the  great  performance  of

 his  Government  when  judging  by  any  yard-
 stick—-—  and  I  leave  it  to  the  Finance

 Minister  to  decide  the  yardstick  by  which

 he  wants  to  judge  the  real  quality  of  life

 which  our  people  today  are  enjoying.  In  my
 view  the  situation  to-day  is  much  worse

 than  what  it  was,  shall  we  say  twenty  years
 back.  I  would  like  the  Finance  Minister

 to  be  very  specific  on  this  when  he  gives

 reply.  I  will  give  him  statistics  ;  $11106  he

 enjoys  statistics  and  I  do  enjoy  some  time, ।
 will  give  him  one  or  two  statistics  to  work

 upon,  ।  3०  back  to  your  own  Economic

 Survey.  I  am  not  going  to  statistics  produced

 by  my  party  or  by  any  other  opposition

 Organisation.  Iam  goingto  the  Economic

 Survey—

 लिये  1961,  our  people  had  a  per  capita

 availability  of  468  grams  of  foodgrains”’

 15  bres.

 This  included,  for  the  information  of

 the  Finance  Minister  and  of  the  ruling

 party,  69  grams  of  pulses.  If  any  one  under-

 stands  the  significance  of  pulses,  at  least

 Prof.  Ranga  will  understand—that  is  proteins
 for  our  people  and  proteins  are  nothing
 else  but  brain,  muscles,  strength—physical
 and  mental.  This  is  in  1961.  Even  in  these

 two  wretched  years  of  Janta  Rule.  I  use
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 ‘wretched’,  the  people  still]  had  in  1978,  467

 grams  of  grain  including  about  45  grams
 of  Pulses  and  in  1979  they  had  476  grams
 of  grains  including  the  same  quantity  of

 pulses— 44  or  45  grams  of  Pulses.  If  you
 look  at  the  statistics  which  this  Economic

 Survey  gives  us  of  the  latest  year ।  the

 available  foodgrains  in  the  country  has  come

 down  to  430  grams  per  capita  which  includes

 38  grams  of  pulses  You  look  at  the  quality
 of  life,  ultimately,  how  will  you  judge  the

 performance  ?  Statistics  is  not  food.

 Statistics  do  not  feed.  You  say  4.5%  or

 5.4%.  It  does  not  make  any  sense  at  all.  You

 get  down  to  what  is  available  to  the  people  and

 food  is  the  most  important  thing  for  which

 all  of  us  are  fighting.  Food  is  the  most  impor-
 tant  thing  for  which  poor  people  in  this

 country  arecrying.  Then,  there  is  nothing
 which  this  government  can  boast  of.  There

 is  nothing  of  which  any  one  of  us  can  be

 proud  of  because  consistently  we  have  been

 denying  to  our  pcople  food  to  eat  and

 particularly  in  the  area  of  pulses,  there  has

 been  decline,  a  steady  decline  during  the  last

 twenty  years  and  more.  It  is  not  merely  the

 foodgrains  that  decides  this.

 I  was  going  through  the  statistics  which

 an  institution  with  which  the  Finance  Minis-

 ter  should  be  familiar  -(116  World  Develop-
 ment  Report.  I  think  the  World  bank  pro-
 duces  it  and  this  Report  mentions  the  calo-

 ries  that  are  available.  That  is  another  way
 of  judging  how  our  people  are  being  fed,
 how  they  are  really  living,  The  World

 Development  Report  divides  the  countries

 into  four  categories.  There  is  a  non-market,
 I  presume  the  socialist  economy,  Then

 there  is  the  High  Market  countries  which  ।  pre-
 sume  are  the  Western  Industrial  Powers.  Then

 there  are  what  are  called  the  Middle  Income

 Countries,  What  exactly  the  definition  is,
 the  Finance  Minister  will  be  better  ,able  to

 tell  us.  Then  there  are  what  are  known  as  the

 Poor  countries.  So,  there  are  four  categories.
 I  have  to  discover  ।.८.  1116.0  fifth  category
 and  that  is  India.  This  comes  in  when  you

 particularly  discuss  the  qnality  of  life  of  the

 people.  If  the  quality  of  life  is  going  to

 be  judged  by  the  calorific  value  of  food

 that  goes  into  the  stomach  of  the  people
 the  World  Bank  1983  Report  says  :

 *"पु1181  the  Non-Market  economcer  provi-
 ded  their  people  3412  calories  per  day,  the

 High  market  provided  their  people  343:

 calories  per  day,  the  न 1011८  Income  Count
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 ries  provided  their  people  with  2579

 calories  per  day,  the  Poor  Countriea

 provided  their  people  2218  calories  per

 day  and  India  provided  its  people  with

 1880  calories  per  day.”’
 Sir,  it  is  a  category  by  itself.

 Sir,  1  am  sure.  the  Finance  Minister

 knows  these  matter  betters  than  most  of  us,

 This  1,880  calories  is  75%  of  the  calorific

 requirement  of  an  able-bodied  person  who  is

 to  work  for  8  hours  a  day.  11115.0  is  very  real.

 Our  neighbour,  Pakistan,  with  whom  _  peo-

 ple  have  their  problems,  you  take.

 While  our  calorific  intake  was  static  from

 1969-71  to  1980,  while  @ur  clarific  intake  rem-

 ained  static,  here  is  the  country,  the  same  peo-

 ple,  same  culture,  same  background  and  every

 thing  is  same  in  this  country.  Between  1969-7]

 and  19४0,  they  were  able  to  increase  their  calo-

 rific  intake  from  2,192  to  2,270  which  enabled

 them  to  at  least  become  a  poor  country
 while  we  continue  to  remain  an  exceptional

 country  interms  of  providing  our  pcople
 with  minimum  food  needs.  Then,  we  go  by
 statistics  again  to  find  out  what  kind  of

 progress  we  are  making.  I  again  go  back

 to  the  Economic  Survey,  Mr.  Minister,
 Look  at  the  national  per  capita  income.

 I  do  not  want  to  2०0 1010  pages  be-

 cause  it  takes  time  and  I  do  not  want  to

 take  the  time  of  the  House.  But  let  me

 make  out  my  point.  1978-79  again  wis  a

 bad  year  with  a  bad  Government.  But  accor-

 ding  to  your  Economic  Survey,  the  per
 capita  income  in  1979-80  was  ८८.  714.9  and

 1982-83  which  is  the  latest  year  for  which

 your  Economic  Survey  gives  us  the  statistics,

 the  per  capita  income  is  Rs.  718, 1 .

 PROF.  MADHU  DANDAVATE  (Raja-

 pur):  It  is  because  the  performance  of  the

 population  was  good,

 SHRI  GEORGE  FERNANDES  :  ।  9e
 sume  that.  These  statistics  are  understanda-

 ble  to  people  and  I  am  not  making  these

 points  in  order  to  embarrass  the  Finance

 Minister.  On  the  contrary,  1  am  only  trying
 to  point  out  that  just  nothing  is  happening.
 You  aré  juggling  with  figures.  You  throw  the

 matter  and  we  throw  them  back  at  you  but

 nothing  is  happening.  People  are  therc

 were  they  were,  In  fact,  the  people  are  hav-

 ing  a  Set  back  in  the  quality  of  life,  in  the

 gross  national  product,  in  terms  of  per

 capita  income  andin  terms  of  calories

 that  they  should  consume  and  emerge  as

 able-bodied  capable  citizens  capable  of  doing
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 8  hour  good  work  in  this  country,  to  0८४८"

 lop  this  country.  Sir,  we  are  where  we  were:

 Yet,  youtell  us  nothing  was  0  good  as

 before.  And  since  the  Finance  Minister  is

 looking  at  the  statistics,  ]  would  also  look

 atthe  amount  of  cloth  that  is  available.

 That  is  one  of  the  measures,  one  of  the  yard-
 sticks  by  which  you  can  judge  what  the

 people  are  having,  how  the  people  are  and

 how  well  off  are  they.  If  you  go  back  to

 1961-62  again,  Mr.  Finance  Minister,  you
 will  find  that  an  average  Indian  or  average
 cloth  which  an  Indian  was  able  to  use  in

 that  year  was  15  metres.  Perhaps,  it  was

 16  metres.  And  during  the  21/4  rotten  years
 of  Janata  rule,  they  had  15  metres  of  cloth.

 And  after 4  glorious  years,  you  have  now

 brought  it  down  1013.5  metres.  So,  which

 is  the  area  whcre  this  great  progress  has

 been  achieved—between  the  promises  and  the

 fulfilment  ?  The  statistics  you  yourself  put

 up  but  you  do  not  speak  about  them.

 You  hide  them  behind  the  leaves  of  your
 0001 . 11 ।  15.0 8.0  great  volume  that  you  have

 produced.  Look  at  every  area.  4  years
 of  your  Government  and  3  years  of  Pian

 Statistics  vou  have  given’  us.  You  promised
 to  produce  in  the  year  1980-51,  135  million

 tonnes  of  grains.  That  was  yeur  promise.
 You  produced 129  million  tonnes.  1  know,

 you  will  have  excuses.  You  will,  of  course,

 blame  INDIRA.  You  will  say.  **'[ 11८10  was

 no  rain  ;  ४131  could  we  तहा" 7  ।  1  an  old

 joke  and  it  his  become  now  even  stale.

 In  1981-82,  you  hiked  your  target  to

 138.5  million  tonnes  and  the  fulfilment  was

 133  million  tonnes.  In  1982-83,  you  hiked

 your  target  further  to  141.5  million  tonnes
 and  you  produced  126  million  tonnes.  This
 is  the  gap  between  your  promise  and  your

 performance  ina  vital  area  where  you  have

 miserably  failed.  But  you  are  not  prepared
 to  even  admit  your  fuilure  saying,  ‘‘We  wan-

 ted  to  produce  this  much;  we  could  not

 produce  this  much.  Our  Government  has

 failed.”  ४00  do  not  want  to  use  that  word

 because  the  word  ‘‘failure’’  is  outside  your

 vocabulary.  Your  Lexicon  does  not  con-

 tain  that  word;  you  want  to  eras  that  word.
 The  word  ‘‘failure’’  does  not  exist  in  your

 dictionery.

 Energy  is  another  vital  grea.  These  are
 the  areas  where  unless  we  make  things  move,
 in  this  country,  nothing  is  going  to  be  achie-

 ved,  You  promised  that  we  shall  have  9,381
 1  of  additional  installed  capacity  between
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 1980  and  1983  but  your  performance  was  7,058

 MW,  that  is,  a  shortfall  of  25  per  cent.  In

 any  other  country,  in  any  other  economy,  in

 any  other  society,  the  people  responsible  for

 such  a  failure  would  be  thrown  out  01  Go-

 vernment.  here  they  get  promoted;  here,
 their  performunce  is  admired.  You  promi-
 sed  to  generate  an  '  amount  of  energy.
 You  failed  in  that  area.

 दि

 In  fact,  I  was  amazed  to  find  that  your
 current  year's  Economic  Survey  or  one  of

 your  Government  documents  says  that  for

 1984-85,  that  is,  the  ycar  through  which  we

 are  going  and  for  which  you  are  छ्ह८1: 112  the

 sanction  of  the  House  throughthe  Fina-

 nce  Bill,  you  have  started  telling  us,
 ‘‘We  arc  promising  191  billion  units  but  we

 shall  give  170  billion  units.  This  is  something
 most  amazing  where  a  Government  tells  us,
 “Our  target  is  191  billion  units  for  the  year
 1984-85  but  our  achievement  will  be  170  bil-

 tion  units  for  the  year  1984-85,"

 Tcannot  think  of  any  Government  in

 the  world  indulging  in  this  kind  of  a  thing,

 Manipulating  statistics  or  being  proud  of  its

 own  euphoria  in  the  area  of  performance.

 Look  at  another  area.  The  emphasis  on

 my  presentauion  is  on  the  way  we  are  fai-

 ling  to  tackle  poverty  and  failing  to  tackle

 the  problems  of  poor  in  this  country,  parti-

 cularly,  in  an  area  of  food,  They  promised
 that  there  will  be  a  lot  of  चाहए15211011  of

 pumps  so  that  the  farmer  is  better  placed
 than  what  he  was,  ।  1980-81,  your  target
 for  pump  eneryisation  was  4,10,000  and  your

 performance  was  3,64,000.  In  1981-82,  your

 target  was  4,25,000  and  your  performance
 was  3,25,000-- 1116  higher  the  promise,  the

 lower  the  performance—and  in  1982-83,
 your  promise  was  4,30,000  and  your  perfor-
 mance  was  3,01,000 —it  went  further  down.
 I  have  not  scen  any  head  rolled  on  the  other

 side,

 Take  irrigation.  Again,  this  is  an  area

 where  the  rural  poor  and  the  farmers  are

 concerned.  Your  target  was  that  57  million

 hectares  of  land  will  be  brought  under  major
 and  medium  irrigation  and  your  performa-
 nec  in  four  years  is  3.5  million  hectares.  1

 the  remaining  |  year,  you  will  go  up  by  ano-

 ther 1  million  hectares  at  best.  ।  a7  not

 Sure  about  that  even.

 In  the  minor  irrigation  sector,  it  is  still

 worse,  There,  even  a  smaller  man  is  111४01-
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 ved  than  the  one  who  is  concerned  with

 major  or  medium  irrigation.  Your  promise
 was  8  million  hectares  and  your  performa-

 nce,  in  four  years,  is  5.64  million  hectares.

 In  the  remaining  year,  nothing  much  15  go-

 ing  to  be  achieved,

 Where  are  we  then?  You  take  pride  in

 the  new  Census  figures  that  are  coming  as

 to  how  there  is  greater  urbanisation  taking

 place.

 Nanded  is  a  little  town  in  Maratwada

 from  where  comes  a  very  distinguished  per-
 son  on  the  Treasury  benches,  the  hon.  Mini-

 ster  for  planning  Shri  5.  8.  Chavan.  In  that

 little  town,  there  is  hardly  any  industry  or

 anything  of  the  sort.  A  conference  of  the

 workers  was  held  there  yesterday  and  the  day
 before.  One  of  the  issues  that  came  up  in

 the  Conference  was  housing  for  the

 workers.  Do  you  know  11081.0  even  in

 that  little  town  of  Nanded,  the  home  town
 of  the  Minister  of  Planning,  at  what  price
 the  Jand  is  being  sold  ?  Land  is  today  sorrage
 in  Nanded  at  85  2,000/-  per  square  metid

 which  comes  to  Rs.  one  crore  per  acre,

 But  the  hon,  Minister  of  Finance  ig  not

 at  all  surprised  at  this  high  price.  I  am  sure

 of  it.  11.0 15.0  so  because  a_  still  higher  price
 for  land  exists  in  Delhi.  Here  in  Delhi,

 your  Government  is  selling  land  at  Rs.  70,000

 per  square  mctre.

 If  even  this  faci  that  in  Delhi  land  is  be-

 ing  sold  at  Rs.  70,000  per  square  metre  does

 not  surprise  you,  then  there  is  nothing  that

 we  are  going  to  do!

 By  the  Government's  own  admission,  the

 number  of  homes  to  be  built  in  the  rural  and

 urban  areas  is  a  little  over  21  million.  ।

 refute  the  statistics  of  the  Government,

 In  my  opinion,  not  less  than  30  million

 houses  are  required  to  be  built  for  the  poor

 people  of  this  country.

 At  this  high  rate  of  price  of  18110,  what

 hope  is  there  for  the  poor  people  of  this

 country  to  be  able  to  get  shelter  ?  The  price
 of  land  in  Delhi  and  Nanded  and  Bombay
 is  still  higher  and  worse  still,  what  hope  is

 there  for  shem  to  build  houses  there  ?  | ८1-00 |

 in  the  rural  areas,  the  land  price  is  not  less.

 Therefore,  what  hope  is  there  for  the  poor  to

 build  houses  even  in  the  rural]  aregs  ?  There

 is  absolutely  no  hope  for  them.
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 CHINTAMANI  PANIGRAHI

 You  are  speaking  as  ina

 SHRI

 (Bhubaneswar)

 public  meeting.

 SHRI  GEORGE  FERNANDES  :  /  you
 wish  to  hear  me  in  public  meetings,  I  will  be

 always  sending  you  my  programmes.  You

 can  alsocome.  Then  you  will  understand

 how  public  meetings  are,  ।  ।ं  ०८४०0  your

 capacity  to  understand.

 PROF.  MADHU  DANDAVATE  :  That

 only  shows  that  even  in  public  meetings,  our

 speeches  are  so  educative.

 SHRI  RAM  PYARE  PANIKA  (Roberts-

 ganj)  :  The  other  day  Shri  George  Fernandes

 and  Shri  Biju  Patnaik  told  the  House  that

 Pakistan  is  very  friendly  to  us.

 (Interruptions)

 SHRI  GEORGE  FERNANDES  :  ।  deal

 with  Pakistan  and  I  will  deal  with  you  also!

 (Interruptions)

 SHRI  GEORGE  FERNANDES  Now

 I  wlll  take  up  the  performance  and  non-per-
 formance  and  promises  made  and  fulfilments

 of  those  promises  by  the  ruling  party.  Let

 us  take  up  prices.  Theruling  party’s  mani-

 festo  was  very  interesting.  They  started  say-

 ing  that  prices  had  been  stabilised,  as  a_res-

 ult  of  their  effOrts  to  this  effect,  by  1975-76
 and  the  tempo  of  industrial  production  was

 maintained  at  a  high  level  till  then  and  that
 the  Janata  came  then  and  consequently  the

 prices  of  all  essential  commodities  both

 agricultural  and  non-agricultural  started

 shooting  up.  I  do  not  know  into  what  irony
 the  hon,  Minister  of  Finance  has  got  into.  I

 do  not  want  to  quote  statistics  again  for  the

 hon.  Minister  of  Finance.  His  own  whole-

 sale  price  indices  are  there.

 You  can  have  a  look  at  them  and  tell

 us  how  efficient  your  Government  has  been

 in  dealing  with  prices.  There  are  areas  where

 prices  in  the  wholesale  have  almost  doubled.

 As  far  as  retail  is  concerned,  they  are  doub-

 led  every  24  months  or  every  twelve  months.

 But  you  are  not  concerned  with  that.  These

 things  do  not  bother  the  Government.  There

 has  been  a  failure  to  hold  the  price-line,  and

 your  failure  to  hold  the  price-line  is  driving
 the  poor  to  total  destitution  today  in  the

 country.  This  is  also  something  which  esca-

 pes  your  notice.  10  your  budget,  in  your
 financial  proposals,  of  which  you  are  seeking
 endorsement  today,  there  is  nothing  whatso-
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 ever  where  any  hope  is  held  out  for  holding
 the  price-line.

 The  third  area  of  promise  and  non-ful-

 filment  is  the  area  of  employment.  You

 again  attack  us  on  that  account  in  your

 manifesto,  how  we  had  not  only  not  solved

 the  unemployment  problem  but  we  were

 accentuating  the  unemployment  situation  in

 the  country.  ।  will  only  ask  you  to  go  thro-

 ugh  your  own  economic  survey  again,  1

 1979,  the  total  number  of  unemployed  regis-
 tered  with  Employment  Exchanges  was  14.33

 miljion.  Mr.  Finance  Minister,  you  have

 successfully  taken  that  figure  up  by  eight

 million;  in  1983  it  stands  at  22  million,  an

 increase  of  eight  million  in  the  unemployed.
 But  what  is  distressing  and  frightening  is  the

 fact  that  something  very  disturbing  is  hap-

 pening.  11८16  is  now  a  definite  decline  in

 the  number  of  notified  vacancies.  There  is

 a  definite  decline  in  the  number  of  place-
 ments.  In  1982,  I  am  again  going  by  the

 statistics  which  Government  has  given  us-the

 notified  vacancies  were  820,000  which  was  a

 drop  of  8.4  per  cent  over  the  notified  vacan-

 cies  of  1981,  and  the  placements  in  1982  were

 474,000  which  was  again  a  drop  of  6.1  per
 cent  over  the  placements  of  the  previous  year.

 So,  there  is  no  hope  for  the  unemployed.  I

 had  asked  a  question  in  this  House,  an  Un-

 starred  Question.  My  question  was:  ‘‘(a)
 What  is  the  total  number  of  educated,  matric,

 college  and  university  students,  who  will  come

 out  in  search  of  employment  in  the  year  1983

 and  (b)  what  will  be  the  number  of  jobs
 which  the  Government  hopes  to  create  for

 the  educated  unemployed  in  the  country  in

 the  year  1983."  The  question  was  answered

 on  17th  August  last  year.  The  answer  was

 that  ‘‘four  million  students  will  come  out  of

 high  schools,  colleges  and  universities  during
 the  year  1983,  and  Government  is  not  ina

 position  to  state  how  many  ]005  will  be  cre-

 ated.”

 At  the  end  of  fourth  year  of  your  per-
 formance  and  in  this  last  year  of  your  Go-
 vernment  when  you  have  presented  the  last

 Finance  Bill  of  the  Congress-I  Government

 in  the  history  of  this  country,  we  are  ina

 situation  where  in  every  area  there  has  been
 a  total  let-down,  and  along  with  this  let-

 down,  what  should  cause  concérn  is  the

 manipulation  which  this  Government  is  indu-

 Iging  in.
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 Now  I  am  on  a  very  vital  area,  and  that

 is  the  area  of  import  and  export  trade  of  this

 country.  ।  refer  the  Finance  Minister  to

 page  67  because  he  has  to  doa  lot  of  ans-

 wering.  Between  1981-82  and  1982-83,  there

 has  been  a  decline  in  the  exports  of  this

 country  even  while  you  tell  us  that  exports
 have  shown  an  increase  of  13.1  per  cent.  I

 draw  the  attention  of  the  Finance  Minister

 and  the  House  particularly  to  those  areas

 of  exports  where  our  manufactured  goods  are

 sent  out,  to  these  very  vital  statistics  which

 the  House  should  know.  In  the  area  of  engi-

 neering  goods,  1981-82  exports  were  Rs.  850

 crores,  and  the  exports  in  1982-83  came  down

 to  Rs.  786  crores;  chemicals  and  allied  pro-
 ducts  from  Rs.  364  crores  down  to  Rs.  308

 crores;  cotton  fabrics  from  83  294  crores

 down  to  25.  265  crores.

 Iron  &  51611---र ५.  79  crores—down  to  Rs.

 55  crores.  Jute  manufactures-Rs,  257  crores.

 and  down  to  राव,  202  crores.  Leather  and  leather

 manufactures—Rs.  405  crores  and  down  to

 Rs.  371  crores,  Ready-made  garments--Rs.  595

 crores,  down  to  Rs.  527  crores.  So  year  after

 year  the  country  is  going  downhill.  Of  coures,
 he  will  tell  us  that  there  has  been  an  increase,
 There  is  an  increase.  How  is  the  increase  ?

 This  is  what  takes  me  to  the  very  dangerous

 thing  that  this  country  is  now  asked  to  do  to

 export  our  crude  oil.  We  are  exporting  crude

 oil,  a  resource  that  is  not  renewable.  Every-

 body  is  trying  to  conserve  oil.  Look  at  the

 Americans.  They  are  not  drilling  their  oil.

 They  take  a  certain  quantity  and  conserve

 the  rest.  "11167  try  to  suck  the  Arabs  dry  of

 their  oil,  They  are  preserving  their  oil  res-

 ource.  Here  we  are—a  poor  country  just
 now  able  to  get  some  oil  aod  it  is  no  use

 saying  that  we  are  not  able  to  refine  it.  If

 you  are  not  able  to  refine  ४८.  (01711  drill  it.

 What  is  the  purpose  in  drilling  this  oil  and

 then  selling  it  in  European  and  Western  mar-

 kets  or  in  America  for  that  matter  ?  1115.0  is

 not  a  renewable  resource.  1e  are  literally

 cheating  the  future  generations  of  the  coun-

 try  the  way  we  are  exploiting  our  oil  and

 the  way  we  are  selling  it.  I  am  certainly
 concerned  because  this  is  a  decline  of  expo-
 rts  in  the  vital  sector.  I  know  the  Finance

 Minister  may  suddenly  try  to  tell  me  that

 these  are  rupees  8100  1116  exports  are  calcula-
 ted  in  dollars  in  which  case  the  rupee  has

 declined  year  after  year  against  the  dollar,
 in  which  case  the  IMF  is  having  its  say  that

 your  rupee  should  be  devalued  without  for-

 mally  coming  before  the  House  with  any
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 devaluation  proposal.  On  the  one  hand  this

 is  how  you  are  dealing  with  your  exports
 situation  and  you  are  trying  to  bridge  the

 gulf  in  the  balance  of  payments  position  and

 in  the  balance  of  trade  by  exporting  oil,  a

 commodity  that  is  needed,  that  has  to  be

 protected  and  that  has  to  be  preserved  and

 conserved.

 In  the  area  of  exports  again,  in  compara-
 ble  terms,  Mr.  Finance  Minister,  we  are  on  a

 decline.  In  1970  we  had  0.64%  of  the  world

 export  market  and  to-day  weare  down  to

 0.1%.  1  terms  of  performance  where  are

 we?  It  is  a  total  decline.  In  the  last  three

 years  the  decline  is  phenomenal.  To-day  it

 is  below  0.4%.

 Then,  Sir,  the  amount  of  overseas  bor-

 Trowings  that  we  are  resorting  to.  The  Fina-

 nce  Minister,  as  1  said,  is  very  clever.  He

 15  a  great  craftsman  and  ।  admire  his  crafts-

 manship  in  so  far  as  figures  are  concerned.

 But  when  you  try  to  tell  us  that  the  balance

 of  payments  position  is  not  bad,  that  the

 balance  of  payments  position  is  not  so  bad,
 what  you  are  doing  is  that  you  are  trying  to

 suppress  the  fact  that  you  are  indulging  in

 overseas  borrowings  which  is  unparallelled  in

 the  history  of  this  country.  10  the  last  four

 years,  the  overseas  borrowing  including  Inter-

 national  Monetary  Fund  loans  has  crossed

 Rs.  15,000  crores  and  what  is  worse  and  what

 is  frightening  is  that  to-day  you  are  borrow-

 ing  money  in  the  Eurodollar  market  at  rates

 of  interest  that  this  country  cannot  afford  to

 bear.  You  are  mortgaging  the  future  of  this

 country  in  more  ways  than  one.

 And  then  you  are  using  the  earnings  of

 the  Indians,  the  poor  Indian  workers  in  the

 Arab  countries,  in  Europe,  in  America  wher-

 ever  there  are  Indians  overseas—I  am  not

 talking  of  the  81,  the  non-resident  Indians—

 no,  the  non-resident  Indians  are  only  fun-

 nels.  They  funnel  the  money  which  goes
 out  from  here  and  when  it  comes  back,  it

 gets  converted.  I  am  not  talking  of  the  NRI.

 I  am  talking  of  the  poor  Indian  worker  from

 Kerala,  from  Bengal,  from  Punjab,  from  all

 parts  of  the  country  who  goes  abroad,  who

 works  in  the  airport,  who  works  in  the  hotel,
 who  works  in  the  ships,  who  works  in  the

 mines  200  that  money  you  are  to-day  using
 to  show  that  your  balance  of  payments  posi-~

 tion,  your  balance  of  trade  position  and

 your  overall  foreign  exchange  position  is  not

 bad.  This  is  where  the  deception  that  is
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 coming  forth  in  the  kind  01  statistics  that  the

 Finance  Minister  is  trying  to  present,

 Sir,  the  point  I  have  loan  trying  to  make

 is  that  during  the  last  four  years  this  Govern-

 ment  has  failed  on  every  front  and  its  failure

 Particularly  on  the  economic  front  is  now

 manifested  or  the  fall-out  of  the  failure  on

 the  economic  front  is  getting  manifested  on

 the  political  front.  Economic  failure  cannot

 for  ever  be  hidden  and  the  only  way  to  hide

 economic  failure  and  dealing  with  social

 problem  is  to  divert  the  attention  of  the

 people  to  political  problem,

 (Interruptions)

 Sir,  in  order  to  suppress  these  failures  on

 the  economic  front,  government  is  now  tak-

 ing  recourse  (०  diversicnary  tactics  of  crea-

 ting  political  problems  and  these  political  pro-
 blems  are  today  striking  at  the  very  root  of

 the  integrity  of  this  country.

 Sir,  it  is  म  (८35 €  and  1  want  to  charge
 this  government  with  being  a  government  lite-

 rally  of  national  3  integration.  You  are  tal-

 king  of  integration  but  literally  each  move  of

 yours  today  whether  in  J  &  ५  0  Punjab  or

 Karnataka  or  Bengal  of  Centre-Statd  rela-

 tionship  is  taking  the  country  towards  greater
 and  greater  dis-integration,  Therefore,  it  is

 necessary  that  we  go  infor  genuine  review

 of  what  government  has  been  able  to  do;
 that  we  try  to  find  out  the  kind  of  promises

 they  madeand  the  kind  of  fulfilment  that

 has  been  there.

 Sir,  one  other  problem  which  ।  thought
 ।  ५5110010  deal  with  म  terms  of  the  diver-

 sionary  tactics  which  this  government  is

 indulging  rclates  to  our  relations  with  our

 neighbours.  An  hon.  Member  from  the

 other  side  got  up  10  make  a  statement  about

 my  visit  to  Pakistan.  Much  has  _  been

 said  about  it.  Much  has-been  spoken
 about  and  statements  made,  Even  my  pat-
 riotism  has  been  questioned  by  people  for

 whom  ।  d०  not  wish  to  use  the  term  but

 nevertheless  whose  competence  to  question
 someone  else’s  patriotism  is  first  to  0८

 questioned.

 Sir,  many  things  have  been  said  both

 inside  and  outside  the  House.  We  are  going
 to  spend  this  year  literally  over  Rs.  7,000
 crores  on  defence.  Between  our  two  coun-

 tries,  India  and  Pakistan,  we  are  going  to

 spend  :  10,000  crores  on  defence.  I  am
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 not  one  of  those  who  say  that  Pakistan

 should  be  allowed  to  run  riot  in  its  relations

 with  India.  1  am  not  one  of  those  who  say
 Pakistan  should  be  allowed  to  have  an  upper
 hand  with  India.

 Sir,  ।  would  particularly  like  to  remind

 those  who  are  questioning  my  patriotism  in

 this  House  and  outside  that  in  1968  when

 Kanjarkot,  Chadbet  and  Dharabenni  were

 betng  handed  over  to  Pakistan  by  the  same

 party  which  is  in  power  today  I  went  in

 protest.  You  know  whatthey  didto  me.

 They  put  me  in  jail  so  that  they  could  hand

 over  these  areas  to  Pakistan.  Today  I  am

 asked  to  prove  my  patriotism  by  those  peo-

 ple  who  acceded  tcrritory  to  Pakistan.  Let

 them  go  into  history.  ।  1958  at  the  height
 of  exchanges  with  China  the  first  Prime

 Minister  of  this  country,  Shri  Jawahar  Lal

 Nehru,  wrote  to  Chou  En-Lai  not  once  but

 four  letters  and  it  has  come  inthe  White

 Paper  apologising  to  the  Chinese  govern-
 ment  over  Mr.  George  Fernandes  patrio-
 tism.  And  today  some  lampoon  elements

 are  questioning  my  patriotism.  If  a  man  says
 there  should  be  no  more  and  there  should  be

 peace  and  that  money  that  is  going  into

 armaments  should  be  going  into  drinking

 water,  into  devclopment,  into  resolving  peo-

 ples  problems  you  challenge  the  patriotism  of

 the  person.  You  cann’t  know  anything  about

 War  and  Peace.  I  say,  his  uncle  is  the  For-

 eign  Minister  of  Pakistan.  ।  a  _  1101.0  brin-

 ging  anything  personal.  I  am  only  pointing
 out  that  here  are  our  two  countries  with

 such  relations.  The  other  day  I  was  talking
 to  Noor  Usman,  the  Director  of the  Institute

 of.  Defence  Strategic  Studies  of  Pakistan.

 He  was  considered  to  be  one  of  the  promi-
 nent  experts  in  the  area  of  strategic  studies

 and  Planning.  Our  ambassador  was  also

 present  when  we  met.  Mr.  Noor  Usman  came

 to  me  and  said,  Mr.  George  Fernandes,  you
 are  related  10  me.  ।  asked,  how?  He  said,  you
 are  son-in-law  of  Prof.  Humayun  Kabir; I
 have  married  Prof.  Humayun  Kabir’s  niece.

 Heis  one  of  the  more  important  policy-makers
 in  Pakistan,  1  want  to  make  it  clear  that  the

 two  countries  must  learn  to  live  in  peace.
 The  concern  of  my  party  and  people  like  me

 is  to  defuse  the  war  clouds  that  are  being  seen

 everywhere  and  create  conditions  whereby  we

 can  sit  across  the  table  and  discuss  the

 problems.  There  have  been  peoples  in  the

 world  who  have  fought  world  wars.  They
 have  spoiled  each  other;  and  yet,  after  going
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 through  the  experience  of  the  concentration

 camps  of  mass  liquidation  they  have  also

 learnt  to  live  as  one  economic  community
 and  are  trying  to  build  one  political  entity,
 And  here  we  are  a  people  who  have  been

 decided  for  reasons  which  we  all,  ।  hope,
 will  like  to  regret,  and  some  of  us  do  regret,
 and  we  would  take  some  measures  where  the

 moncy  that  is  now  south  to  be  used  to  build

 arms  and  armaments  to  acquire  more  and

 more  sophisticated  weaponry  would  ulti-

 mately  be  used  to  alleviate  poverty  and

 miseries  of  our  people,

 SHRI  ५.  LAKKAPPA  (Tumkur):  1.

 Chairman  Sir,  |  ar  inspired  by  the  the

 speech  of  Mr.  George  Fernandes.  I  know

 Mr.  George  Fernandes  is  म  _  dearest

 friend.  He  has  forgotten  what  happened

 during  those  glorious  periods  of  2  years  of

 Janata  rule.  He  has  quoted  us  as  saying  that

 these  were  wretched  years.  He  made  a  poli-
 tical  specch  out  of  this  Finance  Hill,  having
 taken  advantage  ofthis  occasion.  But  1

 would  like  to  know  one  thing  from  him,

 During  those  two  glorious  years  who  were

 at  the  helm  of  affairs  ?  You  were  the  Indus-

 tries  Minister.  You  know  who  are  the  others

 who  were  at  the  helm  of  affairs.  You  cri-

 ticised  right  from  independence  till  today
 the  30  years  of  Congress  rule  stating  that

 there  has  been  no  glory,  there  has  only  been

 poverty.  ।  (116  two  years  of  your  glorious
 rule  who  were  our  own  associates  ?  0.0

 criticised  the  Ministry  of  Petroleum  and

 Chemicals.  My  dear  friend  Mr.  Bahuguna
 is  there.  He  was  Minister  in  the  congress
 Government.  He  was  also  a  Minister  in

 your  Governmant.

 He  was  your  colleague.  What  were  the

 phenomenal  changes  that  he  had  made  at

 that  time  ?  How  much  was  the  industrial

 development  and  what  was  the  rate  of  growth

 that  you  achieved  during  that  period  ?  You

 are  giving  statistics  for  gaining  political

 capital  out  of  your  speech.  You  are  making

 political  speech  in  the  House.  But  this  is  no

 forum  for  any  political  speech.  We  expect  a

 leader  like  Mr.  George  Fernandes  to  give

 good  suggestion  like  whether  change  in  the

 present  policy  is  necessary  and,  if  necessary,
 whether  they  are  required  to  be  introduced

 in  the  programmes  and  policies  of  adminis-

 tration,  etc.  But  he  has  not  made  any  _  111.0

 gestion  atall.  What  was  the  phenomenal

 change  and  what  was  the  phenomenal  achieve.

 ment  when  the  two-years  period  of  so  called
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 glorious  Janta  Party  rule  was  at  the  Centre.

 The  gentleman  who  was  the  Prime  Minister  at

 that  time  was  denigrated  and  criticised  by  Mr.

 George  Fernandes  and  earlier  Mr.  Chandra

 Shekhar  also.  But  that  was  for  some  time

 and  they  are  all  your  friends  now,
 He  wa®  opposing  the  sound  economic

 policy  of  the  Congress  Government,
 which  was  for  the  betterment  of  the

 common  men,  a  policy  for  the  attainment

 of  an  egalitarian  society,  a  society  of  plenty.
 Mr,  Morarji  Desai  did  not  see  eye  to  eye  in

 the  Working  Committee  discussions  and

 when  a  suggestion  was  mooted  for  the

 nationalisaiion  of  the  banks,  he  opposed
 the  idea.  As  a  leader  who  opposed  the  socia-

 list  measures  at  that  time,  today  he  is  the

 leader  of  the  Janta  Party  and  I  do  not  know

 how  Mr.  George  Fernandes  is  able  to  adjust
 with  him.  I  do  not  know  how  a  person  with

 revolutionary  ideas  is  able  to  adjust  with

 Mr.  Morarji  Desai  who  has  _  feudalistic

 character.  If  we  want  to  make  political

 है[)€८८11८5,  we  can  also  make  them.  If  we

 want  to  make  any  charges  on  anybody,  we

 can  make  them.  There  are  so  many  people
 in  ४00णा  party  who  are  sitting  here  and  the

 moment  they  join  the  Janta  Party,  they  be-

 come  the  angels  because  they  were  not  angels
 before.  How  can  you  associate  those  people
 in  your  party  ?  You  are  associating  with

 these  people  whom  you  were  criticising
 before.

 The  Finance  Bill  is  a  basic  character  is

 of  this  country.  "1116  idea  for  the  establish-

 ment  of  Planning  ©ommission  was  mooted

 by  persons  like  Pandit  Jawaharlal  Nehru

 and  it  was  entrusted  with  the  work  of  fra-

 ming  Five  Years  Plans  for  the  country.  The

 Planning  Commission  has  brought  out  Six

 Five  Year  Plan  Documents  so  far  and  the

 Seventh  Plan  is  on  the  threshold.  The  coun-

 try’s  overall  economic  situation  today  is  quite

 appreciable  and  we  must  take  pride  of  the

 Finance  Minister's  two  successive  budgets
 which  he  has  presented  to  the  House.  They
 have  helped  in  achieving  economic  growth
 and  also  stimulated  the  economy  of  this

 country  for  further  growth,  The  contribu-

 tions  made  by  thc  Congress  Party  for  the

 last  30  years  have  been  quite  impressive.  But

 Mr.  George  Fernandes  shut  his  eyes  to  all

 these.  achievements  and  he  has  been  char-

 ging  the  Congress  Party  and  its  ecOnomic

 policigg.  I  do  not  know  what  the  policy  of

 he  Janta  Government  was.  What  was  _  their

 policies  with  their  allies  with  the  Jana  Sangb
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 people  ?  1.  George  Fernandes  has  made  a

 very  stormy  speech  in  the  H®use  that  the

 Congress  Government  should  hand  _  over

 their  charge.  But  I  ask  :  Can  you  run  the

 Government  ?  Have  you  got  persons  to  run

 the  Government  ?  Have  you  got  any  sound

 policy  for  ruaning  the  Government  ?

 Shri  George  Fernandes  has  made  his

 speech  as  if  he  was  speaking  in  the  Ram  Lils

 Maidan,  or  any  other  public  place.  We  can

 also  level  charges,  but  that  if  not  our  in-

 tention.  The  pertinent  questions  to  be  exa-

 mined  are  whether  this  country  ८15  attained

 the  position  where  it  can  sustain  the  demo-

 cratic  values,  sustain  the  democratic  growth
 and  has.  brought  about  transformation

 through  various  measures,  legislation  and

 planning.  That  is  the  most  important  aspett
 to  be  discussed.

 If  you  expect  that  mere  presentation  of

 budget  will  bring  about  changes  within  the  next

 to  or  five  years  it  is  almost  anutopia,  We  have

 never  advocated  such  anutopian  philosophy.
 We  believe  in  democratic  value’.  We  have

 never  called  to  quc#tion  the  paraciotiém  of

 Shri  George  Fernandes  or  anybody  else,  The

 point,  however,  that  was  made  was’  whether

 the  opposition  party  would  be  reponsive  (०

 the  aspirations  and  desires  of  the  people  of

 this  country  if  the  power  was  handed  over

 to  them.  We  have  a  proof  with  us;  the  whole

 world  knows  that  within  a  span  of  two  years
 now  you  manage  the  Government  ?  Why
 did  you  run  away  ?

 Shri  George  Fernandes  has  made  all  the

 old  points  in  a  new  bottle.  If  you  refer  to

 their  speeches  for  the  last  twenty  years.  You

 will  find  almost  the  same  arguments;  statis-

 tics  may  differ  and  may  be  2  per  cent  more

 or  less.  ।  can  also  quote  statistics  from  fhe

 documents  of  the  Planning  Commission,
 Economic  Survey  of  India,  etc.  I  have  got

 all  the  statistics  with  me.  Shri  Satish  Agarwal
 made  very  valuable  suggestions  about  intrc-

 dueing  changes  in  1116.0  inistrative  machi-

 nery,  in  the  various  departments,  curbing  of

 wasteful  expenditure,  and  for  effective  imp-
 Jementation  of  Government  Policies  etc.  We

 welcome  those  suggestions.  We  are  discus-

 sing  the  Finance  Bill  and  we  want  construc-

 tive  suggestions,

 15.45  brs.

 [SHRI  SOMNATH  CHATTERJEE  ia

 (the  Chair]
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 Shri  George  Fernandes  mentioned  about

 the  intake  of  calories  by  Indians.  He  em-

 phatically  said  that  the  calories  available  to

 Indians  85.0 8150.0  politicions  were  very  much

 less,  But  what  was  their  contribution  during
 their  rule  of  two  years  ?  What  did  they
 do  for  containing  the  explosive  situation  of

 population  growth  ?  Were  they  even  sym-

 pathetic  to  this  idea,  that  the  control  of

 population  growth  would  allow  thc  people
 ८०  &1]ऑफ  the  fruits  of  our  development  ?  1

 we  have  to  make  a  real  progress,  the  popu-
 lation  has  to  be  controlled  cffctively.  If  you
 refer  to  the  past  history.  we  have  brought
 about  land  reforms,  which,  in  fact,  is  the

 glory  of  the  Congress  (I)  Party.  xe  have

 changed  the  spirit  of  the  Constitution,  from

 democratic  republic  we  have  turned  India

 into  a  socialist  republic,

 When  this  nationalisation  of  banks  is

 concerned,  your  leader  51111.0  | 018 1  Desai

 only  said  that  we  must  have  social  contro}

 and  not  nationalisation,  Weare  working
 under  these  people  and  you  want  to_  intro-

 duce  this  ert  of  philosophy  into  this  coun-

 try.  There  must  be  relevance  in  making

 speeches.  It  is  nota  question  of  statistics

 being  hurled  at  are  statistics  being  compiled.
 But  the  point  is  that  we  have  to  manage  the

 economy.  After  every  budget  the  Finance  Bill

 is  discussed.  We  should  see  to  it  that  the  ad-

 ministrative  machinery  is  properly  geared  up,
 and  it  should  be  a  powerful  and  strong  one.

 Though  today  we  are  having  a  strong  Govern-

 ment,  the  Opposition  is  interested  only  in

 gheraos,  lock-outs  and  violence  everywhere.
 The  Government  has  a  social  obligation  and

 because  of  our  social  obligations,  we  have  to

 sacrifice  so  many  things.  The  economy  of

 this  country  is  on  a  very  sound  footing  and
 the  philosophy  of  our  party  is  also  very
 sound  as  is  evident  from  our  Party’s  Mani-

 festo.

 In  the  present  budget,  the  Finance

 Minister  has  not  only  encouraged  rural

 growth,  but  also  at  the  same  time  injected  a

 new  innovation  of  bringing  out  meaningful

 change  in  the  economic  structure  of  the

 country.  He  has  also  brought  out  a

 meaningful  change  in  the  tax  structure  as.

 well  and  given  various  reliefs  to  various-

 categories  of  people.

 When  there  is  a  tax-less  budget,  the

 Opposition  says  that  it  is  an  election  budget.
 Even  though  in  their  heart  of  Hearts  they
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 know  that  it  is  a  good  and  balanced  budeet,

 still  they  criticise  the  budget.  They  are

 interested  only  in  eriticism  and  it  is  their

 philosophy,  The  Finance  Minister  has

 brought  out  a  lot  of  changes  in  the  economic

 structure  and  has  given  many  concessions,  as

 pointed  out  very  well  by  Prof.  Ranga.

 I  would  like  to  say  that  the  benetits  of

 the  economy  are  not  percolating  to.  the

 lowest,  to  the  unorganised  sector,  to  the

 poor  farmers.  The  farmers  are  not  getting
 a  fair  deal.  The  administrative  machinery  of

 the  20-point  programme,  which  was

 enunciated  as a  national  programme,  is  not

 being  implemented  properly  and  the  benefits

 are  not  reaching  the  needy  people.  ।  request
 that  the  Hon’ble  Finance  Minister  should

 take  a  very  serious  view  of  the  situation

 and  see  that  proper  steps  are  taken  to  ensure

 that  the  administrative  machinery  works

 properly.  The  authorities  at  various  levels

 should  see  to  it  that  the  pcople  get  the  fruits

 of  these  programmes.  In  this  context,  Sir,
 several.  times  1  have  mentioned  rcgarding

 public  and  private  s¢ctors,  We  are  wedded

 to  reach  the  commanding  heights  of  the

 public  sector  and  to  the  concept  of  the

 public  sector.  But  unfortunately  today  the

 private  sector  undertakings  are  gaing  helter-

 skelter.

 They  are  also  taking  shelter  under  the

 Monopoly  and  Restrictive  Trade  Practices

 Act.  They  are  bypassing  all  these  things.  I

 would  like  to  know  how  many  States  are

 taking  action  with  regard  to  private  invest-

 ments  at  the  State  level.  Unemployment  has

 been  caused  throughout  the  country,  btcause

 the  private  sector  has  not  been  made

 accountable,  and  there  is  no  control  over

 their  functioning  in  the  country.

 The  financial  institutions  give  money  to

 the  private  sector.  The  Department  of

 Company  Law  is  managing  the  whole  affair.

 But  to-day,  the  private  sector  is  not  responsive
 to  the  demands  of  the  people,  and  they  arc

 not  helping  र  bringing  about  industrial  or

 trade  growth,  The  private  sector  should

 reach  out  to  the  pcople,  and_  provide

 employment.

 In  an  article  on  population  and  _  invest-

 ment,  it  is  said  that  there  is  a  relationship
 between  unemployment  and  private  invest-

 ment.  This  as  a  very  important  aspect.  There

 is  am  investment  of  80%,of  money  which
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 is  given  by  financial  institutions,  only,  on

 machinery,  and  not  on  any  productive  items,
 When  there  is  no  investment  on  productlve

 item#,  there  is  no  investment  on  employment-
 oriented  programmes  ;  and  unemployment  is

 bound  to  occur  in  the  country.

 The  Prime  Minister  has  announced  an

 Employment  Guarantee  Scheme.  To-day,
 IRDP  and  NRDP  are  under  the  20-point

 programme,

 My  friend  Mr,  Fernandes  was  saying  that

 the  number  of  pcople  registered  in  the

 employment  exchanges  is  increasing  because

 educational  instituiions  are  coming  up  in

 every  corner  of  this  country.  Furtherance  of

 education  is  the  basic  policy  of  our  party.
 Education  will  bring  about  social  change  and

 social  consciousness,  The  Opposition  says
 on  the  one  hand  that  there  is  illiteracy.  When

 we  bring  in  educational  institutions,  they  say

 unemployment  is  caused,  We  must  see

 that  the  management  of  these  institutions  is

 done  in  a  planned  manner.

 The  public  sector  undertakings  which

 are  financed  by  financial  institutions,  are

 subject  to  scrutiny  by  Parliament.  If  Parlia-

 ment  is  supreme,  if  it  is  an  instrument  for

 bringing  about  a  change  in  our  society,  it

 is  very  necessary  that  wherever  these

 financial  institutions  have  financed  the

 private  sector,  whether  in  a  big  or  small  way,
 those  private  institutions  come  within  the

 purview  of  Parliament.  They  have  to  submit

 their  annual  reports  to  Parliament.  How

 clse  can  such  institutions  function  in  a

 Parliamentary  democracy ?  This  powerful

 weapon,  viz.,  Parliamentary  democracy,
 should  not  be  throttled  by  the  bureaucrats,

 Private  people  or  by  financial  institutions.

 They  should  be  responsible  to  Parliament,
 and  the  elected  leader  of  the  people  on  this

 country.

 Our  Constitution  is  federal  in  character.

 Different  party  Governments  are  functioning
 in  different  States.  This  involves  different

 policies,  whether  in  West  Bengal,  Tamil  Nadu

 or  Karnataka.  But  they  are  opposing  the

 entire  basic  philosophy  of  the  Congress,  viz.,
 socialism.  Those  Governments  have  come  to

 power  to-day  through  the  machinery  of  our

 Congtitution.  How  can  _  (11८  Central

 Government  and  the  State  Government
 conflict  and  the  philosophy  of  the  social

 character  can  be  nullified  by  the  State  1

 Today,  in  Karnataka,  the  cerraption  bas
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 been  institutionalised  and**

 for  coming  election.

 is  milking

 SHRI  SATYASDHAN  CHAKRABORTY

 (Calcutta  South)  :  ।  ar  ona  Point  of  order.

 He  referred  the  name  **  फ़ट ८2110101  do  it.

 (Interruptions)  No,  no,  you  cannot  do  it.

 MR.  CHAIRMAN :  You  cannot  make

 an  allegation  against  him.  Please  don't  do

 that.

 SHRI  ८.  LAKKAPPA:  11८7४  were

 making  corruption  charges  against  us.  In

 Karnataka  State,  there  is  no  government,  and

 the  State  is  not  expected  to  take  money  and

 pay  the  salary  of  the  employces  from  the

 reserved  cooperative  societies’  fund.  The

 funds  have  been  taken  away  **  and  he

 has  made  the  State  bankrupt.  Today,  there

 is  a  tottcring  government.  1  challenge  it.  Thcy
 use  the  money  for  the  party  purpose.  Is  the

 any  constitutional  guarantee  for  that  ?  Can

 they  squander  away  moncy  of  the  State  and

 percolate  it  through  the  Centre  and  use  it  for

 a  political  purpose  ?  oaक़  you  give  any

 example  about  it  of  the  Congress  (1)

 Party  in  these  days  or  any  other  day  ?  ।  1ं5

 very  [82111]  to  say  that.  They  are  not

 responsive  to  the  Centre;  they  are  not

 responsive  to  the  20  point  programme ;
 the  20-point  programme  has  been  Stalled  in

 my  state,  various  other  measures  for

 development  have  also  been  stalled  in  my
 State.  They  are  using  the  money  for  thcir

 party  purposes.  How  can  this  kind  of  a

 government  run  the  51816 ?  They  have  no

 majority.  This  is  the  political  system  we  have

 over  there.

 The  energy  sector  in  this  country,  espe-

 cially  in  my  State,  after  the  Janata  Party

 Government,  has  been  stalled ;  there  is  no

 production  ;  ७e  are  completely  in  the  dark.
 There  is  80  per  cent  power  cut  in  Karnataka.

 Onty  a  few  industrialists  are  favoured  by
 the  Chief  Minister  to  run  their  industries.

 But  the  entire  medium  sector,  small  sector

 and  farmers  are  completely  ruined  in  the

 Karnataka  State.  The  Minister  has  to  explain
 about  it.  The  energy  planning  has  to  be

 done  proplery  and  also  energy  sources  should

 be  tapped  properly  to  see  that  the  distribution

 of  energy  and  the  organisation  of  energy

 10116.0  be  done  properly  in  order  to  have

 the  growth  oriented  programme  in  _  (1115

 country,

 |
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 He  has  announced  so  many  concessions

 for  luxury  items  why  are  you  not  giving
 concessions  to  the  people  who  are  using

 chimneys  and  lanterns  in  rural  areas  which

 you  are  declaring  as  backward  industrially  or

 otherwise  ?  You  have  categorised  A,  B,  and

 C  districts.  Take,  for  example,  my  district,
 Tumkur.  In  the  planning  process  you  have

 made  it  a  C  district.  Why  have  yout  not

 made  it  A  district  so  that  we  will  get  all  the

 facilities  for  the  over  811  devclopment  of  the

 district  ?  Thank  you.

 With  these  words,  1  would  like  conclude.

 Thank  you.

 MR.  (नीरज:  Shri  9५.  Bahuguna.

 PROF.  MADHU  DANDAVATE

 Analytical  economic  speech.

 MR.  CHAIRMAN:  Shri  Bahuguna.
 The  Minister  will  reply  at  4.45  P.M.

 942  8.७.  BAHUGUNA  (Garhwal)  :  ।

 willtry  to  finish  as  quickly  as  possible,

 Sir,  the  Finance  Bill  which  is  before  this

 House,  really  it  must  be  said  to  the  credit  of

 the  Finance  Minister  that  it  cleary  indicates

 the  preferenee  of  this  Government  and  the

 class  character  of  this  Government.  It

 clearly  shows  that  they  are  interested  मं

 desert  cooler,  they  are  interested  in  some-

 thing  which  is  used  by  the  upper  middleclass

 or  the  affluent  sections  of  the  people,  the

 TV,  the  coolers,  and  the  refrigerators.  But

 it  is  clear  also  there  that  while  they  are

 giving  these  concessions,  they  know  that

 even  that  class  will  not  receive  those  con-

 cessions,  because  the  whole  concessions in
 duties  will  goto  the  benefit  of  others,  the

 manufacturers,  or  they  will  be  mopped  up  by

 the  middlemen.

 Let  us  look  at  it  from  1980  till  today.
 Which  of  the  excise  reductions  has  resulted

 in  bringing  down  the  prices  of  the  consumer

 items  ?  Lot  of  concessions  have  been  given
 since  1980  till  today.  Weare  all  aware  of

 all  that  he  has  done.  Duties  on  soap,  tooth

 paste,  tooth  powder  and  so  on,  have  been

 reduced.  Bid  any,  of  the  soaps  become

 cheaper  ?  The  prices  of  soap  went  up  and

 up.  But  the  Government  is  in  the  habit  of

 extending  concessions  to  the  affluent  and

 therefore,  I  have  no  regrets  at  least,  the

 people  of  this  country  know  for  whom  this

 Government  works,  whose  representative  it

 15.
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 The  second  thing  that  I  want  to  say  is

 that  a  great  hue  and  cry  is  made  about  the

 population  growth.  And  a  great  hue  and  cry
 is  raised  and  it  is  said  that  had  there  not

 been  this  explosion  of  population  it  would

 have  bcen  better.  Some  good  friends  are

 here  like  Mr.  Lakkappa  whose  great  faicina-

 tion  for  the  Congress,  the  post-1971  Congress
 is  known,  and_  he  has  been  quoting  figures,
 and  he  says  that  the  show  is  just  because  of

 the  population  growth.

 Now  may  I  remind  the  hon.  Member

 from  Tumkur  that  the  _  percentage  of

 population  is  the  highest  in  south  compared
 to  the  natural  population  rise  of  2.2  per  cent,
 and  that  the  5,600  miles  of  our  coastal  land

 contributes  to  more  than  6.5  per  cent  of  the

 growth  rate  in  population  ?  The  fishermen

 they  go  in  the  morning  into  the  high  seas

 and  return  after  24  hours.  So  then,  even  in

 365  days  they  are  away  for  half  the  time  and

 they  produce  more  than  the  affluent  people.

 Now,  these  rich  people  do  not  get  a  son.

 But  thcy  go  to  Tirupati  to  get  a  son.  But  how

 do  the  poor  people  get  more  children  ?  This

 is  somcthing  which  someone  had  to  see  and

 I  wish  that  some  sociologist  gocs  to  Bangalere
 and  does  some  rescarch,  to  find  out  why  in

 Karnataka  or  even  in  the  (00111 11],  the

 poorest  of  the  poor  people  breed  more.  ।

 has  now  been  cxplained  the  world  over.

 Poverty  is  the  greatest  breeder  of  human

 beings.  Now  the  poorer  the  section,  the

 higher  thc  birthrate.  Therefore,  the  attack

 should  be  not  on  population  but  the  root

 cause  of  population  ८.८.  poverty.  If  you
 look  into  that  particular  aspect,  looking  even

 at  the  fishermen’s  angle,  I  will  merely  try  to

 give  some  statistics.  The  whole  exercise  of

 the  Budget  does  not  talk  about  the  fisherman.
 The  Prime  Minister  declared  way  back  in

 1982  that  there  shall  be  a  national  welfare

 fund  for  fishermen.  Is  there  any  reference

 that  national  welfare  fund  for  the  fishermen

 in  the  budget  speech  of  the  hon.  Finance

 Minister  ?  15  there  any  provision  in  the

 Finance  Bill  in  any  manner?  Has  any
 section  of  the  people  been  taxed  to  create  this

 particular  type  01  fund  ?  10.  Not  only  this.

 Your  love  for  people,  your  whole  approach
 and  your  policy  is  indicative  of  what  you
 do.  The  Chambers  of  Commerce  have

 representation  in  the  Port  Trust.  One

 thousand  traders  doing  foreign  trade,  will

 have  three  representatives  on  the  Port  Trust.

 But  the  fishermen  who  were  earlier  elbowed

 eut  from  that  particular  land  when  the  port
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 had  been  built  long  ago  and  who  are  reall¥

 concerned  with  so  many  things  connected

 |- 1180  the  port,  have  no  representation  on  the

 Port  Board.  They  have  no  representation  in

 the  banking  system.  They  have  no  represen-
 tation  anywhere.  This  poorest  of  the  poor
 man  contributes  so  much.  The  hon.  Finance

 Minister  talks  tall  about  .the  foreign

 exchange  position.  Their  contribution  of

 foreign  exchange  by  way  of  export  of

 marine  products  has  gone  up  to  Rs.  36

 crores  in  1982-83  as  against  Rs.  4  crores

 in  1950-51,  It  has  gone  up  still  more.  Who

 does  it?  Not  the  mechanised  boats.  They
 Constitute  only  10  per  cent.  If  you  add

 trawlers  and  all  that  together,  they  contribute

 at  best  16  percent  of  the  total  catch.  Rest  is

 done  by  more  than  hundred  thousand  boats

 that  are  bringing  this  catch  from  the  high
 seas  at  great  risk  to  their  personal  life.  But

 there  is  nothing  in  this  Budget  about

 fishermen.  That  indicates  the  love  of  this

 Government  for  the  type  of  people  and  for

 the  sections  of  people  that  it  wants  to

 represent.  They  talk  about  the  20-Point

 Programme.  A  friend  of  mine  was  saying  in

 the  20-point  there  are  two  portions—two
 and  zero.  First  portion  is  for  che  Congress

 []  party  and  its  leader.  That  makes  two.

 And  zero  for  the  nation.  That  makes  it  20.

 They  talk  so  much  about  the  20-point

 programme.  But  how  about  the  fishermen,
 how  about  the  poor  persons,  artisans  in  the

 rural  areas  ?  What  is  the  provision  made  for

 them  ?  The  provision  made  15  that  bank

 loan  is  granted  to  them.  What  do  you  give
 in  bank  loan  ?  -  blind  cow  or  a  buffalo  who

 will  never  be  able  to  give  the  adcquate
 amount  of  milk  to  compensate  or  to  pay
 back  the  loan  that  he  has  taken.  Therefore,
 this  Government  should  understand  that  its

 intention  is  something  else.

 So  many  excise  dutics  have  been  removed

 on  many  items.  Now,  the  doctors  who  are

 using  X-ray  machines  and  electronic  equip-
 ment  and  gadgets  are  paying  in  some  cases

 180  per  cent  duty.  But  what  about  the  photo

 industry  and  press  industry  ?  ।  you  want  to

 have  a  press  industry,  then  it  is  not  more

 than  40  per  cent  duty  anywhere.  But  if  you
 want  to  have  a  catiicanner  and  x-ray  machina

 and  hat  too  for  the  poor  people,  who  would

 not  be  able  to  otherwise  get  it  in  all  your

 institutions,  those  people  are  not  being  given,
 the  benefit  of  any  concession.  The.  Finages
 Minister’s  eyes  have  more  or  legs  been  fixed
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 o0  the  affluent  and  rich  people.  1  has  not

 gone  either  to  the  strategic  sector  or  the

 sectors  which  will  cover  the  poor  people.  His

 entire  exercise,  which  people  called  ‘please
 all’  when  he  presented  his  Budget,  was  really
 to  please  the  vocal  sections  and  rich  sections.

 They  get  out  of  them  political  strength.  Poli-

 tical  power  and  money  power  inter-marrying

 produce  back  to  power  the  same  type  of

 trend.

 Therefore,  ।  would  merely  suggest  and

 say  thatthe  implications  of  this  Budget  are

 not  going  to  be  happy  for  any  section  of  our

 people  except  the  rich  and  the  affluent

 sections.,  the  producers  and  the  middlemen

 and  not  even  the  consumers.  My  learned

 friend  Mr.  Lakappa  was  saying:  ‘‘Bahuguna
 was  the  Petroleum  Minister,  will  he  say  what

 he  did  ?"  Well,  ।  have  written  a  letter  to

 the  hon.  Petroleum  Minister-Energy  Minister

 us  he  is  known  now—MTr.  Shiv  Shankar

 (  (270 ,ए/707015  )

 SHRI  ५.  LAKAPPA  :  ।  never  made  any

 charge  but  1  said  what  is  the  improvement

 you  made......  (Interruptions)

 SHRI  11.  BAHUGUNA  :  ।  ar  coming
 to  that.  You  forget  your  leader  coming  on

 bending  knees  to  me  and  asking  me  for  help
 and  you  tell  me  that  I  change  the  party.  That
 is  another  point  (/nterruption),  There  is
 no  question  of  absurdity  abwut  it.  ।  /3  a  fact

 of  life  to  which  hon.  Buta  Singh  is  alsoa

 witness.  But  the  point  is  that  when |  was
 the  Energy  Minister  (Interruptions)  The

 people  of  this  country  know  who  went  to

 whom.,,.....  (Interruptions).

 THE  MINISTER  OF  PARLIAMEN-

 TARY  AFFAIRS,  SPORTS  AND  WORKS

 AND  HOUSING  (SHRI  BUTA  SINGH)  :

 Sir,  unfortunately  for  him,  ।  ४25  also

 there,

 SHRI  म.  BAHUGUNA:  He  isa  wit-

 ness,  थ...  (Interr.ptions).

 MR.  CHAIRMAN :  Let  us  get  on  with
 the  Finance  8..
 (nterruptions).

 SHRI  9५.  BAHUGUNA  :  1e  made  a

 certain  statement  and  he  must  have  the  capa-

 city  or  the  patience  to  hear  the  reply.  I  made

 it  a  point  to  conserve  petroleum  in  this

 country  and  not  swell  the  coffers  at  the  cost

 of  future  generations  of  our  people.  My
 learned  friend  knows  it  that  petroleum  comes

 APRIL  23,  1984  1984-Passed  316

 out  along  with  associated  gas.  If  you  cannot

 make  use  of  associated  gas  then  ।  charge
 this  Government  of  cheating  the  future  gene-
 rations  of  a  nature's  gift  which  is  not  any-

 body's  earning  or  anybody’s  creation;  it  is  a

 gift  of  nature.  Petroleum  and  associated  crude

 oil  and  associated  gas  both  come  together,  The

 associated  gas  today  if  being  flared  at  Bombay

 High  at  the  rate  of  1.2  million  cubic  metres

 a  day  ata  point  of  time  when  that  is  more

 precious  than  gold.  That  commodity  words

 millions  and  millions  of  rupees  is  being  flarek

 because  in  your  stream  of  things  you  live  for

 the  day.  We  were  looking  for  future  genera-
 lions  also  and  therefore,  we  said  we  will  not

 take  out  all  the  petroleum  except  when  the

 end  use  of  gas  also  is  provided  for.  There-

 fore,  inthe  very  first  year  of  the  Janata

 period,  that  is,  in  1977-78—Bombay  High
 was  found  out  in  19715,  oil  had  strarted  ozing
 out  from  1975 -  1116  pipeline  was  laid.  As

 soon  as  1  became  the  Minister,  the  first  thing
 I  did  was  to  bring  the  gas  to  the  shore,  put
 a  gas  trekker  and  produce  that  LPG  whihe

 you  are  now  boasting  you  will  distribute

 round  the  country  every  year  by  so  many

 cylinders  more,  covering  so  many  milliont

 people  more.

 The  second  thing  he  has  asked  is  what

 my  contribution  was  I  would  like  to  read  out

 from  a  book  containing  statistica  collected  by
 some  very  knowledgeable  people.  I  merely
 want  to  say  that  in  that  letter  of  mine  which

 1  had  written  to  Mr.  Shiv  Shankar  ।  said

 that  this  type  of  flaring  of  associated  gas  is  थ

 complete  ignorance  of  managment,  of  energy
 and  1  requested  him  to  gointo  the  whole

 question  and  try  to  see  that  he  does  not  do

 it  again.  I  have  warned  him  and  cautioned

 him  that  he  is  doing  something  which  is

 against  the  national  interest,  No  reply  has

 come  to  me  yet.

 1  good  friend  George  Fernanadeg  was

 just  now  Saying  about  unemployment.  Every-
 body  knows  that  unemployment  is  increasing.
 Even  the  hon.  Members  on  that  side  know.

 Everyday  people  are  in  the  quaue  before

 employment  exchanges  registering  their  names

 but  get  no  place  anywhere.  But  the  question
 is  whatever  industries  they  are  putting  up,
 whether  they  may  put  up  in  one  constituency
 in  U.P.  ortwo  constituencies  anywhere  else,.
 the  question  is  are  they  doing  total  project

 management  ?
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 On  that  I  have  written  umpteen  letters  to

 the  hon.  Minister  of  planning,  Industries  and

 the  Prime  Minister,  clearly  indicating  that

 unless  manpower  management  goes  along  the

 project,  you  will  only  be  able  to  alienate  the

 local  people,  you  will  only  create  problems
 for  yourself  and  for  the  nation,

 So  far  as  oil  production  i#  concerned,

 during  1979  the  dependence  on  imported  oil

 as  a  percentage  of  contumption  was  65  per
 cent.  By  1980  it  became  69.9  per  cent;  in

 1981  it  became  76.4  per  cent.  Not  only  that,
 when  they  found  some  हा,  they  started  putting
 themselves  onthe  back.  What  had  really

 happened  is  that  what  was  already  done

 during  the  Janata  period  started  vielding
 results  in  4-5  years.  Therefore,  1  would  say

 that,  so  far  as  oil  is  concerned,  India  wa  put
 on  the  oil  map  by  no  1655  a  person  than  Shri

 ५.  Malaviya.  ।  agree  that  it  was  the  fore-

 sight  of  that  man,  which  brought  about  this

 happy  situation,  in  which  all  of  us  contribu

 ted.  But  the  contribution  of  the  Janata  Party

 during  that  period,  the  small  period  of  3  or

 3-1/2  years,  is  not  mean  either.

 SHRI  BUTA  SINGH  :  The  contribution

 of  the  Janata  Party  is  that  it  started  critici-

 aing  the  poor  Malaviya.

 SHRI  म...  BAHUGUNA  :  The  contri-

 bution  of  the  Janata  Party  is  well  known.

 The  contribucion  of  Shri  Buta  Singh  is  that

 he  is  there.  I  agree  there.

 SHRI  BUTA  SINGH  :  ।  ar  putting  the

 record  straight.

 SHRI  छ.  ह.  BAHUGUNA  :  You  are

 there;  that  is  your  contribution;  no  other

 contribution.

 They  say  that  industries  died  down  during
 the  Janata  Government.  But  what  are  the

 statistics  ?  0८१४  tell  another  story.  10  1979

 the  industrial  production  went  up  by  8.7  per
 cent.  In  1980  che  figure  came  to  minus  1.4

 per  cent;  in  1981  it  rose  to  4  per  cent  and  in

 1982  to  8.6  per  cent.  Yet,  it  never  touched

 8.7  percent,  which  we  reached.  It  again
 went  down  to  3.9  per  cent  in  1983  and  now

 itis  4.4  per  cent.  This  is  their  record  and

 yet  they  are  proud  of  putting  the  country
 back  on  the  industrial  map  of  the  world.

 ।
 **No  recorded.
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 Ido  not  want  to  say  anything  more

 except  that  this  Finance  Bill  isa  creature

 which  will  help  no  poor  man  and  that  the

 20-Point  Programme  is  nothing  short  of  tall

 talk.  If  you  go  round  and  sce  the  coastline,
 the  naked  people  who  arecontributing  such

 an  amount  of  foreign  exchange  they  are

 living  a  miserable  life;  they  are  not  living
 even  like  human  beings.  I  conclude  by  saying
 that  I  hope  wisdom  will  prevail  on  the  other

 side,  energy  management  will  be  done  prope-

 rly  and  the  country  will  be  saved  froma

 future  disaster.

 श्री  रशीद  मसूद  (सहारनपुर)  :  मोहतरम

 चेयरमैंन  साहब ,

 "जहां  लोगों  के  हाथ  में  पत्थर  मिलेंगे--

 उसी  शहर  में  कांच  के  घर  मिलेंगे  1 ||

 हमारे  लक प्पा  साहब  की  जुबान  से  कप्तान

 की  बात  सुनकर  के  ताज्जुब  हुआ  कि  वे  लोग  भी

 करप्शन  की  बात  करने  लगे  हैं,  जिनके  लीडर

 ये  कहते  हैं  कि  “करप्शन  इज  ए.  इ  टरनेदानल

 ग्लोबल  फिनोमिना”',  वे  लोग  माज  करप्शन  की

 बात  करते  हैं  ।  जिनके  बारे  में  मशहूर  है  कि

 उत्तरप्रदेश  के  दो  मिनिस्टरों  को.  वहाँ  के  चीफ

 मिनिस्टर  ने  इसलिए  निकाल  दिया  क्योंकि  वे

 करप्ट थे  ।  उन  पर  हत् जाम था  कि  लोगों से

 char  लेकर  वे  उनको  कांट्रेक्ट  दिलवा  रहे  थे  ।

 इस  इल्जाम  पर  छको  निकाल  दिया  ।  हिन्दू.

 स्तान  में  खासतौर  से  उत्तरप्रदेश  में  यह  बात

 माह  है  कि  उसी  चीफ  मिनिस्टर  ने  **

 उनको  मिनिस्ट्री  में  लिया  ।  राज  वही

 लोग  कर्नाटक  भीर  दूसरी  जगहों  के  बारे  में

 करप्शन  की  बात  करते  हैं  ।  मैंने  शुरू  में  हो  कहा

 था  कि  जिन  लोगों  के  मकान  शीशे  के  होते  हैं,

 वे  दूसरों  पर  पत्थर  नहीं  उछालते  ।  लेकिन  ये

 अजीब  बात  है  कि  वे  आज  करप्दडान  की  बात

 कर  रहे  हैं  ।

 raat  में  हमें  पढ़ने  को  मिला  कि  मेम्बर

 पालियामेंट  घड़ियां  लाते  हुए  कस्टम  पर  पकड़े

 गए  ।  एक  दूसरे  के  कानों  में  यह  बात  कही  जाती

 थी  |  यह  वही  साहब  हैं  जो  कर्नाटक  की  सरकार
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 को  करप्ट  बताकर  इल्ज़ाम  लगा  रहे  थे  ।  मैं  नहीं

 जानता हूं
 कि  उन्होंने  अपने  लीडर  के  कितन

 ग्लोबल  फिनोमिना  को  पूरा  करके  दिखाया  है  ।

 इस  बात  से  हिन्दुस्तान  की  रूलिंग  पार्टी  के

 मोतबर  नहीं  बच  सकते हैं  ।  मैं,  कल  पत्रिका

 साहब  की  तकरीर  सुन  रहा  था  ।  वह  क्रम।  रहे

 थे  कि  इस  बजट  से  पुरे  मुल्क  को  फायदा  हुआ

 है।  हमारी  सरकार  ने  इस  मुल्क  को  आगे  बढ़ाने

 के  लिए  1980  से  एक  विद्या  दी  है।  मैं  नहीं

 समझता  ह  वह  कौनसी  दिशा  है  ?  क्या  इस

 बात  के  लिए  दिशा  दी  है  कि  बेराजगारी  और

 नंगे  लोग  वढ़े  हैं  ?  क्या  इस  बात  के  लिए  नाथ

 मौर  साउथ  एवेन्यू  की  डिस्पैंसरियों  में  भी  दवा-

 tai  न  मिलें  ?  क्या  इस  बात  के  लिए  कि  पालि-

 मेंट  के  मैम्बर  को  भी  पैंसे  देकर  के  अपना  काम

 कराना  पड़ता  है  ?  जो  लोग  कल  तक  पेट  भर

 कर  खाना  खा  रहे  थे,  आज  भूख  और  नंगे  हैं  ।

 आपके  22  जुलाई  1982  के  जवाब  के  मुताबिक

 जब  1980  में  सरकार  माई  तो  48.13  परसेंट

 लोग  गुरबत  की  रेखा  से  नीचे  की  जिन्दगी  वसर

 कर  रहे  थे ।  22  FAS,  1982  के  बाद  इन

 लोगों  की  तादाद  56  फीसदी  हो  गई।

 जिनको  दो  वक्त  पेट  भरकर  खाना  मिलता  था,

 उनको  एक  वक्त  मिलने  लग[  कौर  एक

 वक्त  की  बजाय  सुबह  के  नाश्ते  पर  जिन्दा  रहने

 लगे  ।  अब  तो  सन्  1984  में  और  ज्यादा  मुंह-

 गाई हो  गई  है  ।  ।  समभता हूं अब 66 हुं  अब  66  परसेंट

 ऐसे  लोग  हैं  जो  बेरोजगारी  की  सतह  से

 नीचे  की  जिन्दगी  गुजार  रहे  हैं।  जब

 मैं  बम्बई  गया.  हुआ  था.  तो  मेरे  साथी

 ने  कहा  कि  पवाई  लेक  देखने  के  बनिए  चलते  हैं  ।

 आप,  यकीन  मानिए,  एक  आदमी  ने  चाट  खा

 कर  के  पत्ता  फेंका  तो  उसको  फौरन  एक  बच्चे  ने

 उठा  कर  चाट  लिया  ।  यह,  खुद  मैंन  देखा  है  ।

 कया  आपकी  पार्टी  ने  इस  मुल्क  को  यही  दिशा  दी

 है?  राज  का  किसान  परेशान  है  क्योंकि  पेट

 भरने  के  लिए  उसे  रोटी  भी  नहीं  मिल  पा  रही

 है।  किसान,  मजबूरी  में  खेतों  को  छोड़कर  स्लाम्स

 में  पड  रहा  है  जिसकी  वजह  से  बड़े-बड़े  दायरों

 में.  प्लम्स  की  आबादी  बढ़  रद्दी  है।  1980  ate
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 1984  की  कीमतों  के  बारे  में  मैं  बताना  चाहुंगा

 कि  उनमें  कितनी  बढ़ोत्तरी  हुई  है  और  आपने

 गरीब  या  रिक्शा  वाले  को  क्या  दिया  है  ?  लोन

 की  बात  भाप  कर  सकते  हैं  ।  लॉन  किसको  दिया

 गया है  ?  लोन  उनकों  दिया  है  जिनकी  रिक-

 मण्डेशन  कांग्रेस  भाई  के  एम०  एल०  एज०  और

 me  पीज  ने  की  है  ।  जो  गुण्डे  हैं,  शरीफ  लोग

 नहीं  हैं।  आइन्दा  बूथ  केयरिंग  के  लिए  आप

 उनकों  तेयार  कर  रहे  हैं,  पच्चीस-पच्चीस  हजार

 रुपए  का  लोन  देकर  ।......

 श्री  जमील्रंहमान
 :  आप  ऐसी  बात  इस

 हाऊस  में  न  करें  कि  जो.  गुण्डे  हैं  उनको  लोन

 देते  हैं।  आपकी  रीजीम  में  ऐसा  हुआ  होगा  ।'"*

 कत  आान

 Sir,  it  should  not  go  on  record.

 1८.  CHATRMAN  :

 please  don’t  interrupt.

 SHRI  JAMILUR  RAHMAN :  What  is

 this  ?  This  should  not  go  on  record.

 MR.  CHAIRMAN:  You  have  made

 your  point.

 SHRI  JAMILUR  RAHMAN  :  What  I

 ask  15,  should  it  go  on  record?

 MR.  CHAIRMAN  :  ।  will  g®  through
 the  record  and  sce  if  it  should  go  on  record

 or  not.

 Time  is_  limited,

 श्री  रशीद  मसुद  :  जो  यूरिया  की  बोरी

 53  रुपए  की  थी,  वह  105  रुपए  की.  मिल  रही

 है,  जिसमें  95  परसेंट  की  बढ़ोत्तरी  हुई  ।  Ta

 पी०के०  में  90  फीसदी  की  बढ़ोत्तरी  हुई  है।

 बिजली  की  दरों  में  80  फीसदी,  डोजल  में  सौ

 फीसदी  और  कपड़े  में  40  फीसदी  की  बढ़ोत्तरी

 हुई  है  ।घंटों  के  मामले  में  ।  10  परसेंट,  सीमेट के

 मामले  में  70  परसेंट  आपके  जमाने  में  बढ़ोत्तरी

 हुई  है  ।  इसके  अलावा  किसान  जिन  इनपुट्स  का

 यूज  करता  है,  उन  सच  के  दामों  में  भी  आपके

 जमाने  में  बढ़ोत्तरी  हुई  है  ।  इसी  तरह  से  गेहूं  के

 मामले  में  35  परमट,  चावल  के  मामले  में  37

 परसेंट,  कपास  के  मामले  में  28  परसेंट,  गन्ने  के

 मामले  में  10  परसेंट,  प्याज  के.  मामले  में  12
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 परसेंट  तौर  सब्जियों  के  मामले  में  11  परसेंट

 रिएक्शन,  हुआ  है,  जो  प्राइस  उसको  1980  में

 मिलता  था,  उसके  मुकाबले  यदि  आप  देखें  |

 यदि  मुकम्मल  तौर  पर  ओवर  भाल.  एवरेज

 निराला  जाए,  तो  1980  के  मुकाबले  आज  उस

 को  मिलने  वाली  प्राइवेट  में  11  परसेंट  की

 कमी  भाई  है  ।  इससे  भाप  अन्दाजा  लगा  सकते

 हैं  कि  जितनी  चीज॑  किसान  इस्तेमाल  करता  है,

 किसी  भी  चीज  के  दाम  उसकों  1980  के  चुका-

 बले  ज्यादा  नहीं  मिलते-सिफ॑  दो  चीजें  हैं  40

 परसेंट  कपड़े  में  और  70  परसेंट  सीमेंट  मों.

 वरना  उसको  हर  चीज  के  लिए  ज्यादा  दाम  देना

 पड़  रहा  है  सिफ  चावल  मों  35  या.  37  परसेंट

 उसकी  आमदनी  जरूर  बढ़ी  है,  बाकी  किसी  चीज

 में  नहीं  ।  माज  उसकी  हालत  भूखे  मरते  की  सी

 हो  गई  है।  यदि  आजादी  के  37  सालों  के  बाद

 भी  आपने  मुल्क  को  यदि  दिशा  दी  है  तो  मैं  आपसे

 मु रफीक  होने  के  लिए  तयार  नहीं  हं  ।  क्योंकि

 अब  भी  सारे  मुल्क  मों  एक  लाख  36  हजार  76.0 1.0

 गांवों  मों  अब  भी  पीने  का  पानी  नहीं  पहुंच  सका

 है।  चेयरमैन  महोदय,  आप  यकीन  नहीं  करेंगे

 कि  ta  तो  मेरा  जिला.  सहारनपुर  हिन्दुस्तान

 का  दिल  माना  जाता  है,  बहुत  खुशहाल  माना

 जाता  है,  लेकिन  उसमें  ही  97  विलेज  ऐसे  हैं

 जहां  आपने  पानी  तो  पहुंचा  दिया  है,  लेकिन

 लोगों  को  पानी  नहीं  मिलता  ।  आज  भी  वहां

 7-8  विलेजेज  ऐसे  हैं,  जहां  पीने  का  पानी  7-7

 दौर  8-8  मील  दूर  से  लाना  पड़ता  है,  जो

 इलाके  हिमालय  की.  तराई  में  पड़ते  हैं  ।

 कया.  भापने  इतने  दिनों  तक  देश  को  यही

 fear  दी  है  ।  क्या  भाप  देश  को  यही  दिदा  देना

 चाहते  हैं  कि  यहां  एशियाड  हों,  या  भाप  यह

 feat  देना  चाहते  हैं  कि  यहां  नौन  एलाइण्ड

 समिट  हो  या  यहां  चोगम  करायें  या  कोई  दूसरी

 इण्टरनेदानल  कांफरंस  करायें  और  अपने  आप  को

 यह  साबित  करें  दुनिया  में  कि  आप  तरक्की या-

 फ्ता  मुल्कों  से  ताल्लुक  रखते  हैं  ।  क्या  भाप  यह

 विद्या  देना  चाहते  हैं  कि  गरीब  और  गरीब  होता

 जाए  और  भमीर  मौर  अमीर  होता  जाए  |

 यदि  भाप  इसी  को  तरक्की  मानते हैं  तो  मैं  अपने

 मुत्तफ़िक़  होने  के  लिए  तयार  महीं  हूं
 ।
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 यहां  अभी  चार-पांच  रोज  हुए,  हमारे  ट्रांस-

 पोर्ट  मिनिस्टर  साहब  ने  एक  बात  कही  थी  कि

 सारे  हिन्दुस्तान  में  नेशनल  हाईवेज  के  कारण  दो

 करोड़  40  लाख  रुपए  का  सालना  नुकसान  होता

 है।  उसका  कारण  सड़कों  का  खराब  होना  है  और

 उसकी  वजह  से  टायरों  की  वीयर,  टोयर  भर

 कम  रफ्तार  में  ब्द्वीक्ल्स  चलने  के  कारण  डीजल

 और  पट्रोल  की  ज्यादा  कन् जम्प दात  के  कारण  हैं  |

 आपने  यह  भी  कहा  कि  इन  सड़कों  को  दुरुस्त  करने

 के  लिए  2300  करोड़  रुपयों  की  जरूरत  है,  यदि

 भाप इतना  पेसा  जुटा  पायेंगे  तो  यह  नुकसान

 से  बच  सकते  हैं  ।  अ।प  बताइये,  आपने  इन  चार

 नौटकियों  के  ऊपर  ही,  जो  मैंन  आपको  बतायीं,

 2400  करोड़  रुपया  तो  खच  कर  दिया,  लेकिन

 23  सो  करोड़  रुपया  यदि  आप  सड़कों  को  ठीक

 करने  पर  खच  कर  देते  तो  क्या  हर  साल  होने

 वाले  दो  करोड़  चालीस  लाख  रुपए  के  नुकसान

 से  बच  नहीं  सकते  थे  ।  आपका  सारा  नुकसान  8

 साल  के  अन्दर  पुरा  हो  जाता,  यदि  आप  उसके

 लिए  स्कीम  बनाते  ।  लेकिन  अ।पन  ऐसा  नहीं

 किया,  क्योंकि  आपकों  गरीब  भोर  गरीबो  से

 कोई  मतलब  नहीं  है,  आप  नहीं  जानते  कि  उन

 की  परेशानियां  कया  हैं,  उनको  क्या  दिक्कतें  है  ।

 भाप  तो  fan  इतना  जानते  हैं  कि  सारी  दुनिया

 में  आप  अपने  भाप  को  एक  ऐसा  दे  कहलवाये

 जो  कि  तरक्कीयाफ्ता  हो  ।  आपने  गोगा  में

 तफरी  पर  कुछ  ही  घण्टों  में  40  करोड़  रुपया

 खर्चे  कर  दिया,  लेकिन  पानी  के  लिए  मोहताज

 गांवों  को  पीने  का  पानी  नहीं  दिया,  उनके

 लिए  आपके  पार्क  कोई  प्रोग्राम  नहीं  है।  इस

 साल के  बजट  में  इस  मद  में  आपने  महज  50

 करोड़  रुपया  रखा  है,  जिनसे  आप  5  हजार  गांवों

 को  पानी  देंगे  ।  यदि  कुल  एक  लाख  30  हजार

 761  गांवों  को  पानी  देना  हो  तो  आप  हिसाब

 लगाइये  एक  साल  में  5  हजार  गांवों  को  देंगे

 तो  सारे  गांवों  को  देने  में  30-32  या  24  साल

 लग  जायेंगे  ।  वेसे  भाप  ह्िन्दुस्त।न  की  तरक्की

 का  दावा  करते  हैं,  कहते  हैं  कि  हिन्दुस्तान  भागे

 बढ़  रहा  है,  हिन्दुस्तान  को  दिशा  देने  की  नत

 करते  हैं,  लेकिन  दूसरी  तरफ  पुरे  हिन्दुस्तान  मैं
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 रहने  वाले  लोगों  को  पीने  का  पानी  तक  नहीं दे
 सके  ।  इसी  रफ्तार  से  अगर कले  तो  32  सालों

 में  आप  इस  हालत  में  आ  पायेंगे  जब  सारे  लोंगों

 को  आप  पीने  का  पानी  मुहैया  कर  पायेंगे  ।

 सभी  यहां  पर  सड़कों  की  बात  भाई,  हमारी

 जितनी  सड़कें  लेह  होकर  जाती  हैं  या  लेह  जाती

 हैं,  उनकी  हालत  क्या  है  ।  यहां  पर  मेरे  कश्मीर

 के  भाई  बेठ  नहीं  हैं  लेकिन  वहां  कोई  भी  सड़क

 ऐसी  नहीं  है  जो  पांच  किलोमीटर  से  ज़्यादा  दूर

 पाकिस्तान  के  बाहर  से  हो  ।

 ant  किसी  वक्त  हमला  हो  जाय.  तथा

 सड़क  को  काट  दिया  जाय  तो  पुरी  लाइन  साफ

 कम्युनिकेशन्स  कट  सकती  हे  ।  पिछले  कई  साल

 से  मांग  की  जा  रही  है,  ऐस्टिमेट  कसोटी  में  भी

 पह  मामला  माया  था  कि  शिमला  से  भी  एक

 सड़क  बना  दी  जाय  जिसके  लिए  टनल  बनानी

 पड़ेगी  और  जिस  पर  80,90  करोड  रु०  खच

 होगा  ।  लेकिन  आप  इस  काम  के  लिए  पेसा  नहीं

 ख  कर  सकते  जब  कि  केवल  48  घंटे के  लिए
 गोगा  में  40  करोड़  रु०  खच  कर  सकते  हैं  ।

 लेकिन  मुल्क  की  हिफाजत  के  लिए  आपके  पास

 90  करोड़  रु०  नहीं  है।  मैं  चाहूंगा  कि  इस  तरफ

 भाप  तवज्जह  दें  ।

 आपने  कहा  कि  जोन्स  दिए जा  रहे  है.ं...

 श्री  जमो लु रहमान  (किशनगंज  )
 :  आपने

 कहा  गुण्डे  है ंजिनको  लोन  दिया  जा  रहा

 है।

 ।

 श्री  रशीद  मूव  में  तो  अब  भी  कह र

 ह  कि
 गुण्डे  हैं  गीर  आप

 लिस्ट
 मंगा  कर  ही

 लीजिए,  पंजाब  नेशनल  बेक  लीड  बेक  है  उससे

 लिस्ट  मंगा  कर  सी ०  बी०  भाई  से  जांच  नर

 लीजिए  उनमें  से  कितने  लोग  ऐस  हैं  जा  वाकई

 में  उस  पसे  का  इस्तेमाल  करना  चाहते  हैं  और

 कितने  ऐसे  हैं  जिनको  पोलिटिकल  ताकत  हामिल

 होने  की  वजह  से  लोन  मिला  है  ?  रहा  सवाल

 गुण्डे  नहीं  हैं,  आप  मालूम  करा  लीजिए  कितने

 ऐसे  लोग  हैं  जिन  पर  कत्ल,  राहजनी  भारी  के

 मुकदमे कले  हैं  कौर
 उससे  आपको  पता  लग

 जाएगा  कि  गुण्डे  हैं  कि  नहीं ।  रात  लोग  सही

 कह  रहे  हैं  कि  इस  पसे  को  भत्ते में  डाला  जा

 रहा है
 |  बेहतर  होता  इस  पैसे  को  रूरल  एरिया

 में  स्माल  स्केल  इण्डस्ट्री  में  लगाते  जिससे  लोगों

 को  रोजगार  मिलता  और  माली  हालत  लोगों

 को  अच्छी  होती-+अभी  तो  लोगों  को  पता  है  कि

 था  पैसा  वापस  नहीं  करना  है,  उसकी  कोई

 गारन्टी  नहीं  है  कि  वापस  होगा  भी,  इसीलिए

 लोग  धड़ाधड़ ले  रहे  हैं।  यह  रुपया  तो  सिफ

 इलेक् दान  में  फायदा  हासिल  करने  के  लिए  दिया

 था  रहा
 है।  शाप  मुल्क को  गड्डे में ले में  ले  जा  रहे

 ts
 ना

 हमें

 कोई  रारता  दिखाई  नहीं  देता  बचने
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 का  |  यही  मुझे  अर्ज  करना  है  ।
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 SHRI  CHANDRAJIT  YADAV  (Azam-

 garh)  :  1०  quite  a  few  years  we  have  been

 saying  in  this  House  that  Government  must

 give  scrious  thought  to  change  these  policies
 and  programme  priorities  because  the  present

 policies  and  their  prioritics  have  been  resul-

 ting  in  mass  poverty  in  this  country.  I  think,
 that  after  37  years  of  our  independence,
 there  cannot  be  two  opinions  that  we  have

 two  India.  Indla  for  the  rich  and  Jndia  for

 the  poor.

 It  is  really  matter  of  shame  and  also  a

 matter  of  great  national  concern  that  350

 millian  people  i.  ९.  35  crores  of  people  to-

 day  in  this  country  are  living  below  povery
 line.  15  there  any  hope  that  they  are  going
 to  be  raised  above  the  poverty  line  ?  Every

 year,  with  every  years  Budget  and  with  every

 Play  the  number  of  people  living  below

 poverty  line  is  increasing.  To-day  in  India,
 the  number  of  people  living  below  proverty
 line  number  35  crores.  the  population  which

 we  had  at  the  time  of  our  independence.

 Now,  35  crore  people  are  living  below  the

 poverty  line  in  this  country.  That  is  why  I

 am  saying  we  arc  living  in  two  Indian  today-
 India  of  poor  people  and  India  of  rich  people.

 Sir,  I  have  no  inhibition  in  saying  that  Gove-

 rnment  policies  and  programmes  are  responsi-
 ble  for  the  growing  socio-economic  disparities
 in  this  country.  This  Budget  is  the  Budget
 for  the  €11115%1  section  of  the  society.  This  is

 the  Budget  for  the  rich  people  of  this  country.
 This  is  not  the  Budget  for  the  poor  people.
 I  know  the  Finance  Miuinister  will  come  out

 with  certain  figure’  and  say,  '5०  much  thou-

 sand  crores  of  rupees  we  are  going  to  invest

 for  the  poor  people  to  bring  them  above  the

 poverty  line  and  also  to  give  them  employ-
 ment’’,  But  is  it  not  a  fact  that  today  in  your
 own  thinking,  there  is  a  realisation,  as  when

 we  used  tosit,  that  there  should  bea  10181.0

 re-orientation  of  policies  and  programme
 and  of  planning  ?  India  needs  total  radical

 re-orientation  of  its  planning  to  remove  mas

 poverty.  They  always  say,  there  &  nothing

 wrong  with  our  planning  and  policies.

 Now,  Shri  1.  Jha  whom  this  Govern-

 ment  has  appointed  the  Chairman  of  the

 Economic  Administrative  Reforms  Commis-

 sion  has  circulated  a  paper  to  certain  econo-

 mists  and  certain  member  of  the  Planning
 Comm  sion  and  hes  ay  ;
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 “Attempts  to  elleviate  Poverty  in  each

 Plan,  whether  within  its  own  framework

 or  through  priorities  and  programm  gg
 outside  it,  have  no  doubt  been  there  but

 their  total  impact  has  been  far  below

 expectations  and  needs.”

 This  ig  the  observation  of  ”.  1.  ha
 who  ha  ही11  charged  with  a  very  important
 work  for  the  total  reform  of  our  economic

 Structure.  Further  he  says  when  he  talks  of

 the  Seventh  Plan  and  he  comes  to  realise  that

 our  planning  has  gone  in  a  wrong  direction

 and  needs  a  new  orientation.  Says  he  -

 ‘Seventh  Plan  has  a  whole  should  have

 a  naw  orientation  in  order  to  maximise

 its  capacity  for  removing  ma  इ  poverty.”’

 Now,  they  have  come  to  realise  that  mass

 poverty  is  growing.  If  they  want  to  remove

 that,  they  must  totally  re-orient  our  planning.
 1.0 60.0  not  know  what  would  Mr.  1.  Jha

 recommend.  1d0  not  have  much  hope  be-

 cause,  India  for  many  years  has  been  working
 within  the  framework  of  the  capitalist  system.
 The  real  fault  lies  here.  So  long,  you  talk

 of  socialism  but  your  entire  planning,  your
 entire  orientation  and  yourentire  policies  and

 programmes  are  for  the  benefit  of  the  rich

 people.  Now,  today,  if  you  go  in  the  rural

 area,  if  you  go  tothe  poor  people,  to  the
 Mohallas.  what  do  the  people  ask  ?  1  would

 like  the  Finance  Minister  to  reply.  people
 are  asking:  ‘‘The  Government  says  [| ग द,  ।

 you  want  to  dg  wonders,  we  wil!  do  111 80165 ,

 We  can  hold  51810.0  Games  within  one  year.
 Yes,  they  did  it.  And  they  got  credit  for

 that.  People  ask,  because  you  do  not  have
 the  same  political  will  to  provide  drinking
 water  to  the  millions  of  people,  after  37  years
 of  independence,  millions  of  people  in  this

 country  are  today  not  getting  even  drinking
 water.  Itis  because,  you  do  not  have  the

 political  will  power  for  that.  You  want  ८०

 show  your  dignity,  your  prestige  and  your

 projection  in  different  sectors.  The  people

 today  arc  asking,  थक  you  have  been  capa-
 ble  of  reducing  the  Colour  र  pricg  by  Rs.

 3000  to  Rs.  4000.  You  have  reduced  the

 prices  of  refrigerators.  You  have  reduced

 the  prices  of  air-conditioners  and  the  salon

 cars.  But  then  the  prices  of  pulses,  the  prices
 of  edible  oil,  the  prices  of  common  man’s

 cloth,  every  price  has  gone  higher  and  higher.
 What  is  the  answer  to  this  ?  कण  the  rich

 people,  luxury  goods  prices,  you  can  reduce.

 But  the  common  man’s  prices  are  touching
 the  sky  now,  Skyrocketing  prices  today  are
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 the  biggest  problem.  May  I  now  remind  the

 hon.  Finance  Minister  that  while  presenting
 last  year’s  Budget  he  said  :  04  Budget  will

 see  that  the  prices  will  not  go  high.  Will  he

 Not  give  the  figures  between  last  year’s  Budget
 and  this  year’s  Budget  ?  छ 0६४  much  have

 the  prices  of  essential  commodities  gone

 higher  ?  What  is  the  position  today  ?  15.0  it  not

 a  fact  that  today  middle-class  people  have  come

 in  the  category  of  poor  people  and  the  rich

 middle-class  people  have  become  low  middle-

 class  people  in  terms  of  their  paying  capacity  ?

 And  the  low-middle  class  people  have  become

 poor  people  today.

 A  person  getting  Rs.  2000  per  month  is
 ०  low  middle  class  person.  But  how  many

 people  get  25  2000  per  month  in  this

 country  ?

 He  has  been  boasting  that  they  have  given
 a  lot  of  concessions  to  the  middle-class  people.
 The  real  annual  relief  which  they  have  given
 to  the  category  of  persons  earning  Rs.  20,000

 per  annum  as  worked  out  will  be  2  28  and

 it  will  be  Rs.  23  per  month.  This  will  be

 completely  wiped  out  with  the  rise  in  prices,
 the  speed  at  which  the  prices  are  going  up.

 Today,  the  youth  of  this  country  have  no

 future.  He  will  say  ‘‘One  young  man  has

 gone  in  space.””  Hehas  gone  in  space  with

 the  help  of a  friendly  country.  ।  will  not

 say  that  we  have  not  done  anything  in  this

 field.  We  have  done  many  things  पं  (11८

 country  in  the  field  of  science  and  thechno-

 logy.  But  to  whom  are  the  benefits  of  science

 and  technology  going  today  ?  This  is  a  major

 question.  The  people  today  are  burdened

 with  the  rise  in  prices.  1  do  not  think  there

 is  a  Single  family  in  this  country  which  has

 not  got  an  unemployed  youth.  ।  15  not  that

 20  million  people  are  unemployed  in  the

 country.  There  are  really  50  million  people

 unemployed  inthe  country.  Half  of  them

 have  only  registered  themselves  with  the  Emp-
 loyment  Exchange  and  half  of  them  do  not

 even  know  that  they  have  to  go  and  register
 with  the  Employment  Exchange.  What  is

 the  use  of  their  registration  with  the  Employ-
 ment  Exchange  ?  There  is  a  waiting  list  for

 over  10  years.  The  young  people  are  beco-

 ming  over-aged  and  the  Government  is  not

 able  to  give  them  the  jobs.  Their  age  is  also

 increasing  and  they  are  becoming  over-

 aged.

 Our  country  is  behaving  like  a  backward

 capitalist  country.  The  modern  capitalist

 ' ०9,178  in  the  world  are  taking  care  of  the
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 welfare  of  their  citizens.  The  countries  like

 France,  West  Germany,  Italy,  Australia  and

 even  USA  are  given  unemployment  allowance

 to  the  unemployment  youth.  ।  1.  an

 unemployed  person  gets  100  pounds  per

 month,  In  USA,  an  unemployed  person  gets
 250  dollars  per  month.  So  is  the  case  in

 many  Western  capitalist  countries.  10  10018,
 we  have  been  asking  for  Rs.  150  to  be  given
 to  the  unemployed  youth  as  an  unemployment
 allowance.  But  the  Central  Government  has

 constantly  refused  it.  In  this  country  itself,
 West  Bengal,  a  State  Government  with  limi-

 ted  resourcei,  1188.0  been'given  Rs.  50  to  the

 unemployed  youth  as  an  unemployment  allo-

 wance  for  the  last  three  years.  Kerala  has

 been  giving  Rs.  50  as  an  unemployment  allo-

 wance.  xe  have  been  demanding  that  the

 Central  Government  should  give  50  per  cent

 subsidy  and  let  an  amount  of  Rs.  50  be

 increased  to  १  150.  The  Finance  Minister

 will  say,  "ू [115  is  a  dole;  this  is  a  charity.
 We  do  not  want  to  demoralise  our  youth.”
 But  they  want  that  our  youth  should  go  and

 commit  suicide.  ।  demand  that  the  Govern-

 ment  must  find  resources  and  all  those  young

 people  who  are  registered  with  the  Employ-
 ment  Exchange  for  more  than  2  years  should

 be  given  Rs.  150  per  month  as  an  unemplo-
 ment  allowance  till  the  Government  makes  a

 provision  to  provide  a  suitable  job  to  young

 people.

 Now,  three  years  back,  I  wrote  to  the

 Prime  Minister  asking  for  Rs.  150  per  month

 to  be  given  to  the  unemployed  youth  as  an

 unemployment  allowance,  The  Prime  Mini-

 ster  asked  the  Planning  Minister  to  send  a

 reply  to  me.  1  said,  ‘‘If  your  suggestion
 is  accepted,  the  Government  will  have  to

 spend  Rs.  1000  crores  per  month.”’  But  is

 it  not  a  fact  that  during  the  last  2  years  in
 Delhi  alone  more  than  Rs.  1000  crores  have

 been  spent  to  construct  S-star  hotels  when

 millions  of  young  people  are  suffering  in  this

 country  :  1  would  say  that  the  Government

 must  give  a  serieus  thought  to  re-fixation  of

 their  priorities.  For  the  example,  why  is  it

 not  possible,  even  in  this  system,  that  jobs
 will  go  first  to  those  families  which  have  -no

 earning  member  at  all.  You  will  find  that

 if  there  arc  six  young  people  in  a  family,  all

 of  them  will  get  jobs  because  they  have  got
 the  sources;  they  come  from  rich  families  and

 they  can  take  care  of  themselves.  The  first

 job  should  goto  the  poorand  middle-class

 family  which  has  no  earning  member.  Why
 cannot  this  Government  do  this?  (07७४,
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 ment  should  pay  serious  attention  to  fix

 priorities  properly.

 16.50  bes.

 (MR.  DEPUTY  SPEAKER  in  the  Chair]

 Prof  10.  Rangais  a  verteran  peasant
 leader  in  this  country.  His  whole  life  is  a

 saga  of  struggle  for  the  uplift  of  the  rural

 people.  In  spite  of  that,  ।  ar  sorry  to  say
 that  there  is  no  improvementin  the  condi-

 tions  of  living  of  the  rural  poor.

 Yesterday  I  was  in  Haryana.  Haryana
 and  Punjab  peasants  have  taken  a  decision

 not  to  send  wheat  tothe  market  from  3rd

 May.

 The  farmers  are  not  getting  remunera-

 tive  price  for  their  produce.  The  American

 peasant’s  landed  price  of  wheat  per  quintal
 is  20  200  whereas  the  Indian  Peasant’s

 landed  cost  is  only  Rs.  152/-per  quintal.
 What  a  great  difference  and  disparity  it

 makes  to  the  Indian  farmer  :

 Around  Delhi,  land  is  being  acquired
 at  the  the  rate  of  Rs.  50,000/per  acre.  I  was

 shown  the  land  lying  between  Delhi  and

 Maruthi  at  the  national  highway  at  Rs.

 50,000/-  per  acre.  Government  i#  acquiring
 this  land  from  the  farmers  at  this  rate  and

 later  selling  it  at  the  higher  rate  of  Rs.  6  lakhs

 per  acre  to  indurtrialists.  How  does  the

 poor  peasant  feel  about  it  ?  The  Goveren-

 ment  is  acting  as  a  trading  agency,  15  it  the

 job  of  the  Goverment  to  earn  profit  at  the

 cost  of  the  poor  peasant  and  to  loot  him?  This

 amounts  to  a  total  loot  of  the  rural  poor.

 The  hon.  Minister  of  Finance  should

 give  a  reply  to  this  matter.

 Today  the  rate  of  industrial  growth  is

 4.5% .  It  was  expected  that  it  should  be

 around  78%.  Regional  imbalances  are

 growing  inthis  country.  It  is  one  of  the

 Major  causes  of  resentment,  distress  and

 restlessness  among  the  people.  Many  areas

 fee]  that  their  pace  of  development  is  very
 slow.

 The  Government  must  take  necessary

 steps  at  least  to  increase  the  rate  of  indus-

 trial  growth  9-10%  per  annum  so  that  no

 area  would  be  neglected.

 Let  us  remember  that  it  is  the  peasant
 who  is  making  contribution  to  the  economy
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 of  our  country.  Our  peasants  are  hard-

 working.  But  it  is  a  pity  that  it  is  the  pea-
 sant  who  is  being  neglected.  The  peasant
 who  is  toiling  and  moiling  for  producing
 food  for  the  nation’s  millions  is  the  targét  of

 suffering  today.

 Government  should  endeavour  by  all

 means  possible  to  create  a  Welfare  State.
 But  the  concept  of  a  Welfare  State  has  been

 given  a  go-by.  The  policies  of  the  Govern-

 ment  aim  at  benefiting  the  small  coterie

 of  the  rich  who  from  15-20%  of  the  popula-
 tion  but  are  detrimental  to  the  rest  of  the  80

 85°%  of  the  population  which  is  poor.

 (Interruptions)

 SHRI  CHANDRAJIT  YADAV:  I  say
 that  Government  must  give  serious  thought
 to  the  20  point  programme.  You  have  aler-

 ady  gone  in  a  big  way  this  year  investing
 hundreds  and  thousands  of  crores  of  rupees
 in  different  schemes.  Is  this  money  being
 utilised  properly  ?  10

 The  hon.  Minister  of  Finance  should

 make  an  enquiry  to  find  out  how  the  loans

 have  been  distributed  during  the  last  six

 months.  A  Mela  is  now  being  organised  for

 20,000  —  50,000  10,000  peaple.  Lists

 of  people  are  being  prepared  overnight
 and  the  loan  is  being  distributed  with-

 out  looking  into  the  priority  aspect  of

 it  and  without  a  thought  being  given  as  to

 how  the  loan  is  going  to  be  utilised.  Has

 any  poor  family  got  the  loan  ?  /  80  enqu-

 iry  ismade,  you  will  find  that  mostly  the

 loan  has  gone  10  the  families  of  rich

 people  ;  mostly,  the  loan  has  gone  to  the

 families  of  those  who  are  supposed  to  be

 the  supporters  of  the  ruling  Party.  That  is

 why  I  am  saying  that  in  this  election  year  this

 budget  is  going  to  prove  fatal  to  them.  It  is

 not  that  the  Budget  is  showing  a  new  path  or

 a  new  orientation,  but  this  Budget  is,  strictly

 speaking,  a  political  budget  and  has  been  made

 so  in  an  ejection  year.  This  will  set  थ  very

 wrong  example.  This  is  my  charge  and  I  think

 that  Government  will  take  into  account  all

 that  I  have  raised  and  will  not  play  with  the

 economy  of  this  country.

 THE  MINISTER  OF  FINANCE  (SHRI
 PRANAB  MUKHERJEE):  Mr.  Deputy
 Speaker,  Sir,  I  am  greatful  to  the  hon.

 Members  who  have  participated  in  this

 almost  marathon  debate.  I  do  not  know
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 exactly  how  many  hours  have  been  spent.  Defi-

 nitely  not  less  than12  to  14  hours  have  been

 pent  and  as  many  as  32  hon.  members  have

 made  their  observations  on  various  issues.  1०

 day, ।  d०  not  know  what  was  the  strategy  of

 the  Opoposition,  all  the  big  guns  were  set  up
 on  the  last  day  so  that,  perhaps,  my  colleagues
 do  not  get  the  opportunity  of  answering  them

 effectively.  Perhaps,  that  was  their  strategy,

 Anyway,  ।  would  like  to  cover  the  points
 raised  by  the  hon.  Members  as  far  as_possi-
 ble.  But  one  would  appreciate  that  what  has

 been  said  in  cleven  hours  cannot  be  replied
 to  in  one  or  oneand  a  half  hours.

 Firstly, 1  would  like  to  take  the  hon.

 Members  back  to  the  day  when  ।  presented
 the  Budget  and  to  the  day  whenI  replied  to

 the  general  discussion  of  the  budget.  There

 1  have  outlined  and  pointed  out  that  budget
 ig  an  important  fiscal  instrument  through
 which  the  policy  of  the  Government  to

 tackle  the  problems,  both  short  term  and

 long  term,  is  dealt  with,  but  it  is  not  the

 only  instrument  through  which  all  the  pro-
 01६68  can  be  tackled,  partigularly  in

 in  Our  system  when  the  proposals  are  fixed

 in  the  time-frame-work  of  one  financial

 year.  S0  we  shall  have  to  keep  that  in

 view.

 Hon.  Members,  while  making  their  obs-

 ervations,  have  covered  many  areas.  First,
 1  would  like  to  deal  with  the  most  impor-

 tant  and  crucial  area,  that  is,  planning.

 Particularly  the  distinguished  Members

 who  mide  their  observations  today  have

 commented  on  our  performance  so  far  as  Plan

 is  concerned.  This  is  the  fourth  year  of  the

 plan.  xe  have  completed  four  years,
 and  allocations  for  the  filth  year  have  been

 made.  One  important  point  which  has  been

 made  by  a  number  of  speakers  is  that  we

 are  far  short  of  our  targets,  notin  financial

 outlays  but  in  physical  terms.  1  is  true

 that  in  certain  areas  we  are  short  of  the

 targets,  but  the  Members  have  conveniently

 forgotten  the  basefrom  where  we  started,
 If  the  country  had  achieved  3.5  per  cent

 cent  growth  over  three  decades  from  the

 beginning  of  the  planning,  1950-51  to  1978-

 79.  and  if  we  achieve  a  growth  01  5.4  per  cent

 Y  know,  Mr.  Fernands  is  going  to  challen-

 ge  me  as  to  how!  computed  this  figure  of

 5.4  per  cent;  I  am  comingto  that—  in

 one  Plan  period,  I  think,  we  can  modestly

 elaimthat  we  have  donea  little  bit.  ।  i
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 physical  terms  in  the  field  of  production  of

 petroleum  which  is  a  very  important  sector

 and  which  has  helped  us  in  meeting  our

 balance  of  payment  situation,  मं  absolute

 terms  if  ७८  could  increase  the  production
 from  a  littleless  than  10  million  tonnes  in

 1978-79  to  26  million  tonnes  in  1983-84,  in  a

 period  of  four  years,  1  think  the  hon  Mem-

 bers  will  have  to  appreciate  that  the  achieve-

 ment  is  not  a  mean  one.  If  the  production
 of  cement  from  18  million  tones  which

 we  cOuld  achieve  almost  over  3  decades

 to  reacha  figure  of  27  million  tonnes  in

 four  years  in  terms  of  percentage,  definitely
 the  achievement  is  not  very  insignificant,

 Even  in  the  area  of  power  over  which  Mr.

 Fernandes  has  spoken  so  long,  I  do  agree
 that  we  have  not  been  able  to  achieve  the

 targeted  additional  capacity  to  be  created

 in  the  neghbourhood  of  19,000  megawatts.
 But  what  was  your  base  when  you  started

 the  current  plan  ?  The  total  powear  genera-
 tion  capacity  —taking  therm!  hydel,  all

 together,  was  28,000  megawatts  and  we  are

 ending  the  plan  with  42,000  megawetts.

 19,000  megawatts  we  are  adding  -  almost

 5000  of  the  capacity  which  was  created

 over  a  period  of  3  decades—which  was

 done  over  3  decades  and  if  50%,  of  that  is

 being  done  in  one  five-  year  period,  is  it  a

 very  small  achievement?  Mr  Fernandes,  while

 making  his  observations.......

 17  brs.

 SHR!  GEORGE  FERNANDES:  What

 is  the  gestation  period  for  a  cement  plant
 and  what  is  the  gestation  period  for  a  power

 plant  ?

 SHRI  PRANAB  निहारा  :  1  have

 given  you  the  production  figure...,..  I  am

 coming  to  that.  [am  glad  that  you  have

 given  me  a  good  point  just  to  deal  with  your
 activities  in  other  21085.

 While  quoting  the  per  capita  availability,
 Mr  Fernandes  used  one  statistics  naturally
 he  used  the  statisties  from  our  document  prep-
 ared  under  my  direction  and  placed  on

 the  Table  of  the  House  that  is  the  Eco-

 nomic  Survey  and  obviously  he  quoted  that

 in  the  year  1978  the  per  capita  availability
 of  cereals  and  pulses  was  more  compared  to

 that  of  1982,  I  do  agree.  But  he  has  made

 an  attempt  to  compare  the  non-comparables.

 Suppose  he  tries  to  compare  my  height  with

 the  height  of  the  Speaker,  it  will  not  be  fair
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 My  height  should  be  compared  with  the  height
 of  Mr.  Dharam  Bir  Sinha.  If  he  is  talking  of

 the  per  capita  consumption  he  should  have

 taken  note  of  and  he  should  have  considered

 the  factor  of  population.  What  was  the

 population  in  1978  und  what  was  the  papu-
 lation  in  1982  ?  1e  should  have  taken

 the  trouble  because  that  is  available  in  the

 same  document.  1982  is  the  vear  when  we

 had  a  drought.  You  have  not  taken  the  fig-

 gure  of  1979-80,  but  you  have  chosen  the

 figure  which  is  convenient  to  you,  the  figure

 of  1978-79  because  in  that  year  the  grains

 Production  was  127  million  tonnes  and  1982

 which  was  the  drought  year  you  have

 taken.  If  you  have  taken  1983-84,  definitely

 you  would  have  got  much  a  better

 figure,

 You  have  spoken  of  exports.  ।  ४०  ad

 mit.  ।  1982-83,  13°%  exports  included  oil.

 But  what  is  the  pysition  this  year  ?  ।  आ3

 budget  speech  1  have  mentioned  that  perti-
 cular  figure.  a  that  time  1  had  -०  figure
 for  the  first  8  months.  1  told  you  12%  net

 of  oil  and  the  figures  which  |  1५९  received

 now  and  upto  the  first  ten  months  it  will

 be  159  net  of  11.0  Weare  exporting.  But

 we  are  exporting  oil,  nof  to  earn  foreign

 exchange  or  to  overcome  the  budgetary
 deficit  as  you  did  in  your  government  when

 you  sold  the  gold  reserves  just  to  offset  our

 deficit,  xe  (0 01  havethe  refining  capa-
 cities;  we  are  swapping  it.  You  can  say
 and  ।  quite  appreciate  your  argument  that  we

 could  have  preserved.  But  we  are  swapping
 it  and  to  that  extent  we  are  spending  less

 hard  currency  to  import  it.  We  have  not

 substantially  increased  our  imports.  There-

 fore,  what  is  wrong  in  the  policy?  If  by

 swapping  the  crude  which  1  cannot  refine  in

 the  country  and  if 1  bring  that  type  of  crude

 which  1  can  refine  मत  the  country  and  if  we

 make  the  swapping  arrangement,  I  do  not

 think  we  have  done  something  wrong  for

 which  we  should  be  accused  and  put  in  the

 dock.  Of  course,  ft  is  not  म  00111९1111011

 orclaim  that  whatever  has  been  done  is

 something  of  admiracle.

 What  is  the  fact  ?  ।  have  just  stated  that

 fact.  Fact  is  thet  the  country  has  achieved

 5.4  per  cent  growth  in  the  first  two  years  of

 the  current  Plan  period.  The  target  was

 5२.  You  need  not  confuse  these  two  things.
 What  ?  said  in  Calcutta  was  that  5.4  per
 cent  we  have  achieved  in  the  first  four  years
 of  the  current  Plan  period.
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 You  mentioned  that  in  1979-80  there  was

 drought  and  because  of  that  last  phase  of

 the  Janata-Lok  Dal  rule  the  performance
 was  bad.  I  have  admitted  it.  But  there  is

 a  difference.  You  had  drought  in  1979-80

 and  we  had  drought  in  1982-83.  But  what

 is  the  difference  in  the  performance.  You

 had  a  negative  growth  of  five  and  odd  per
 cent  and  ।  had  a  positive  growth  of  1.8  per
 cent.  That  is  the  different  between  good

 management  and  bad  management.  As  a

 result  of  the  drought  in  1979-80  you  landed

 with  an  annual  rate  of  inflation  of  2!  per
 cent  and  the  result  of  drought  of  1982-83

 ।  (0  admit  that  in  1981-82  the  annual  rate

 of  inflation  was  2.4;  it  rose  to  6.4  in  1982-83

 and  in  1983-84  we  have  been  able  to  contain

 it  at  a  single  digit  of  8.8  per  cent.  I  do  admit

 from  फा!  /०  August  there  was  spurt  in

 price  but  it  is  equally  a  fact,  Mr.  Fernandes

 if  |  draw  your  attention  to  the  same  docu-

 ment  that  you  will  notice  from  August  to
 March  which  is  almost  unprecedented  one,
 the  price  variation  is  just  |  per  cent.  The

 is  the  different  between  good  management
 and  bad  management.

 Sir,  1  do  not  claim  that  I  have  been  able

 to  do  miracles.  ।  have  not  done  miracles  but

 what  ig  possible  within  the  constraints  we

 have  been  able  to  do  so.  A  lot  has  been  said

 about  the  anti-poverty  programme.  We  have

 never  claimed  that  we  have  been  able  to

 solve  the  problem  of  unemployment  or  pove-

 tly  altogether.  We  have  made  some  attempts.
 Take  one  programme  (है. ७ 1:  In  the  first  three

 years  8.8  million  families  have  been  assisted

 under  the  programme  poverty  line.  There

 may  be  33  million  families,  है 0 + 1

 You  can  question  the  figure.  But  my  point
 is  that  when  you  are  talking  of  export  rate

 if  ।  speak  from
 these  documents  you  are

 accepting  it;  when  you  are  claiming  dearness

 allowance  for  your  employees  you  are  accep-

 ting  my  statistics  of  consumer  price  index  or

 wholeale  price  index  but  when  ।  a  giving

 you  the  same  Statistics  that  8.8  million  fami-

 lies  have  been’  brought  above  the

 peverty  line  through  IRDP  programme  you

 avy  your  figures  are  questionable.  You

 cannot  have  it  from  both  sides.  You  have

 it  at  least  one  way.  Either  depend  on  your

 own  statistics  or  accept  my  _  Statistics  in

 ‘totality.

 _  ।  ।  equally  true  in  the  last  four  years  it

 ।  Not  my  case  that  we  have  been  able  to

 provide  employment  te  all  but  in  every  year
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 more  than  350  million  mandays  have  been

 created  through  NREP.  All  these  things  have

 been  discussed  on  the  Floor  of  the  House.

 You  have  raised  and  we  have  given  answers.

 We  have  replied  to  it  and  just  to  say  that

 nothing  has  been  done  you  can  &ay  and  1  do

 appreciate  that  what  should  have  been  done

 or  much  more  should  have  been  done  and

 everyone  on  this  side  would  have  said  that

 much  more  should  have  been  done.  We

 have  been  able  to  do  something,  if  not  fully
 at  least  partly.  The  massive  programme
 which  we  have  undertaken,  Mr.  Chandrajit
 Yadav  referred  to  one  State  for  giving

 employment  allowance.  The  Finance  Mini-

 ster  of  that  State  himself  has  admitted  that

 it  was  not  a  very  souNd  economic  policy

 subsequently  because  I  am  not  mentioning

 any  State  -they  themselves  have  realised.  Jn

 the  first  twa  years  the  IRDP  and  NREP

 programmes  did  not  pick  up  there  but  in

 the  third  ycar  they  have  picked  up  and  in

 the  fourth  year  Iam  going  10  find  from  the

 Statistics  which  I  am  receiving  from  them

 that  they  are  going  to  top.  Therefore,  they
 themselves  have  realised  that  giving  doles  or

 givingemployment  allowance  is  not  the  ans-

 wer  to  the  problem.  The  answer  to  the  pro-
 blems  lies  in  creating  jobs  in  the  rural  ares

 through  certain  positive  preagrammes.  One

 may  try  10  make  humour  out  of  two  plus
 Zero  and  making  twenty  point  programine.
 But  the  fact  is  that  there  is  a  visible  impact
 in  the  rural  areas.  1  is  not  to  the  desirable

 extent  to  the  extent  that  you  want.  But  Cert-

 ainly  we  shall  have  to  understand  the  com-

 plexities  of  the  situ.  aon.  When  you  are  til-

 king  of  exports  and  trying  to  make  out

 comparisons,  you  have  conveniently  forgot-
 ten  that  for  the  last  40  years  the  world  trade

 was  never  so  bad  as  it  is  today.  For  three

 consecutive  years  there  was  negative  growth
 rate  or  |  per  cent  growth.  Certain  figures
 were  quoted  by  Mr  George  Fernandes,  par-

 ticularly  regarding  jute.  Jute  market  totally

 collapsed  in  USA  and  other  industrialised

 countries  because  of  the  tremendous  recession

 there.  The  recovery  has  just  started  now  and

 you  will  gee  the  result  sometime  later.  Take

 engineering  goods.  Why  exports  of  engi-

 neering  goods  went  down  ?  There  is  the
 tariff  protection  which  USA  raised.  There

 is  protectionism  which  the  developed  indus-

 Irialised  countries  are  resorting  to,  and

 making  export  more  and  more  difficult,  for

 the  access  of  goods  from  the  developing
 countries.  Take  textile  items.  1ढ  himself

 was  the  Industry  Minister  at  that  time  when
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 the  second  round  of  talks  took  place  and  it

 is  he  who  urged  upon  the  industrialised  coun-

 tries  that  the  structure  of  the  textile  indus-

 try  should  take  place  and  take  place  right
 now.  From  1978  till  1984  there  is  no  move-

 ment;  the  area  in  which  the  developing
 countries  have  competitive  advantage  is  tota-

 11४  lost.  If  you  want  to  score  a  debating  point
 1 112४८  no  objection.  But  if  you  want  to

 analyse  the  problem  and  go  into  the  details

 of it  that  is  another  thing.  All  these  facts

 are  known  to  you.  1.0 8111.0  _  1101.0  telling  any-

 thing  new,  anything  unknown  to  you.  But

 still  if  you  think  you  have  to  say  something
 and  if  you  say  it  ]  have  no  objection  for

 that.

 About  the  annual  rate  of  inflation  1  have

 mentioned  to  you.  ।  5  true.  I  have  never

 claimed  that  1  have  been  able  to  reduce  the

 prices.  But  I  have  bcen  able  to  contain  the

 annual  rate  of  inflation.  If  the  21  per  cent

 rate  o  inflution  would  have  continued  the

 situation  would  have  worsened.  When  I

 talk  of  8.8°%,  or  2.5"%,  or  6.3%  it  i  on  the

 top  of  that.  What  is  my  contention  ?  1
 contention  is  that  we  are  able  to  contain  it

 at  a  single  digit.  /  15  not  my  claim  that  I

 have  been  able  to  put  the  gear  in  the  reverse

 direction.  ?  a  developing  economy  it  is

 never  done.  ft  is  never  possible.  This

 point  was  dealt  with  by  the  prime  Minister

 on  an  earlier  ogcasion,  that  the  way  the

 developed  countries  can  tackle  their  problem
 of  inflation  we  cannot  do  it.  For  our  deve-

 lopment  we  shall  have  to  get  money  for

 developmental  purposes.  We  have  to  mobilise

 huge  reSources.  Huge  resources  were  mob}-

 lised.  We  mobilised  resources  to  finance  a

 plan  of  110,000  crores  of  rupecs.  It  is  not

 a  very  small  achievement.  93%  of  our

 developmental  expenditure  is  from  our  own

 internal  resources.  11  is  not  borrowed  external

 resources,  Many  of  the  developed  countries

 have  developed  themselves  through  borrowed

 resources.  ।  4०  not  blame  them;  it  may  be

 a  particular  strategy  which  they  want  to

 pursue  they  may  think  it  is  proper  for  them;
 but  we  do  nat  belicve  ij  ६.

 So,  a®  [|  said,  93  per  cent  of  devclop-
 mental  efforts  are  contributed  by  our  own

 internal  resources.

 Mr.  Somnath  Chatterjee  raised  a  point

 Why  the  Share  of  direct  taxes  are  being  redu-

 ed  in  the  overall  revenue  budget.  0  the

 other  hand  another  Communist  member  agid
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 this-I  don’t  find  him  here-and  I  think  ।

 should  reply  to  his  point,  that  the  exemp-
 tion  limit  should  not  be  raised  to  Rs.  20,000
 or  25.  25,000.  Mr.  Chandrajit  Yadav,
 another  socialist  member  has  gone  to  the

 extent  of  pointing  out  that  the  relief  which

 is  given  to  the  20,000  bracketed  people  will

 only  be  Rs.  23  per  month.  But  we  shall  have

 to  keep  स  mind  one  thing  that  in  this  coun-

 try  46  lakh  people  give  income-tax.  There-

 fore,  any  relief  you  give,  out  of  700  million

 people,  the  relicf  goes  only  to  46  lakhs

 people.  You  cannot  have  any  system  where

 those  who  do  not  pay  taxes  can  get  relief  in

 taxation.  For  that  you  will  have  to  find

 some  other  new  Finance  Minister.  At  least

 it  is  beyond  my  comprehension  and  it  is

 beyond  the  comprchension  of  my  colleagues.
 Those  who  give  less  tax,  when  you  talk  in

 terms  of  relief;  naturally  their  quantum  of

 relief  would  be  Iess.  Even  if  I  give  10%
 of  relief  to  such  persons,  it  would  not  be  the

 same  as  5  per  cent  relief  in  the  case  of  per-
 sons  in  the  Rs.  2  lakhs  income.  Therefore,

 again,  you  are  trying  to  make  comparision
 with  non-comparables.

 10  terms  of  percentage,  the  lowest  111-

 come  group  have  been  given  the  maximum

 benefit  and  the  man  who  is  drawing  Rs.

 25,000,  if  he  saves  Rs.  4000,  he  is  not  to  pay

 a  single  paisa  as  income-lax.  You  cannot

 expect  that  in  every  budget  there  would  be

 an  open  ended  concessions.  Already  the

 limit  of  the  exemption  of  Rs.  10,000  has  been

 raised  to  Rs.  15,000.  Now,  the  Communist

 Members  wantthat  it  should  be  raised  to

 Rs.  20,000,  1am  sorry  ।  cannot  accept  this.

 The  point  which  Mr.  Somnath  Chatterjce
 raised  was  :  why  it  is  getting  increased  every

 year  ?  1  is  getting  increased  because  of

 two  factors.  The  first  point  we  shall  have

 to  keep  in  mind  is  that  the  base  has  been

 widened  in  excise  duties  ands  it  is  bound  to

 happen  with  the  industrialisation  and  what

 was  the  share  of  the  excie  dutics  of  the

 States  ?  What  was  the  total  quantum  ०  ex-

 cise  duties  in  earty  1950 ?  ॥  think  it  was  the

 first  Budget  of  Mr.  ?.  ?.  Krishnamachari

 and  Mr,  Agarwal  can  correct  me,  if  I  am  not

 mistaken,  it  wasa  little  less  than  Rs.  100

 crore  and  today  it  is  more  than  Rs.  10,000
 croreand  it  is  bound  to  happen  because  of

 fact  that  our  indusirial  base  and  manufactur-

 -  activitics  have  been  widened  tremendously.

 Therefore,  the  contribution  of  the  indirect

 tax  is  bound  to  increase.
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 Another  point  which  we  shall  have  to

 keep  in  mind  is  the  agriculture  which  works

 out  to  nearly  40%  of  the  G.  9.  ।.  2110.0  agri-
 culture  is  totally  out  of  the  purview  of  the

 income  tax.  Therefore  your  income-tax  is

 limited  only  to  60%  of  your  69  ।.  oe

 cause  agriculture  is  not  within  the  purview
 of  the  Centre.  ।  15  within  the  purview  of

 the  States,  So,  from  that  point  of  view,  it

 is  found  that  it  has  been  reduced  or  the  con-

 tention  is  that  this  has  been  done  delibera-

 tely  to  deprive  the  States  becausc  the  States

 will  get  809%  of  the  share.  1  am  afraid  this

 is  not  the  correct  assumption  or  correct

 conclusion.

 SHRI  SOMNATH  CHATTERJEE

 (Jadavpur)  :  What  about  the  sarcharge  ?

 Last  year  you  increased  the  surcharge  and  it

 went  to  the  Centre.  This  year  you  reduced

 the  income-tax  which  deprives  the  States.

 SHRI  PRANAB  द (1९ छि छार 1 &.&  :  ।  will

 tell!  you  how  I  have  tried  to  help  the  States,
 1  have  compensated  them  by  more  than  10

 times.  ।  amcoming  to  that  point  a  little

 later.  ।  taxation  principle,  it  is  not  a  fac-

 tor  as  to  whether  the  States  will  get  more  or

 the  Centre  will  get  less.  ।  811.0  the  3  Budgets
 which  1  have  presented  to  the  House,  |  have

 increased  the  additional  excise  duties.  On

 One  occasion,  you  inadvertently  criticised  the

 proposal  and  when  1  pointed  out  that  what

 1  had  donc—I  was  just  receiving  ‘gall’  from

 you,  |  was  just  receiving  criticism  from  you.
 But  when  I  said  that  I  was  going  to  collect  the

 dutiesandtransfer  the  entire  amount  to  the

 State  Governments  you  appre¢iated  that  point.

 So,  we  have  raised  the  additional  excige  duty
 as  per  the  commitment  which  we  gave  to  the

 Stites,  We  will  try  to  see  that  in  thege
 three  sectors  -5 ण् ,  tobacco  and  textile—

 incidence  will  be  of  the  order  of  the  8.59%  in

 the  budget  proposal  of  the  current  year  and

 we  will  be  reaching  that  target.

 Another  point  has  been  raised  which  is

 very  important,  that  is  in  connection  with

 the  Centre-State  relations.  Attempts  are

 being  made  to  make  the  States  more  and

 more  dependent  wn  the  Centre.  1am  afraid

 the  position  is  not  at  all  correct  and  1  would

 like  tu  explain  the  situation  in  a  little  detai-

 100  manner,

 Firstly,  when  the  Plan  was  formulgted,  it

 was  decided  that  the  public  sector  Outlay
 for  the  Centre,  the  States  and  the  Union

 Territories  taken  together  would  be  97,500
 crores.  Fhe  State  plams  for  all  the  State;
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 taken  together  were  projected  to  be  48600

 crores,  of  that  48600  crores,  26028

 crores  would  have  to  come  from  the

 States’  own  resources,  and  the  Centre

 was  to  provide  the  rest,  and  the  Centre

 would  also  provide  by  Central  Plan  assista-

 nce  directly,  by  negotiated  loans,  through

 LIC,  1DB  or  other  Central  Government  age-
 ncies  or  through  market  borrowings;  and  the

 कटु  contribution  was  to  be  22572  crores.

 Actually,  what  has  happened  ?  The  51215.0

 could  not  mop  up  26028  crores  from  within

 their  resources  and  there  was  a  shortfall  to
 the  extent  of  more  than  5300  crores.  And

 how  had  ।  ८०  make  it  up  ?

 The  first  decision  that  we  took  was  that

 when  they  start  the  Plan,  let  them  start  with

 a  ciean  slate.  They  had  taken  1462  crores

 as  advance  Plan  assistance;  it  was  decided

 that  they  would  not  have  t!  pay  during  the

 current  Plan  period,  so  they  can  start  with  a

 clean  slate.  After  some  time  in  1982,  we

 found  that  all  states  were  having  mounting

 overdrafts,  and  the  overdraft  figure  reached

 an  aggregate  of  1743  crores.  ।  (11211  decided

 in  consultation  with  the  State  Chief  Minis-

 ters  that  |  would  be  taking  the  responsibility
 of  17043  crores;  |  25.0  converting  it  into  a

 medium  term  loan,  so  that  they  could  stuart

 from  a  ¢lean  slate  from  Ist  April,  1952.

 '[1८1८४५1८1  in  the  same  year  |  announced  that

 ।  was  increasing  the  Central  aSsistunce  to  the

 extent  of  1650  crores  रन  (४०  years.  There-

 after,  1  increased  the  Central  assistance,  ad-

 ditional  790  crores,  and  this  year  in  the  Bud-

 get,  1  told  :  50111.0  some  States  are  in  the  over-

 drafts,  in  order  to  take  care  of  their  problems,
 ह  have  provided  500  crores.  111.0  dll,  ।  have

 provided  4600  crores,  over  and  above  the

 commitment  which  we  made  ut  the  time  of

 the  Plan.

 11पी,  where  is  the  case  ?  How  can

 you  come  to  that  conclusion  ?  Your  argu-
 ment  was  that  Rs.  4000  crores  we  have  rai-

 sed  through  administered  prices.  Even  if

 for  a  moment  1  admit  that  this  Rs.  4000  cro-

 res  would  have  come  through  Central  excise,
 what  would  have  been  your  share?  40  per
 cent  of  Rs.  4000  crores,  that  is  Rs.  1600  cro-

 res.  You  would  have  got  Rs.  1600  crores,
 but I  have  given  you  Rs.  4600  crores.  What

 is  your  case  ?  Even  if  I  accept'the  logic  of

 Shri  Semnath  Chatterjee,  and  instead  of

 reducing  income  tax,  I  would  have  reduced

 the  surtax,  what  would  you  have  received  ?

 Thirty-eight  crores.  You  have  not  accepted

 my  calculatiom,  because  you  do  not  believe
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 that  there  would  be  better  tax  compliance:
 That  figure  you  will  get  next  year.  Last

 year’s  figure  you  have  got  now.  You  can

 analyse  every  year,  whether  the  quantum  of

 net  transfer  has  been  more  orless,  And  if

 you  can  point  out  in  any  single  year  taken

 all  sources  together  that  the  net  transfer

 from  the  Centre  to  the  State  has  becn  less,
 1  would  accept  your  logic,  but  you  would

 not  find,  a  single  year.

 SHRI  SOMNATH  CHATTERJEE  :  Your

 revenue  15  increasing  and  the  State  develop-
 ment  expenditure  is  also  increasing.  Just

 mentioning  the  figure  in  adsolute  terms  would

 be  misleading.  You  have  to  consider  the

 developmental  expenditure,  the  Plan  outlay.

 SHRI  PRANAB  MUKHERJEE  :  1

 problem  is  not  of  misleading;  the  problem  is

 that  you  shy  of  imposing  tuxes.  Let  me  tell

 it  very  plainly.  This  year  |  have  given  an

 opportunity.  Every  year  on  electricity,  we

 used  tw  collect  about  150  to  200  crores  of

 Tupees,  and  used  to  give  it  to  the  States,  I

 have  given  it  to  the  States  now.  1  would  like

 to  see,  |  may  not  be  sitting  herc,  but  all  of  you
 will  be  sitting  there,  but  |  थ्] हैं है  tell  you  that  yeu
 would  see  how  much  the  States  collect  and

 how  much  they  increased  their  resources,
 One  basi¢  point  you  are  forgetting  is  that  it

 15  nut  a  question  of  there  being  no  area  of

 resource  mobilization.  What  you  are  accu-

 sing  is  that  1  have  no  political  will.  1  am

 saying  that  you  have  no  political  will.  If  the

 States  had  the  political  will  how  do  we  sce

 that  they  are  allowing  40%  of  the  GDP  to-

 tally  untouched  ”

 You  are  saying  that  the  (८11(16-51816

 relations  should  be  reviewed,  should  be  re-

 considered,  and  that  more  powers  should  be

 given  to  the  States.  ।  d०  not  mind.  That

 Commission  is  thcre.  Jam  not  an  expert
 on  it.  But  what  I  can  point  out  is  that  with

 in  the  limited  constitutional  framework  which

 is  available  to  you,  how  do  you  explain  the

 fact  that  certain  States  were  doing  better,
 and  certain  other  States  are  unable  to  do  so,
 and  even  about  those  States  which  are  una-

 010  to  do  so,  in  the  past  we  found  they  were

 doing  much  better  than  what  they  are  doing

 now,  Therefore,  the  answer  lies  somewhere

 else.

 SHRI  SATYASADHAN  CHAKRABO-

 RTY  :  Frankly  speaking,  can  you  identify  the

 areas  from  where  réource  mobilization  by  the
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 States  is  possible  ?  Also,  you  have  to  iden-

 tify  the  areas  where  cut  in  expenditure  is

 Possible;  not  only  in  West  Bengal—I  say  all

 the  States.  You  have  not  done  it.

 SHRI  PRANAB  MUKHERJEE  :  ।  have

 already  told  you  about  agritulture.  (हि

 ptionS)  Let  us  not  enter  into  a  discussion.

 SHRI  SATYASADYUAN  CHAKRABO-

 RTY :  Even  the  Planning  Commission  is

 against  imposing  any  tax  on  agricultural
 income.  There  aic  arguments.

 SHRI  PRANAB  MUKHERJEE  Tam

 sorry  to  point  out  that  Planning  Commission

 has  never  suid  it.  Planning  Commisgion,  on

 the  other  hand,  has  been  rcpeatedly  empha-

 sizing  upon  the  States  :  तू  ४0111  electri-

 city  rates’,  your  irrigation  rates  remunera-

 tive.”

 And  ।  ‘ं5  a  not  that  you  are  not  doing
 it.  ।  55  that  you  are  jncreasing  your  rates

 notionally;  but  you  are  not  realizing  tt;  your
 tax  20ए11015118 (1011  machinery  15  inefligient.

 They  are  not  collecting  it.  This  is  the  hard  fact.

 The  hard  fact  is  that  fur  all  the  States  taken

 together,  if  was  assumed  that  the  negative
 contribution  by  the  State  electricity  boards  and

 the  Road  Transport  Corporations  would  be

 1655  than  Ms.  500  crores  To-day,  it  is  more

 than  Rs.  5,000  crores.  [t  means  that  against
 the  minus  figure  whieh  should  have  becn  less

 than  Rs.  500  crores,  the  minus  figure  15  more

 than  Rs.  5,000  crores,  ।  meang  that  soame-

 thing  basically  js)  wrong  in  the  administra-

 tion,  in  the  implementation.

 In  this  connection,  |  would  like  to  ans-
 wer  one  point...

 (/ntérruptions)

 PROF.  SAIFUDDIN  SOZ  (Baramulla)  :
 May  1  remind  the  Minister  that  in  my

 State,  the  Congress  (1)हद,110015)

 SHRI  PRANAB  MUKHERJEE  :  ।  ar

 not  Yieldiag.  1.01  him  have  patien¢e;  let  him

 Sit  down.  (/nterruptions)

 The  hon.  Member  from  Kashmir  the

 other  day  spoke  a  lot  on  Kashimr,  and

 said  that  we  were  discriminating,  and  that

 we  were  not  providing  assistance  to  Kash-

 mir.  Kashmir  is  a  State  where  the  per  capita

 developmental  assistance  from  the  Centre

 is  Rs.  2185/-.  What  is  the  all  Iddia  rate  ?  ।

 is  Rs.  258/-.  Even  if  somebody  comes  for-

 ward  and  says  that  Jammu  and  Kashmir  is
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 a  special  category  State  like  Nagaland,

 Manipur,  Tripura,  Assam  and  Mizoram,  I

 would  say  that  even  in  the  case  of  those

 special  category  States,  their  per  capita  Cen-

 tral  assistance  is  Rs.  1198/-.

 SHRI  ए.  BALANANDAN  (Mukundapu-

 ram):  There  are  Special  reasons.

 SHRI  PRANAB  MUKHERJEE  :  There

 are  special  reasons.  1.0 1181.0  is  why  we  are  givinge

 it;  but  there  1s  nO  ७८  coming  to  this  House
 and  raising  an  accusing  figuer  at  the  Cen-
 tral  Government  and  saying:  ‘‘You  are  not

 giving  us  adequate  assistance.”’  (/nterruptions)
 1  wou'd  not  have  raised  this  question  if  the

 hon.  Member  had  not  raised  an  accusing

 figure  and  said  that  Just  because  Mr.  Farooq
 Abdullah  is  there,  we  are  discriminating.

 Iam  coming  to  the  figures.  Their  total

 plan  amount  for  the  first  five  years  is  Rs.

 900  crores.  I  have  given  then  Central  85515-

 tance  of  Rs.  1058  crores.

 Because  in  Jammu  &  Kashmir,  we  not

 only  100  per  cent  finance  the  plan  outlay
 but  we  ulso  give  them  something  for  their

 non-plin  expenditure,  because  this  is  a  special

 category  State  and  Jammmu  &  Kashmir  deser-

 ves  it.  ।  have  no  objection  to  that;  Jammu

 &  Kashmir  deserves  that.  There  should  be

 more  development  in  Jammu  &  Kashmir;
 there  should  be  development  of  a  Highway,

 electricity  veneration  and  no  wastage  of

 walter,  There  is  no.twe  opinions  on  it.  But

 you  cannot  simply  brush  aside  the  fact,  you
 cannet  simply  for  political  expediency  and

 convenience  say  thal  we  are  trying  to  discri-

 minate  against  them.

 (/nferruptions)

 PROF,  SAIFUDDIN  SOZ:  Out  of  the

 total  investment  of  2s.  25550  crores  on  in-

 dustries,  our  share  is  0,08  per  cent.

 SHRI  PRANAB  MUKHERJEE  :  Surely,
 the  hon.  Member  will  not  expect  me  to  have

 a  port  in  Jammu  &  Kashmir;  surely  he  should

 not  expect  me  that  I  should  establish  a  port
 in  Jammu  &  Kashmir.  What  is  possible  I

 am  doing,  We  are  having  public  sector  enter-

 prises.  HMT  has  already  esatablished  one

 unit,  some  More  units  are  going  to  be  esta-

 blished  here  both  in  the  6th  Plan  and  in  the

 7th  Plan...naumber  of  power  projects  have

 been  taken  up  and  this  will  ०  taken  up.
 But  you  shall  have  to  keep  in  mind  that

 there  are  competiag  démands  and  resourees
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 are  not  adequate  to  meet  all  the  demands  at

 a  time,  I  know  many  important  sectors.

 As  my  friends  Shri  Agarwal  has  pointed  out

 very  correctly,  there  are  certain  areas  where

 we  require  more  investment.  For  instance,
 railways,  for  instance,  communications.  I  do

 not  rule  out  the  possibility  of  it,  but,  a  the

 same  time,  he  understands  my  predicament.
 As  Finance  Minister,  1  will  have  to  take  care

 of  the  various  sectors.

 So  far  as  railways  are  concerned,  many
 members  have  pointed  otit  and  it  has  been

 projected  that  1  am  behaving  not  like a  grand
 mother  or  a  real  mother  but  as  a  step-mother

 today.  This  is  not  अ  fact.  Railway  plan  was

 Originally  envisaged  at  Rs,  5,100  crores  and

 it  was  decided  that  Rs.2900  crores  should  be

 from  their  own  internal  resources  and  Rs.

 2200  should  be  the  budgetary  support;  and

 9८  2200.0  crores  plus  Rs.  2900  crores  would

 be  Rs.  5,100  crores-railway  plan,  What  15  the

 railway  plant  is  year’s  allocation  if  you  in-

 clude,  itis  roughly  about  Rs.  6,600  crores

 and  there  the  budgetary  support  55  Rs.

 4,400  crores.  How  more  do  you  expect  ?

 ।  011८6  sector,  from  Rs.  2200  crores,  |  have

 stepped  up  the  budgetary  support  to  Rs.

 4400  crores.  In  the  ofl  sector,  ।  have  to

 step  up  from  2.  500  crores  to  Rs.  10,000
 crores.  You  cannot  expect  that  in  each  and

 cyery  sector  there  would  be  doubling.  Take

 the  case  of  communicalions,  originally,  at  the

 time  of  planning,  it  was  decided  that  it

 10.0  be  ढी 1-1 दढ;  there  would  be  no

 budgetary  requirement,  But  at  the  end  of

 the  5  ycur  plan,  we  are  finding  that  it  is  थ

 most  100  per  cent  budgetarysupport.  Therc-

 fore,  85  a  Finance  Minister,  1  do  feel  that  in

 important  sectors,  for  instance,  in  education,
 it  has  been  pointed  out  that  over  education

 our  expenditure  is  23  per  cent.  1८  is  true.

 But  the  step  up  which  1  have  done  this  year,
 it  will  increase  a  little,  from  2.3  per  cent  in

 1980-81  it  will  go  upto  2.8  per  cent  bacause

 that  (10 15  not  adequate,  because I  do  feel

 that  there  are  certain  scctors  where  we  have

 to  do  something,  But,  at  the  same  time,  we

 shali  have  to  keep  in  mind  that  if  you  lay

 emphasis  on  certain  sectors-naturally,  these

 are  the  sectors  for  which  the  States  have  to

 do;  and  we  arc  providing  assistance  to  do

 these  things.  Mr.  Fernandes  blamed  me  and

 perhaps  rightly  go  that  this  is  a  key  to  the

 agricultural  development.  But  what  can]

 do  ?  Theentire  operation  isin  the  State

 sector,  and  their  in  your  conclave,  you  are  not

 raising  a  single  point  on  it.  Don’t  use  the  ward
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 ‘conclave’  because  conclave  has  a  very  bad

 meaning  and  Mr.  Somnath  Chatterjee  knows

 it.  There  word  ‘conclave’  was  used  by  Robert

 Clive  in  his  biography  when  they  hatched  a

 conspiracy  in  Kasipur  Kotai  to  this  dislodge
 Nawab  Sirajudaula,  the  last  independent
 Nawab  of  Bengal.  Therefore,  you  please  find

 a  suitable  and  more  appropriate  word  for

 this.

 (/nterruptions)

 MR.  DEPUTY-SPEAKER  :  Why

 you  not  substitute  a  word  for  them  ?

 रहे

 SHRI  PRANAB  MUKHERJEE  :  They
 are  better  scholars  than  1.  So,  they  will  find

 Out  more  appropriate  word.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY  :  This  is  a  conspiracy  to  dislodge
 the  last  empress  of  India.

 SHR]  PRANAB  MUKHERJEE:  This

 :5  9 ८0ाउएु 1007  against  the  democracy  of
 India.

 What  1  am  trying  to  point  out  is  that

 these  are  the  areas  where  I  have  no  _hesita-

 tion  in  saying  that  we  will  have  lo  provide
 the  leadership  in  better  utilisation  of  the

 resources.  Here  ।  entirely  agree  with  Mr.

 Satish  Agarwal  on  thai  point.  Therefore,  1

 require  your  cooperation.  What  have  you
 done  inthe  public  sector  ?  1  have  to  pay

 through  my  nose  in  every  wage  negotiation

 steel,  port,  heavy  engineering  and  all  that.

 Would  you  not  build  up  a  new  culture  in

 the  public  sector  enterprises  ?  S०  far  as

 the  public  sector  enterprises  are  concerned,
 1  have  the  figures  with  me  where  1  cap  say
 with  a  little  confidence  that  this  is  the  sector

 where  I  have  bcen  ableto  protect  the  real

 wages,  The  increase  in  the  per  capita  emo-

 luments  of  the  public  sector  employces  bet-

 ween  1970-71  and  1981-82  was  196  per  cent

 and  what  ४  the  increase  in  the  consumer

 price  index  ?  1८  is  140  per  cent.  ।  ।  not  time

 for  those  who  are  cngaged  in  the  public  sector

 management  and  public  sector  labour  relations

 to  161]  plainly  and  bluntly  that  there  should

 be  some  sort  of  productivity.  Productivity
 must  increase.  If  we  have  to  find  a  situation

 where  after  spending  more  than  Rs.  6000

 crores  and  almost  ritually  having  at  an  inter-

 val  of  every  four  years  new  wage  negotia-

 tions,  we  have  the  same  amount  of  steel

 which  we  used  to  have  six  years  ago,  then

 where  these  Rs.  6000  crores  have  gone  ?  You
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 are  expecting  me  to  contain  the  inflation.

 And  at  the  same  time,  you  are  demanding
 that  1  shall  have  10  give  so  much  to  coal,  so

 much  to  port,  so  much  to  railway,  so  much

 to  engineering  workers...

 SHRI  GEORGE  FERNANDES  ६  That

 is  bad  management.

 SHR]  PRANAB  MUKHERJEE:  That

 is  not  bad  management.  That  is  bad  indus-

 trial  relations.  You  are  not  cooperating  with

 us.  Here  we  are  living  in  a  peculiar  situation.

 You  are  extending  the  concept  of  collective

 bargaining  even  in  the  public  sector.  ]  could

 understand  this  collective  bargaining  so  far  as

 private  monopoly  or  private  owner  is  concer-

 ned.  Even  in  the  collective  bargaining  in  all

 the  wage  negotiations  that  I  had-]  ama

 very  raw  man  in  that  area;  ।  have  no

 experience  ;  almost  ।  budge  with  a  little

 pressure  fromthe  trade  union  5106-1  found

 that  there  is  no  demand  that  1  should  get
 it  on  merit.  My  demand  is  merit,  But  the

 foremost  argument  is  that  if  coal  gets  a

 Particular  figures,  why  not  steel  and  if  steel

 gets  a  particular  figure,  why  not  port?  I

 am  notreferring  this  to  score  a  point.  This

 is  the  area  where  you  have  to  face  the  pro-
 blem  and  we  will  have  to  face  the  problem
 unless  we  jointly  put  our  heads  together  and

 rise  to  the  occasion.  And  the  time  has  come

 when  it  must  be  linked  with  the  productivity.
 After  all,  the  interest  of  the  nation  and  the

 interest  of  the  community  is  the  foremost.

 You  are  demanding  that  DA  neutralisation

 formula  should  be  increased.  ।  made  an

 offer  to  you.  But  it  is  really  surprising  to

 me  that  if  the  offer  comes  from  a  good  friend

 of  mine,  the  Marxist  Chief  Minister,  Mr.

 Jyoti  Bosu,  you  easily  agree  that  the  DA

 neutralisation  formula  should  beRs.  1.50

 in  case  of  engineering  and  jute.  But  the

 moment  the  same  proposal  comes  from  the

 Finance  Minister,  Mr.  Pranab  Mukherjee,  it

 is  totally  to  be  rejected.  This  is  not  fair.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY  :  Just  because  you  are  richer  and

 you  have  the  money.

 SHRI  PRANAB  MUKHERJEE:  I  am

 not  richer.  Because  of  this,  not  only  ।  bur

 al]  of  us  are  landing  ourselves...

 SHRI  SOMNATH  CHATTERJEE  :  The

 Finance  Minister  should  ask  hsmself  :  Why
 the  workers  have  faith  in  Mr  Jyoti  Boau  and

 not  him  ?
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 SHRI  FRANAB  MUKHERJEE:  Be-

 cause  you  are  meaning  the  union.  ।  ]  man-

 age  the  union,  1  would  have  done  it  oar  if

 Mr.  Fernandes  lends  his  surport  tome,  I

 will  be  able  to  do.  1ar  not  referring,  to  this

 point  just  to  score  a  debating  point  but  what

 1  want  sincerely  is  that  if  you  want  to  im-

 prove  the  performance  of  public  sector

 enterprises,  particularly  of  the  Central

 public  sector  enterprises  where  the  investment

 is  in  the  neighbourhood  of  Rs.  39,000  crores,
 if  you  just  get  ten  per  cent  return,  then  the

 budgetary  deficit  would  be  totally  wiped  out,
 we  cap  make  our  planning  and  it  cannot  be

 a  situation  that  for  years  to  come  we  shall

 have  to  provide  budgetary  support  and  the

 public  sector  will  have  to  be  spoon-fed...

 (Interruptions)

 SHRI  SOMNATH  CHATTERJEE  :

 Kindly  yield  for  half  a  minute.

 SHRI  PRANAB  MUKHERJEE :  ।  a7

 yielding  to  you  very  frequently.

 SHRI  SOMNATH  CHATTERJEE  :  Sir,
 a  very  valib  point  has  been  made.  We  all

 want  public  sector  to  perform  better.  I  have

 myself  spoken  during  my  speech  because,

 according  to  us,  a  section  of  officers  are  tak-

 ing  the  help  of  private  sector  and  are  trying
 to  dengrate  tke  public  sector.

 About  the  mismanagement,  1  cam  assure
 the  House  that  so  far  as  the  two  organisa-
 tions  with  which  I  am  associated  as  a_  Presi-

 dent  of  the  union-Nationai  Jute  Manufac-

 turers  Union  and  Indian  Oil  Corporation-J
 have  repeatedly  sent  details  of  mismanage-

 ment  on  the  part  of  the  top  officers  but  no

 action  has  been  taken.  The  reply  is  there  is

 no  mismanagement.  Who  has  made  the

 enquiry  I  do  not  know.  We  gave  the  details

 but  we  were  never  asked  to  prove  them.

 This  is  the  way  you  are  controlling  the  mis-

 management.  You  cannot.  Please  take  us

 into  confidence.  We  want  public  sector  to

 improve  its  functioning.  We  want  to  take  it

 to  its  commanding  heights  as  our  commit-
 ment  is.  So,  please...(/nterruptions)

 SHRI  PRANAB  MUKHERJEE:  ।  d०

 appreciate  your  spirit  of  cooperation  but

 the  fact  remains  that  it  is  not  merely  the

 question  of  management,  one  or  _  two

 officers  sitting  here  or  there.  That  can  be
 tackled..  1  am  sorry  to  point  out  that  this

 is  the  same  point  repeatedly  told  that  some-
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 thing  is  wrong  with  the  top,  What  is  the

 top  ?  Coming  to  the  banking  sector,  from

 the  day  of  nationalisation  our  Government

 hes  inducted  the  workers.  Even  at.  the

 highest  policy-making  level  worker-directors

 are  there,  officer-clirectors  are  there  and  each

 and  everyone  of  you,  day  in  and  day  out,  is

 abusing  that  banking  services  are  deteriora-

 ting.  Employees  are  not  doing  their  work,
 Even  charges  of  corruption  are  coming.  Can

 you  honestly  say  that  from  union’s  point  of

 view  you  have  been  able  ta  inject  motivation?

 Assume  that  we  have  failed  to  do  so.  as

 administrators  we  have  failed  10  (10050,  Tnis  is

 your  union  and  this  is  a  Seclor  which  ४

 highly  unionised.  Pave  vou  been  able  10

 motivate  your  members  that  they  will

 provide  services  to  the  customers,  that  they
 will  do  their  job  ?  10.  This  is  not  a  debatable

 point.  We  shall  have  to  find  an  answer  to

 this  and  unless  we  find  an  answer  to  this,

 merely  saying  that  this  Government  has  not

 done  or  that  Government  his  not  done...

 (interruptions  )

 .5 पारा  SOMNATH  CHATTERJEE  :  Mr.

 Mukherjee  1  am  not  asking  for  any  commiit-

 ment,  The  only  commitment  ।  want  ts  that

 you  Shall  look  into  the  corruption  charges...

 (डड1110/ 1077  )

 SHRI  PRANAB  MUKHERJEE  :  1  am

 not  yielding.  ।  a7  prepared  to  look  into  all

 the  allegations  but]  would  like  to  find  out

 whether  the  top  union  leaders  are  telling  their

 people  that  they  havesame  responsibility  to

 the  organisation  where  they  work.

 Unfortunately,  you  have  created  a  slogan
 that  an  organisation  is  meant  for  emplo

 yees.  Otherwise  how  can  you  pick  up  a  slogan
 that  if  your  demands  are  not  congeded  wheels

 of  railways  will  not  move  ?  Railway  is  not  the

 property  of  railway  employces,  railway  is

 the  property  of  the  nation.  Therefore,  this

 type  of  culture  is  to  be  created.  This  is  my
 most  respectful  submission,  .....  (Interruptions)

 SHRI  SAMAR  MUKHERJEE  (Howrah):
 1  draw  the  attention  of  the  Finance  Minister

 to  the  Reserve  Bank  survey  wes  tee

 (Interruptions)

 SHRI  PRANAB  MUKHERJEE:  No,
 ।  a  not  yielding,  Two  more  points  1  will

 deal  with  and  thereafter,.,...

 (Interruptions)

 APRIL  23, 1984  ,  1984  -Passed  352

 SHRI  SAMAR  MUKHERJEE:  I  am

 drawing  your  attention  to  the  survey  made

 by  the  Reserve  Bank.  They  have  stated

 categorically  that  for  the  sickness  of  the

 industry,  it  ts  54  per  cent  responsibility  of

 the  management  for  corruption,  for  wrong

 planning

 (laterruptions)

 SHRI  PRANAB  MUKHERJEE:  You

 are  moving  at  a  tangent,  Mr.  Mukherjee.  I

 am  talking  of  the  pubtic  sector’s  performance,

 particularly  of  the  Steel  and  Coal.....,.

 (Jnterruptions)

 SHRI  जि। ै. रि / ी  BIR  SINHA  (Barh):
 |  would  request  the  [*1118110 7  Minister  to

 consider  this  point.  In  the  speech  that  he  is

 making,  an  excellent  spzech,  he  is  putting
 the  entire  blame  for  the  poor  performance
 of  the  public  sectur  on  Jabour.  Is  it  correct  ?

 Let  him  consider  it.

 SHRI  SATYASADHAN  CHAKRA-

 BORTY  :  म  party  is  attacking  Marxists

 (interruptions)

 SHRI  PRANAB  MUKHERJEE :  When

 I  am  yielding,  they  should  have  seme  consi-

 deration  for  me.  1  cannot  yield  to  everybody
 21  every  time.

 I  have  never  said  that  it  is  the  total

 responsibility  of  the  employees.  What  I  am

 trying  to  point  out  is  that  a  new  culture  has

 to  be  created,  so  far  as  the  public  sector  18

 concerned,  and  there  you  are  flatly  refusing
 to  co-operate.  ।  am  not  talking  of  the

 workers,  1  am  talking  of  their  leaders,  who  say

 ‘‘no,  we  will  have  collective  bargaining’.  My

 complaint  15  against  the  leaders,  not  against  the

 employees.  The  leaders  are  misleading  them.

 They  want
 collective  hargaining”’  to  be  replaced

 hy  competitive  bargaining,  each  union  paying
 with  others,  and  the  nation  is  paying  for  it  ;

 nobody  else  is  paying  ;  neither  am  ।  paying
 nor  are  you  paying.

 Coming  to  the  area  of  remunerative  price,
 it  is  true  that  we  did  not  give  a  remunerative

 price,  because  we  have  not  yet  been  able  to

 give  a  remunerative  price.  But  it  would  be

 incorrect  to  say  that  we  have  not  done  any-

 thing  for  the  farmers,  as  stated  particularly

 by  the  Lok  Dal  member.  So  far  as  wheat

 price  is  concerned,  from  1979-80  to  1983-84  we

 have  increased  it  by  31  per  cent,  paddy  by
 39  per  cent,  coarse  grains  by  30.5  per  cent,

 grams  by  71.4  per  cent,  jute  by  19.4  per



 353  Finance  Bill

 cent,  cotton  by  65.8  per  cent,  sun  flower  by
 57.1  per  cent,  groundnut  by  45.8  per  cent  and

 mustard  by  46.9  per  cent.  xe  have  to  do  it

 because,  if  we  do  not  give  a  reasonable  price
 to  the  growers,  they  will  not  grow  ८

 they  will  switch  over  to  some_  othcr

 crop,  as  it  happened  during  the  time  of

 Mr.  George  Fernandes.  There’  was  a

 bumper  sugarcane  crop  in  1978,  Thereaftcr,

 we  did  not  pay  a  good  price  and  the  growers
 switched  over  to  some  other  crop  and  we

 did  not  get  sugarcane.  Ultimately,  {rcm  the

 position  of  being  a  net  exporter,  India  had

 to  import  sugar  for  two  consecutive  years  to

 the  extent  of  2  lakh  tonnes.  When  we

 rectified  the  position,  we  had  a  good  produc-
 tion  and  the  cane  growers  are  getling  a  good

 price.

 But  this  will  get  reflected  in  the  cconomy.
 How  can  you  have  a  system  where  you
 demand  that  the  consumers  will  have  ८०  pay
 1655  and,  at  the  same  time,  the  growers  will

 have  to  be  paid  more  ?  Where  will  the

 money  come  from  ?

 SHRI  SATYASADHAN  (11.5रहे-

 BORTY  :  Subsidy.

 SHRI  PRANAB  MUKHERJEE  :  Then

 how  do  you  contain  inflation  ?  ।  ८  a  very

 funny  argument.  You  ask  me  to  give

 subsidy  and,  at  the  same  time,  you  expect  me
 to  contain  inflation.  It  is  simply  not  possible.

 Therefore,  the  answer  ties  in  greater  utilisa-

 tion  of  the  capacity  anda  betrer  return  on

 the  investment  which  we  have  made,  parti-

 cularly  in  the  public  seetcr.  We  must  get  a

 due  return  out  of  that.  One  last  peint  about

 the  defence  budget.  1  myselfhave  referred  to

 it.  d०  agree  that  there  should  not  be  a  situa-

 tion  where  there  should  be  some  51 (  of  war

 psychosis.  1  am  not  going  10  comment  on  what

 Shri  George  Fernandes  said  ahout  his  visit  to

 Pakistan  or  this  or  that.  But  ।  would  like  to

 draw  his  attention  to  one  point,  that  mere

 personal  relationship  does  not  affect  the  policy
 of  this  State.  But!  would  like  to  draw  his

 attention  to  one  point,  that  personal  relation-

 ship  does  not  affect  the  policy  of  a  51816,

 He  himself  is  fully  aware  of  it,  as  he

 referred  to  Mikhy’s  uncle  being  the  Foreign
 Minister  of  Pakistan  and  some  of  his  relations

 being  10  important  positions  in  the  policy-

 making  strategy  in  that  area.  These  things
 have  very  little  to  influence  the  policy  of  a

 particular  State  or  policy-maker,  May  I

 remind  him  that  Prof.  Kabir  was  himself  a

 Minister  of  the  Union  Government  (०
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 1965  ?  And  his  brother  was  occupying  a  very

 high  office  in  undivided  Pakistan,  in  East

 Pakistan,  but  that  did  not  prevent  Pakistan

 attacking  India.  Nobody  is  raising  the

 question  of  your  patriotism  and  this  and

 that,  but  can  you  cite  a  single  example
 from  1947  onwards  when  a  single  shot  {rom

 Pakistan  was  fired  in  a  direction  other  than

 India  ?  1  it  not  a  fact  that  the  country  will

 never  forgive  us,  if  we  do  not  make  ourselves

 prepared  to  face  an  eventuality  when  we  find

 that  on  the  ovher  side  ef  the  border

 something  is  happening  and  when  there  is

 race  for  procuring  sophisticated  weapons ?
 And  if  something  happens,  nobody  is  going
 to  excuse  १.  You  may  have  a  diffcrent

 Perception.  You  may  try  to  build  up  better

 Telations.  All  of  us  want  it.  But  it  would  be

 wrong  to  come  ta  the  conclusion  that  by

 spending  Rs.  6800  crores  on  Defence,  we  are

 encouraging  some  sort  of  war  _  psychosis,
 This  is  not  my  area,  but  1  can  tell  you  with

 emphasis  that  we  do  not  want  to  create  the

 war  psychosis.  We  want  to  live  in  peace.
 But  at  the  same  time  we  cannot  keep  our

 eyes  shut  to  certain  facts  which  are  so

 obvious.

 511.0  [think  some  of  the  points  which

 have  been  referred  to  1  have  tried  to  answer.

 Now,  ip  regard  to  the  last  point,  about

 black-moncy,  ।  would  agree  with  Shri

 Agarwal  that  mere  tightening  of  the  enforce-

 ment  machinery  or  conducting  raids,  searches

 and  scizures  are  not  adequate.  1  do  agree,
 but  still  these  things  have  some  psychological
 effect.  And  this  psychological  effect  is  to  be

 created,  not  merely  0०१४  tightening  the

 enforcement  machinery,  but  at  the  same

 lime  by  creating  some  sort  of  social

 awareness.  And  when  1  raised  this  point  on

 an  earlier  occasion,  somebody  pooh-poohed
 it  and  satd  what  can  be  done.  Something
 can  be  done.  ।  can  give  you  one  example
 from  West  Bengal.  This  is  sub-judice.

 Therefore,  1  am  not  referring  to  the  details,
 but  the  fact  remains  that  when  a  child  was

 kidnapped  and  killed,  the  alleged  accused  did

 not  get  a  single  lawyer  to  lead  his  case.  Afterall

 there  was  a  tremendous  social  injunction  and

 socia]  disapproval  of  this  type  of  activity.  But

 can  we  Say  this  in  the  case  of  smugglers  or

 foreign  exchange  racketeers  or  _  1801.0

 marketeers  ?  Have  we  not  seen  that  services

 of  the  top  lawyers  of  the  country  are  available

 to  them  to  find  out  all  sorts  of  legal
 lacunae  and  excuses  ?  10.0  what  has

 happened?  In  1976  we  passed  an  Act  in
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 this  Parliament.  We  thought  that  two  measures

 would  be  deterrent  to  tackle  the  problem  of

 smuggling  and  anti-social  activities  te  tackle

 the  problem  of  economic  offences.  One  mea-

 sfurewas  COFEPOSA.  Another  was  Forfeiture

 os  Properties  Act.  One  thousand  notices  were

 isued  to  forfeit  the  property  of  the  alleged

 smugglers,  but  not  a  single  case  has  been

 disposed  of.  All  these  cases  are  lying  in

 High  Courts  and  in  the  Supreme  Court.  For

 the  last  two  and  a  half  years  we  are  trying  to

 get  the  cases  transferred  to  Supreme  Court  so

 that  the  cases  which  are  common  are  disposed
 of  early.  The  earlier  Attorney-General  tried

 and  the  present  Attorney-General  also  tried,
 but  we  are  not  in  a  position  to  do  anything.
 These  are  the  things  on  which  we  should  create

 some  sort  of  public  opinion  and  public  awa-

 renss.  But  unfortunately,  we  do  not  have  that.

 This  is  the  problem.  We  have  taken  up  certain

 measures  and  you  know  how  much  resistance

 is  there  against  these  measures.  The  moment

 ।  decided  that  there  should  be  compulsory

 audit,  all  sorts  of  pressures  are  being  built

 up.

 Now,  I  would  just  refer  to  one  point.

 Sir,  when  I  decided  that  there  should  be  no

 welfare  fund  because  in  the  name  of  welfare

 fund  big  companies  are  avoiding  and  evading

 taxes,  in  the  Editorial  of  one  newspaper,  it

 has  been  pointed  out  that  J  have  rushed  to

 the  conclusion  without  any  facts  and  figures.

 Sir,  I  have  both  facts  and  figures  with  me.

 I  am  giving  you  just  three  examples.  For

 obvious  reasons  |  wij]  not  mention  the  names

 of  the  companies,  but  we  made  three  case

 studies  before  I  brought  these  budget  pro-

 posals.  There  was  one  company,  a  very  dis-

 tinguished  company  and  a_  company  of  very

 good  record.  They  created  22  trusts  and  they

 deposited  Rs.  66,22,000  to  the  so-called  wel-

 fare  fund  for  the  employees.  And  what  did

 they  do  ?  0  that  Rs.  66  Jakhs,  they  invested

 Rs.  64,43,954  in  the  equities  of  the  same  con-

 tributing  company  and  that  is  welfare  fund,
 and  they  are  demanding  deduction  for  the

 welfare  fund.

 Another  company  created  8  trusts  and

 the  Company  contributed  about  Rs.  40  jakhs

 in  the  welfare  fund.

 SHRI  SOMNATH  CHATTERJEE

 representative  is  in  the  other  House.
 =  Its

 (उत/277प्र017075) .
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 SHRI  PRANAB  MUKHERJEE  :  Don’t

 rush  to  the  conclusion.  Out  of  Rs.  40  lakhs

 they  invested  more  than  Rs.  35  lakhs  in  the

 equities  of  the  same  contributing  company.

 Examples  can  be  multiplied.  I  do  not  mind

 if  something  genuinely  is  being  spent  for  the

 welfare  fund.  (/nterruptions),  Some  people
 are  having  1800  trusts  and  that  is  why
 the  private  trusts  and  others  are  there,  and

 we  have  tightened  the  private  trusts.  You  see

 how  ingenuous  these  people  are.  ।  presented
 the  Budget  on  the  29th  February  and  when

 I  had  discussions  with  some  people,  then

 one  of  my  officers  heard  somebody  whisper-

 ing  that  ‘‘we  will  evade  this  provision  also

 because  the  words  used  are  ‘welfare  fund  and

 trusts’,  So,  we  will  ereate  some  companies
 under  the  Companies  (01.1  That  is  why  I

 had  to  bring  a  fresh  amendment  in  the  Fina-

 nce  Bill  itself  in  order  to  plug  that  so  that

 they  cannot  take  advantage  of  that.  (/nterru-

 ption),  Therefore,  we  are  tackling  this  type
 of  problem.  So,  we  require  the  cooperation
 of  all  concerned  and  ।  d०  hope,  it  will  be

 possible...

 (interruptions),

 SHR!  SOMNATH  CHATTERJEE

 Somebody  built  a  temple  in  old  Baliganj
 Road.  9e  knows.

 SHRI  PRANAB  MUKHERJEE  :  What

 is  to  be  done  with  the  old  temple?  Neither

 you  nor  ॥  ar  going  to  that  temple.

 SHRI  SOMNATH  CHATTERJEE  :  10

 no,  ।  donot  know  how  many  crores  they
 are  spending.  Under  which  head  they  will

 get  deduction,,  .(/nterruptions).  5100  that.

 SHRI  PRANAB  MUKHERJEE  :  Any-

 way,  with  the  various  provisions  which  I

 have  madc  in  the  Finance  Bill  to  tackle  these

 types  of  cevasions  and  avoidance  by  streng-

 thening  the  enforcement  machinery,  ०  brin-

 ging  people  more  and  more  under  preven-
 tive  detention,  under  COFEPOSA,  I  do  hope,

 it  would  be  possible  to  tackle  the  problem
 to  some  extent.

 With  these  words,  Sir,  1  commend  the

 Bill  for  being  taken  into  consideration.

 SHRI  SOMNATH  CHATTERJEE  :  Sir,
 I  want  a  clarification,

 (Interruptions).
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 MR.  DEPUTY-SPEAKER  :  ।  d०  not

 know  whether  the  Minister  will  yield.  Mr.

 Minister,  are  you  yielding  ?

 SHRI  PRANAB  MUKHERIEE  :  10

 MR.  DEPUTY-SPEAKER  :  : 11116  Minis-

 ter  is  not  yielding.

 The  question  is

 ** 11181  the  Bil]  to  give  effect  to  the  finan-

 cial  proposals  of  the  Central  Government

 for  the  financial  year  1984-85,  0८181: 61
 into  consideration.”

 The  motion  was  adopted.

 MR.  DEPUTY-SPEAKER  :  Now,  do  we

 take  up  clause  by-clause  consideration  of  the

 Bill  ?

 SHRI  SATISH  AGARWAL  :  : 511,  it  is

 already 6  o'Clock.  It  is  not  possible  now.

 All  of  us  have  been  sitting  here  since

 morning.  The  clause-by-clause  consideration

 will  not  be  over  today.  So  we  start  the  cla-

 use-by-clause  consideration  tomorrow.

 (Interruptions)

 SHR!  PRANAB  MUKHERJEE  :  /  ।  15

 over  today,  then  ।  ज् 8  go  tommorow  after-

 noon.  Now  you  can  do  it  in  one  hour.

 SHRI  SATISH  AGARWAL:  How  Can

 we  sit  for  three  hours  more  ?

 MR.  DEPUTY-SPEAKER  ।  5811511,  day
 before  yesterday  we  had  the  discussion.  He

 has  got  some  work  tomorrow.

 SHRI  SATISH  AGARWAL  :  511,  it  will

 take  three  hours.  There  are  so  many  amend-

 ments  by  the  Minister  himself  and  also  by
 us.  Then  there  is  the  Third  Reading.

 THE  MINISTER  OF  PARLIAMENT-

 ARY  AFFAIRS,  SPORTS  AND  WORKS

 AND  HOUSING  (SHRI  BUTA  SINGH):
 You  very  kindly  agreed  hcre,  But  I  do  not

 know  why  suddenly  you  are  objecting
 now.

 SHRI  SATISH  AGARWAL  :  When  did

 I  agree  ?  why  are  you  putting  words  र  मत

 mouth,  I  had  agreed  for  a  Sitting  on  Satur-

 day  only.  Then  we  cooperated.

 MR.  DEPUTY-SPEAKER :  That  is  why
 I  gave  to  Satish  45  minutes.  Mr.  Satish  you
 have  already  taken  more  time.  So  you  will

 not  take  much  time  now.
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 SHRI  SATISH  AGARWAL  :  1  will

 take  three  hours.  Now  we  cannot  be  sitting
 for  three  hours.  We  have  decided  to  devote

 three  hours  to  these  amendments.

 (/nterruptions )

 MR.  DEPUTY-SPEAKER  :  9  _  have

 given  more  time.  Sometimes  you  have  to

 cooperate.  You  have  got  to  cooperate  beca-

 use  on  Saturday  we  had  the  Session  only
 for  this,  and  therefore,  you  should  not  obj-
 ect  to  this  now.  Mr.  Satish  Agarwal,  you  are

 a  very  good  friend  of  the  Government.  Why
 can’t  you  help  them  ?

 The  House  will  now  take  up  clause-by-

 clause  consideration  of  the  Bill.

 SHRI  BUTA  SINGH:  Sir,  before  you
 take  up  the  clause-by-clause  consideration

 of  the  Bill,  with  your  permission  I  will  pre-
 sent  the  Sixty-First  Report  of  the  Business

 Advisory  Committee.

 MR.  DEPUTY-SPEAKER  :  x

 18  hrs.

 BUSINESS  ADVISORY  COMMITTEE

 Sixty-First  Report

 THE  MINISTER  OF  PARLIAMENT-

 TARY  AFFAIRS,  SPORTS  AND  WORKS

 AND  HOUSING  (51९1  BUTA  SINGH):
 I  beg  to  present  the  Sixty-first  Report  of  the

 Business  Advisory  Committee.

 FINANCE  BILL,  1984-CONTD.

 MR.  DEPUTY  SPEAKER  :  Nov,  cla-

 use  2.  Shri  Bhogendra  Jha  is  not  present.

 The  question  is:

 ‘“‘That  Clause  2  stand  part  of  the  Bill.”

 The  motion  was  adopted.

 Clause  2  was  added  to  the  Bill.

 MR.  DEPUTY-SPEAKER  :  Now  clause

 3,  Sarvashri  Bhogendra  Jha  and  Bhiku  Ram

 Jain  are  not  there.

 The  question  is  :

 “That  Clause  3  stand  part  of  the  Bill.’’

 The  motion  was  adopt  ed.

 Clause  3  was  added  to  the  Bill,

 MR.  DEPUTY-SPEAKER  :  There  are
 no  amendments  to  Clauses  4  &  5.


